INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated : 25" March, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE

AS PER ENCLOSED CAUSE LIST

On 30.03.2026, 01.04.2026, 02.04.2026 and from 06.04.2026 to 09.04.2026,
13.04.2026 to 16.04.2026 & 20.04.2026 to 23.04.2026

BENCH |COURT| TIME VICE PRESIDENT/MEMBERS
ROOM
E 1 10.30 AM|On 30.03.2026, 01.04.2026, 02.04.2026, 07.04.2026 to
09.04.2026 & 20.04.2026 to0 23.04.2026:-
S/Shri Mahavir Singh, VP & Manish Agarwal, AM
5 10.30 AM|From 13.04.2026 t0 16.04.2026:-
S/Shri Satbeer Singh Godara, JM & Manish Agarwal, AM
C 1 10.30 AM|From 13.04.2026 t0 16.04.2026:-
S/Shri Mahavir Singh, VP & Naveen Chandra, AM
5 10.30 AM|On 30.03.2026, 01.04.2026, 02.04.2026, 06.04.2026 to
09.04.2026 & 20.04.2026 to0 23.04.2026:-
S/Shri Satbeer Singh Godara, JM & Naveen Chandra, AM
B 3 10.30 AM|[From 06.04.2026 to 09.04.2026, 13.04.2026, 14.04.2026
& 20.04.2026 to 23.04.2026:-
Shri Challa Nagendra Prasad, JM & Ms. Renu Jauhri, AM
3 10.30 AM|(On 01.04.2026, 02.04.2026, 15.04.2026 & 16.04.2026.-
S/Shri Challa Nagendra Prasad, JM & Amitabh Shukla, AM
D 4 10.30 AM|S/Shri Vikas Awasthy, JM & Brajesh Kumar Singh, AM
(except 06.04.2026 to 09.04.2026 & 16.04.2026)
7 10.30 AM [From 06.04.2026 to 09.04.2026:-
S/Shri Yogesh Kumar US, JM & Sanjay Awasthi, AM
A 4 10.30 AM [From 06.04.2026 to 09.04.2026:-
S/Shri Vikas Awasthy, JM & Brajesh Kumar Singh, AM
7 10.30 AM|From 13.04.2026 to 16.04.2026 & 20.04.2026 to
23.04.2026:-
S/Shri Yogesh Kumar US, JM & Sanjay Awasthi, AM
SMC 4 10.30 AM|On 30.03.2026, 01.04.2026, 02.04.2026 & 13.04.2026 to
16.04.2026:-
Shri Vikas Awasthy, ]M
5 10.30 AM |From 06.04.2026 to 09.04.2026 & 20.04.2026 to
24.04.2026:-
Shri Satbeer Singh Godara, JM

s




Constitution from 30.03.2026 to 23.04.2026

10.30 AM

10.30 AM

10.30 AM

Shri M. Balaganesh, AM & Ms. Madhumita Roy, |M
(except 01.04.2026, 02.04.2026, 06.04.2026, 07.04.2026 &
13.04.2026)

On 01.04.2026:-

S/Shri M. Balaganesh, AM & Sudhir Kumar, |M
On 06.04.2026 & 07.04.2026:-

S/Shri M. Balaganesh, AM & Vimal Kumar, |M

10.30 AM

10.30 AM

On 01.04.2026, 02.04.2026, 06.04.2026 to 09.04.2026 &

13.04.2026:-

S/Shri Ramit Kochar, AM & Raj Kumar Chauhan, |M
From 14.04.2026 t0 16.04.2026 and 22.04.2026 &

23.04.2026:-

S/Shri Ramit Kochar, AM & Sudhir Kumar, |M

10.30 AM

10.30 AM

10.30 AM

On 30.03.2026, 01.04.2026, 02.04.2026:-

S/shri S. Rifaur Rahman, AM & Vimal Kumar, |M
From 06.04.2026 to 09.04.2026:-

S/Shri S. Rifaur Rahman, AM & Sudhir Kumar, JM
From 13.04.2026 to 16.04.2026 and 20.04.2026 to

23.04.2026:-

S/Shri S. Rifaur Rahman, AM & Raj Kumar Chauhan, JM

G

10.30 AM

S/Shri Anubhav Sharma, JM & Amitabh Shukla, AM

Notes:-

NounhswWNE

Bench-A will not function on 30.03.2026, 01.04.2026 & 02.04.2026.
Bench-B will not function on 30.03.2026.

Bench-E will not function on 06.04.2026.

Bench-D will not function on 16.04.2026.

Bench-H will not function on 02.04.2026 and 13.04.2026.

Bench-! will not function on 30.03.2026, 20.04.2026 and 21.04.2026.
Bench-SMC will commence immediately after completion of Bench-D

on 30.03.2026, 01.04.2026, 02.04.2026 & 13.04.2026 to 15.04.2026
and after completion of Bench-C from 06.04.2026 to 09.04.2026 and
20.04.2026 to 23.04.2026.
8. Bench-F will commence immediately after completion of Bench-| on
13.04.2026.
9. Bench-G will commence immediately after completion of Bench-B on
01.04.2026, 02.04.2026, 15.04.2026 & 16.04.2026.

Copies to: All concerned

Sd/-
[MAHAVIR SINGH]
VICE PRESIDENT

Assistant Rgé’igt/r\;#




INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES : NEW DELHI

Dated 25™ March, 2026
|
Links of the Court Rooms of ITAT, Delhi Benches for Joining through Video

Conferencing on 30.03.2026, 01.04.2026, 02.04.2026, from 06.04.2026 to 09.04:-.2026,
13.04.2026 to 16.04.2026 & 20.04.2026 to 23.04.2026:-

Court  Room | Meeting link for Joining through Virtual Mode Meetihg
No. (Cisco Webex Platform) i Number
(Cisco Webex)

Court Room 1 | https://itatdelhizone.webex.com/meet/court_room_1 25180242862
Court Room 2 | https://itatdelhizone.webex.com/meet/court_room_2 25191305622
Court Room 3 | https://itatdelhizone.webex.com/meet/court_room_3 25177451276
Court Room 4 | https://itatdelhizone.webex.com/meet/court_room_4 25142052414
Court Room 5 | https://itatdelhizone.webex.com/meet/court_room_5 25126239355
Court Room 6 | https://itatdelhizone.webex.com/meet/court_room_6 25119658243
Court Room 7 | https://itatdelhizone.webex.com/meet/Court_ Room_7 25127955211
Court Room 8 | https://itatdelhizone.webex.com/meet/court_room_8 25104506738
Court Room 9 | https://itatdelhizone.webex.com/meet/Court_ Room_9 25176466721

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencin]g

links.

1.

Links will be open at-least 15 minutes before the commencement of the [Bench
proceedings.
The links will remain active when the bench is sitting during Court hours jof the
Tribunal.

The Counsels may see the Constitution of Benches, Friday Lists, etc.,, published on ITAT
website to ascertain the Court Room in which cases of particular Bench/Hon'ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

The Counsels/DR appearing before the Hon'ble Court through Video Conferencing mode
shall follow the dress code, courtesies and protocols that are followed in physwal
hearing, as far as possible. |

i

The Counsels/DR shall make sure that their Internet Connection, Microphone and; Video
Cameras are working. E

1
Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited. |
Paper Books, Synopsis, Written submissions etc., should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual
Mode. ;
I

i
f

i |

;
Assistafit Registrar

Ref Q)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 06-APRIL-2026 (MONDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 BMA 1/DEL/2024 2019-20 [A] KUNAL KHATTAR L/H OF JAGDISH KHATTAR
2 ITA 3026/DEL/2023 2012-13 [D] AMERICAN HOTELS AND RESTAURANTS PVT LTD ((E FILED APPEAL))
3 ITA 6367/DEL/2025 2019-20 [D] BHAGAT SINGH
4 ITA 6392/DEL/2025 2018 {D] HARI OM SEHGAL
5 CO 35/DEL/2026 2018 [A] HARI OM SEHGAL
6 ITA 6498/DEL/2025 2018-19 [A] RAVI MOHAN SINGH
7 ITA 6521/DEL/2025 2018-19 [A] DWARKA INFRAWORLD BUILDTECH PVT LTD
8 ITA 9060/DEL/2025 2015-16 [A] SANGEETA BHALLA
9 ITA 9061/DEL/2025 2015-16 [A] SANGEETA BHALLA
10 ITA 9062/DEL/2025 2015-16 [A] SANGEETA BHALLA
11 ITA 9063/DEL/2025 2017-18 [A] FAIRWOOD HOLDINGS PVT LTD
12 | ITA 9064/DEL/2025 2010-11 [A] FOCUS INDUSTRIAL RESOURCES LIMITED
13 | ITA 9065/DEL/2025 2013-14 [A] FOCUS INDUSTRIAL RESOURCES LIMITED
14 | ITA 9066/DEL/2025 2014-15 [A] FOCUS INDUSTRIAL RESOURCES LIMITED
1S | ITA 9068/DEL/2025 2017-18 [A] ELCON IMPEX PVT. LTD.
16 ITA 9069/DEL/2025 2017-18 [A] RAJKAMAL LIQUORS PVT. LTD.
17 ITA 448/DEL/2024 2021-2022 | [A] PPK NEWSCLICK STUDIO PVT LTD (E FLING)
18 | ITA 3800/DEL/2024 2009-10 [A] ABHIK FINANCE PVT. LTD. ((E FILED APPEAL))
19 | ITA 6318/DEL/2025 2015-16 [D] IDEMIA SYSCOM INDIA PRIVATE LIMITED
20 | ITA 4735/DEL/2024 2016-17 [A] PRATEEK MADHAN (E-FILE)
21 ITA 2438/DEL/2025 2019-20 [A] PERIWAL POLYMERS PVT LTD
22 ITA 2439/DEL/2025 2020-21 [A] PERIWAL POLYMERS PVT LTD
23 ITA 2440/DEL/2025 2021-22 [A] PERIWAL POLYMERS PVT LTD
24 | ITA 2472/DEL/2025 2018-19 [A] PERIWAL POLYMERS PVT LTD
25 | ITA 5315/DEL/2025 2015-16 [A] LEON REALTORS PRIVATE LIMITED
26 | ITA 5316/DEL/2025 2016-17 [A] LEON REALTORS PRIVATE LIMITED
27 | ITA 5383/MUM/2025 2015-16 [D] LEON REALTORS PVT LTD
28 | ITA 5414/MUM/2025 2016-17 [D] LEON REALTORS PRIVATE LTD
29 ITA 8785/DEL/2025 2012-2013 | [A] DHIRAJ RAWAL

eglstmriﬂ
23-Mar-30&6




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

e CAUSE LIST OF A BENCH FOR 07-APRIL-2026 (TUESDAY)
Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 BMA 6/DEL/2025 2020-21 [A] RAJINDER KUMAR SHARMA
2 CO 86/DEL/2024 2009-10 [A]) TIRUPATI CONSTWELL PVT LTD
3 ITA 446/DEL/2020 2016-17 [A] ALL ABOUT OUTDOOR MEDIA.COM PVT. LTD.
9 ITA 1379/DEL/2023 2011-12 {A] BSES RAJDHANI POWER LTD
5 ITA 1380/DEL/2023 2017-18 [A] BSES RAJIDHANI POWER LTD
6 ITA 1381/DEL/2023 2018-19 [A] BSES RAJDHANI POWER LIMITED
7 ITA 1473/DEL/2023 2011-12 [D] BSES RAJDHANI POWER LTD.
8 ITA 1844/DEL/2023 2017-18 [D] BSES RAIDHANI POWER LTD
9 ITA 1845/DEL/2023 2018-19 [D] BSES RAJDHANI POWER LTD,
10 ITA 910/DEL/2024 2021-22 [A] AA ENTERPRISES (E-FILE)
11 ITA 6249/DEL/2025 2017-18 [A] LOVE GARG
12 | ITA 6492/DEL/2025 2012-13 [A] GAUTAM TAYAL & SONS (HUF)
13 | ITA 6546/DEL/2025 2014-15 [A] RAJ KUMAR KAPOOR
14 ITA 6547/DEL/2025 2017-18 [A] SUNGOLD TRADE PRIVATE LIMITED
15 ITA 6553/DEL/2025 2017-18 [A] MEDHAVI TANWAR
16 | ITA 8835/DEL/2025 2027-28 [A] NEW DIVINE EDUCATIONAL SOCIETY
L
:p'sistant Registrar”

23-Mar-2026)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 08-APRIL-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 831/DEL/2026 2015-2016 [ [A] DEEPAK (5/G)
2 CO 129/DEL/2025 2018-19 [A] PUNJAB NATIONAL BANK
3 ITA 2921/DEL/2022 2012-13 [A] ARYAMAN ISPAT P.LTD
4 ITA 2922/DEL/2022 2014-15 [A] ARYAMAN ISPAT P.LTD
S | ITA 2923/DEL/2022 2015-16 | [A] ARYAMAN ISPAT PLTD
6 ITA 2924/DEL/2022 2016-17 [A] ARYAMAN ISPAT P.LTD
7 ITA 2925/DEL/2022 2017-18 [A] ARYAMAN ISPAT P.LTD
8 ITA 2926/DEL/2022 2018-19 [A] ARYAMAN ISPAT P.LTD
9 ITA 2927/DEL/2022 2019-20 [A] ARYAMAN ISPAT P.LTD
10 ITA 22/DEL/2023 2018-19 [D] ARYAMAN ISPAT P.LTD
11 ITA 23/DEL/2023 2016-17 | [D] ARYAMAN ISPAT P.LTD
12 ITA 24/DEL/2023 2019-20 [D] ARYAMAN ISPAT P.LTD
13 | ITA 2760/DEL/2024 2012-13 [D] YASHITA FINANCE PRIVATE LIMITED (E-FILE)
14 | ITA 4995/DEL/2024 2018-19 {D] PUNJAB NATIONAL BANK (E-(FILE))
15 ITA 84/DEL/2025 2017-18 [A] MANOJ
16 ITA 206/DEL/2025 2012-13 [A] VISHWAS MARKETING SEVICES (P) LTD
17 | ITA 4329/DEL/2025 2023-24 | [D] LUXURIOUS INLAND DEVELOPERS LLP
18 | ITA 6223/DEL/2025 2013-14 fA] OMKAM DEVELOPERS LIMITED
19 ITA 6382/DEL/2025 2018-19 [A] PRABHAT KUMAR TANDON
20 | ITA 6401/DEL/2025 2017-18 [D] ENN VEE HOLDINGS PVT, LTD.
21 ITA 8725/DEL/2025 2020-21 [A] YOUTHREACH
22 | ITA 8726/DEL/2025 2020-21 [A] YOUTHREACH
23 | ITA 8674/DEL/2025 2018-19 | [D] DEEPAK CHOUDHARY
24 | ITA 8608/DEL/2025 2021-22 [D] DEEPAK CHOUDHURY
25 | ITA 8626/DEL/2025 2022-23 [D] DEEPAK CHOUDHARY
26 | ITA 8739/DEL/2025 2023-24 [D] DEEPAK CHOUDHARY
27 ITA 8740/DEL/2025 2024-25 [D] DEEPAK CHOUDHARY
28 | ITA 9078/DEL/2025 2018-19 [A] DEEPAK CHOUDHURY
29 | ITA 9079/DEL/2025 2020-21 | [A] DEEPAK CHOUDHURY
30 ITA 9080/DEL/2025 2021-22 [A] DEEPAK CHOUDHURY
31 | ITA 9081/DEL/2025 2022-23 [A] DEEPAK CHOUDHURY
32 | ITA 9082/DEL/2025 2023-24 [A] DEEPAK CHOUDHURY
33 ITA 9083/DEL/2025 2024-25 [A] DEEPAK CHOUDHURY
34 | ITA 8886/DEL/2025 2017-18 | [A] UNICOMMERCE ESOLUTIONS LIMITED




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 09-APRIL-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1688/DEL/2017 2007-08 [A] JAYCO PROMOTORS & DEVELOPERS (P) LTD.
2 ITA 2609/DEL/2024 2017-18 [A] R.P. ENTERPRISES (E FILING)

3 ITA 2724/DEL/2024 2017-18 [D] R. P. ENTERPRISES (E FILING)

4 ITA 2205/DEL/2025 2018-19 [D] KOTIA ENTERPRISEAS LIMITED

S ITA 6526/DEL/2025 2017-18 [A] KULVINDER SINGH

6 ITA 8518/DEL/2025 2019-20 [A] SCL HEALTHCARE PRIVATE LIMITED
7 ITA 8519/DEL/2025 2020-21 [A] SCL HEALTHCARE PRIVATE LIMITED
8 ITA 8520/DEL/2025 2021-22 [A] SCL HEALTHCARE PRIVATE LIMITED
9 ITA 8521/DEL/2025 2022-23 [A] SCL HEALTHCARE PRIVATE LIMITED

10 | ITA 8634/DEL/2025 2023-24 [A] PRABAL ROY
11 | ITA 8809/DEL/2025 2022-23 [A] KARAN VIJHANI
12 | ITA 8810/DEL/2025 2020-21 (A] KARAN VIJHANI
13 | ITA 8811/DEL/2025 2019-20 [A] KARAN VIJHANI
14 | ITA 8884/DEL/2025 2023-24 | [A] RAIBIR SINGH MAKHNI (E- (FILE))

15 | ITA 8903/DEL/2025 2023-24 [A] PUNAM MAKHNI (E-(FILE))

16 | ITA 8765/DEL/2025 2022-23 {A] SUNIL KUMAR
17 | ITA 8772/DEL/2025 2017-18 [A] REENA
18 ITA 623/DEL/2026 2014-15 [A] TRANSPARENT AGRO PRIVATE LIMITED (E/H)
19 ITA 624/DEL/2026 2015-16 [A] TRANSPARENT AGRO PRIVATE LIMITED
20 ITA 625/DEL/2026 2016-17 [A] TRANSPARENT AGRO PRIVATE LIMITED
21 ITA 626/DEL/2026 2018-19 [A] TRANSPARENT AGRO PRIVATE LIMITED
22 ITA 627/DEL/2026 2020-21 [A] TRANSPARENT AGRO PRIVATE LIMITED
23 | ITA 1824/DEL/2026 2017-18 [A] SMV BEVERAGES PVT LTD

74

ssistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

— CAUSE LIST OF A BENCH FOR 13-APRIL-2026 (MONDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 3015/DEL/2023 2008-09 [A] MOIN AKHTAR QURESHI

2 ITA 3057/DEL/2023 2013-14 [A] MOIN AKHTAR QURESHI (E-FILE)

3 ITA 3058/DEL/2023 2012-13 [A] MOIN AKHTAR QURESHI (E-FILE)

4 ITA 3059/DEL/2023 2011-12 | [A] MOIN AKHTAR QURESHI (E-FILE)

5 ITA 3060/DEL/2023 2009-10 [A] MOIN AKHTAR QURESHI (E-FILE)

6 ITA 3061/DEL/2023 2010-11 [A] MOIN AKHTAR QURESHI (E-FILE)

7 ITA 3062/DEL/2023 2008-09 [A] MOIN AKHTAR QURESHI (E-FILE)

8 ITA 3063/DEL/2023 2013-14 {A] MOIN AKHTAR QURESHI (E-FILE)

9 ITA 3064/DEL/2023 2012-13 [A] MOIN AKHTAR QURESHI (E-FILE)

10 | ITA 3065/DEL/2023 2011-12 | [A] MOIN AKHTAR QURESHI (E-FILE)

11 | ITA 3066/DEL/2023 2010-11 [A] MOIN AKHTAR QURESHI (E-FILE)

12 | ITA 3067/DEL/2023 2009-10 [A] MOIN AKHTAR QURESHI (E-FILE)

13 ITA 561/DEL/2026 2019-20 [A] CHETAN KAKKAR

14 ITA 562/DEL/2026 2020-21 [A] CHETAN KAKKAR

15 ITA 563/DEL/2026 2022-23 [A] CHETAN KAKKAR

16 ITA 564/DEL/2026 2017-18 | [A] M/S SHIV SHAKTI TRADERS

17 ITA 565/DEL/2026 2015-156 | [A] SHRI BALAJI INFRADEVELOPERS PVT. LTD.

18 ITA 566/DEL/2026 2012-13 [A] SUNEEL KUMAR, LEGAL HEIR OF LATE SHRI VIJAY SINGH

19 ITA 569/DEL/2026 - [A] UMANG FOUNDATION

20 ITA 570/DEL/2026 2021-22 [A] DIMPLE GOYAL

(——\:

23-Mar-20[2\6/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J

CAUSE LIST OF A BENCH FOR 15-APRIL-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 BMA 6/DEL/2023 2019-20 [A] SHANTANU BHOWMICK
2 BMA 4/DEL/2025 2019-20 [A] SHANTANU BHOWMICK (E FILE)
3 ITA 3898/DEL/2023 2017-18 [D] SMT. ASHU ASHOK
4 ITA 571/DEL/2026 2013-14 {A] MOHD. KHURSHEED MANSOORI
5 ITA 572/DEL/2026 2011-12 [A] MADHUR GUPTA
6 ITA 573/DEL/2026 2012-13 [A] MADHUR GUPTA
7 ITA 574/DEL/2026 2013-14 [A] MADHUR GUPTA
8 ITA 575/DEL/2026 2014-15 [A) MADHUR GUPTA
9 ITA 576/DEL/2026 2015-16 fA] MADHUR GUPTA
10 ITA 577/DEL/2026 2016-17 [A] MADHUR GUPTA
1 ITA 580/DEL/2026 2021-22 [A] LATE. SAMARIJIT SINGH MALIK
12 ITA 581/DEL/2026 2022-23 [A] LATE. SAMARJIT SINGH MALIK
13 ITA 582/DEL/2026 2016-17 [A] VANDANA VERMA
14 ITA 583/DEL/2026 2021-22 [A] SUMITRA MALIK
15 ITA 584/DEL/2026 2022-23 [A] SUMITRA MALIK
16 ITA 585/DEL/2026 2013-14 [A] M/S DYNACON PROJECTS (P) LTD.
17 ITA 588/DEL/2026 2012-13 [A) PRESTIGIOUS ENTERPRISES PRIVATE LIMITED
18 ITA 589/DEL/2026 2017-18 [A] PRESTIGIOUS ENTERPRISES PRIVATE LIMITED

Asfistant Registrar;
T 23-Mar-2026|,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI 4'

T CAUSE LIST OF A BENCH FOR 16-APRIL-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 592/DEL/2026 2021-22 [A] ISHA MEHTA

2 ITA 593/DEL/2026 2012-13 | [A] BABA TIMBER & STEELS PRIVATE LIMITED

3 ITA 594/DEL/2026 2014-15 | [D] VIKAS TAYAL

4 ITA 595/DEL/2026 2018-19 [D] VIKAS TAYAL

5 ITA 597/DEL/2026 2018-19 [A] FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

6 ITA 600/DEL/2026 2012-13 [A] M/S V R PROCUREMENT CORPORATION PVT. LTD.

7 ITA 601/DEL/2026 2015-16 [D] KAMLA KHATRI

8 ITA 602/DEL/2026 2016-17 | [D] HARPHOOL SINGH

9 ITA 603/DEL/2026 2016-17 | [A] SAINIK INDUSTRIES PRIVATE LIMITED

10 ITA 604/DEL/2026 2018-19 [A] SHARAD INSULATIONS AND INTERIORS PVT. LTD

11 JTA 605/DEL/2026 2012-2013 | [A] RISHI AGGARWAL, NOIDA

12 ITA 608/DEL/2026 2017-18 [A] PIYA SETH

13 ITA 609/DEL/2026 - [A] LAGAN KALA UPVAN TRUST

14 ITA 610/DEL/2026 - [A] LAGAN KALA UPVAN TRUST

15 ITA 612/DEL/2026 2019-20 | [A] NAVNEET JAIN

16 ITA 613/DEL/2026 2020-21 [A] NAVNEET JAIN

@,Mﬁ >
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 20-APRIL-2026 (MONDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 BMA 10/DEL/2023 2016-17 | [A] MOIN AKHTAR QUERSHI (E-FILE)
2 BMA 11/DEL/2023 2016-17 [D] MOIN AKHTAR QURESHI (E-FILE)
3 BMA 12/DEL/2023 2017-18 [D] MOIN AKHTAR QURESHI (E-FILE)
4 | ITA 5677/DEL/2025 2020-21 | [A] MOYEZ (E-( FILE ))
5 ITA 8875/DEL/2025 2017-18 [D] CONTINENTAL ENGINES PRIVATE LIMITED
6 ITA 8877/DEL/2025 2016-17 [D] D R APPARELS AND FASHION PRIVATE LIMITED
7 ITA 614/DEL/2026 - [A] LIFE GIVING WORD
8 ITA 615/DEL/2026 - [A] LIFE GIVING WORD
9 ITA 616/DEL/2026 2017-18 {A] SUBHASH CHANDER KHANEJA
10 ITA 617/DEL/2026 2006-07 [A] HITKARI INDUSTRIES LIMITED
11 ITA 618/DEL/2026 2016-17 [A] FOURSEVEN SEVICES PRIVATE LIMITED
12 ITA 619/DEL/2026 2016-17 [A] FOURSEVEN SERVICES PRIVATE LIMITED
13 | ITA 620/DEL/2026 2017-18 | [A] MADAN GOPAL AGARWAL
14 ITA 621/DEL/2026 2015-16 [A} ICI - SOMA IV
15 ITA 622/DEL/2026 2016-17 [A] M S GOEL HUF
16 ITA 628/DEL/2026 2017-18 [A] SH. SURESH CHAND
17 ITA 629/DEL/2026 2017-18 [A] SH. SURESH CHAND

'ssistant R rar]
23-Mar-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

-
CAUSE LIST OF A BENCH FOR 21-APRIL-2026 (TUESDAY) "

Sri Appeal Number |Assmt. Year Assessee Name Remarks

1 CO 8/DEL/2024 2015-16 [A] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))

2 CO S/DEL/2024 2016-17 [A] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))

3 CO 10/DEL/2024 2017-18 [A] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))

4 ITA 3201/DEL/2023 2018-19 [A] AGGARWAL VIDYA PARICHARNI SABHA

5 ITA 3202/DEL/2023 2019-20 [A] AGGARWAL VIDYA PARICHARNI SABHA

6 ITA 3203/DEL/2023 2020-21 {A] AGGARWAL VIDYA PARICHARNI SABHA

7 ITA 49/DEL/2024 2015-16 [D] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))

8 ITA 57/DEL/2024 2017-18 [D] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))

9 ITA 58/DEL/2024 2016-17 [D] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))

10 ITA 8827/DEL/2025 2014-15 [A] GEETA GOGNA

11 ITA 630/DEL/2026 2023-24 [A] THE KANGRA CO-OP. BANK LTD.

12 ITA 631/DEL/2026 2024-25 [A] THE KANGRA CO-OP BANK LTD

13 ITA 632/DEL/2026 2017-18 fA] MAARS IMPEX

14 ITA 634/DEL/2026 2014-15 [A] KESHAV BHARDWAJ

15 ITA 635/DEL/2026 2016-17 [A] DELITE BUILDWELL PRIVATE LIMITED

N
ﬁsistant Redistrar{~
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 22-APRIL-2026 (WEDNESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 CO 268/DEL/2025 2016-17 [D] SAURABH SINGHAL LEGAL HEIR OF LATE MAHESH CHAND SINGHAL
2 ITA 2190/DEL/2022 2018-19 [A] AR INDUSTRIAL MANAGEMENT SERVICES
3 ITA 6331/DEL/2025 2016-17 [D] SAURABH SINGHAL LEGAL HEIR OF LATE MAHESH CHAND SINGHAL
4 ITA 8761/DEL/2025 2017-18 [A] PRATAP ARORA PROP S K TEXTILE MILLS
5 ITA 8883/DEL/2025 2017-18 [A] RAMESHWAR PRASHAD SHARMA
6 ITA 8890/DEL/2025 2018-19 [A] GIIR COMMUNICATIONS INDIA PRIVATE LIMITED
7 ITA 636/DEL/2026 2017-18 [A] AMITABH TAYAL
8 ITA 637/DEL/2026 2017-18 [A] AMITABH TAYAL
9 ITA 639/DEL/2026 2012-13 [A] TARAN BUILDERS PRIVATE LIMITED
10 ITA 643/DEL/2026 2023-24 [A] OLAM AGRI BUSINESS SERVICES INDIA PRIVATE LIMITED
11 ITA 646/DEL/2026 2015 [D] SHRI BHAGWAN
12 ITA 647/DEL/2026 2022-2023 | [A] RENU GUPTA
13 ITA 648/DEL/2026 2024 [D] WESTERN DEVELOPERS PRIVATE LIMITED
14 ITA 649/DEL/2026 2017 [D] B N A ENTERPRISES PRIVATE LIMITED
15 ITA 650/DEL/2026 2018-19 fA] MOHINI
16 | ITA 8938/DEL/2025 2012-13 {A] MANISH JAIN
17 | ITA 8939/DEL/2025 2019-20 {A] MANISH JAIN

istant Registrar
23-Mar-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 23-APRIL-2026 (THURSDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6279/DEL/2025 | 2020-2021 |{A] VINOD GUPTA
2 ITA 6334/DEL/2025 2015-16 [A] SATISH KUMAR
3 ITA 6466/DEL/2025 2017-18 [A] MERAJ LEISURE WORLD LLP
4 ITA 8779/DEL/2025 2012-13 [A] BINA MODI(LEGAL REPRESENTATIVE OF LATE SHRI KRISHAN KUMAR MODI)
5 ITA 8782/DEL/2025 2015-16 [A] INTERNATIONAL MANAGEMENT TECHNOLOGIES PVT. LTD
6 ITA 8788/DEL/2025 2013-14 [A] NARENDRA KUMAR
7 ITA 8909/DEL/2025 2012-2013 | [A] UMA SHANKAR SHARMA
8 ITA 8925/DEL/2025 2013-14 [A] CARLSBERG INDIA PRIVATE LIMITED
9 ITA 8926/DEL/2025 2014-15 [A] CARLSBERG INDIA PRIVATE LIMITED
10 ITA 651/DEL/2026 2014-15 {D] EUPHORIA SPORTS CITY PRIVATE LIMITED
11 ITA 654/DEL/2026 2026-2027 | [A] SPARSH INDIA FOUNDATION
12 ITA 655/DEL/2026 2017-18 [A] VISHAL JEWELS
13 ITA 656/DEL/2026 2018-19 [A] VISHAL JEWELS
14 ITA 657/DEL/2026 2017-18 [D] VIKAS CHAIN & JEWELLERY PRIVATE LIMITED
15 ITA 658/DEL/2026 2019-20 [A] ANKIT KEYAL
16 ITA 659/DEL/2026 2022-23 [A] ANKIT KEYAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 01-APRIL-2026 (WEDNESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 6867/DEL/2025 2016-17 [A] COLVIN CARE PVT LTD

2 | ITA 6868/DEL/2025 2012-13 | [A] HARVIK INFRASTRUCTURES PRIVATE LIMITED

3 | ITA 6865/DEL/2025 2021-22 | [A] AASHIRWAD OIL & AGRO INDUSTRIES

4 ITA 6870/DEL/2025 2017-18 [A] PLASSER INDIA PVT LTD

5 | ITA 6872/DEL/2025 2019-20 | [A] PRAMOD KUMAR GUPTA

6 ITA 6873/DEL/2025 2021-22 [A] PRAMOD KUMAR GUPTA

7 ITA 6874/DEL/2025 2015-16 [A] SHAMSHER SINGH

8 | ITA 6876/DEL/2025 2011-12 | [A] SUNNY CHEMICA PRIVATE LIMITED

9 ITA 6877/DEL/2025 2012-13 [A] SUNNY CHEMICAL PRIVATE LIMITED

10 | ITA 6878/DEL/2025 2013-14 | [A] SUNNY CHEMICAL PRIVATE LIMITED

11 | ITA 6879/DEL/2025 2014-15 [A] SUNNY CHEMICAL PRIVATE LIMITED

12 | ITA 6880/DEL/2025 2015-16 fA] SUNNY CHEMICAL PRIVATE LIMITED

13 | ITA 6881/DEL/2025 2016-17 fA] SUNNY CHEMICALS PRIVATE LIMITED

14 | ITA 6882/DEL/2025 2017-18 [A] SUNNY CHEMICALS PRIVATE LIMITED

15 | ITA 6883/DEL/2025 2018-19 [A] SUNNY CHEMICALS PRIVATE LIMITED

16 | ITA 6884/DEL/2025 2019-20 [A] SUNNY CHEMICALS PRIVATE LIMITED

17 | ITA 6885/DEL/2025 2020-21 [A] SUNNY CHEMICALS PRIVATE LIMITED

18 | ITA 6886/DEL/2025 2021-22 [A] SUNNY CHEMMICALS PRIVATE LIMITED

19 | ITA 5817/DEL/2025 2018-19 [A] SH. VIJAY ANAND CHAURASIA

20 | ITA 6743/DEL/2025 2020-21 | [A] SH. SHASHI KANT CHAURASIA

21 | ITA 8178/DEL/2025 2020-21 | [D] SHASHI KANT CHAURASIA

22 | ITA 8449/DEL/2025 2018-19 | [D] VIJAY ANAND CHAURASIA
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHY BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 02-APRIL-2026 (THURSDAY)
Sri Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 6887/DEL/2025 2015-16 [A] DEVESH VARSHNEYA
2 | ITA 6888/DEL/2025 2016-17 | [A] DEVESH VARSHNEYA
3 | ITA 6889/DEL/2025 2017-18 | [A] DEVESH VARSHNEYA
4 ITA 6890/DEL/2025 2018-19 [A] DEVESH VARSHNEYA
S | ITA 6891/DEL/2025 2019-20 | [A] DEVESH VARSHNEYA
6 ITA 6892/DEL/2025 2020-21 [A] DEVESH VARSHNEYA
7 ITA 6893/DEL/2025 2021-22 [A] DEVESH VARSHNEYA
8 | ITA 6895/DEL/2025 2012 {D] SANJEEV MITTAL
9 | ITA 6896/DEL/2025 2013 [D] SANIEEV MITTAL
10 | ITA 6897/DEL/2025 2014 [D] SANJEEV MITTAL
11 | ITA 6898/DEL/2025 2015 [D] SANJEEV MITTAL
12 | ITA 6899/DEL/2025 2016 [D] SANJEEV MITTAL
13 ITA 558/DEL/2025 2018-19 [A] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES (E- FILE)
14 | TITA 559/DEL/2025 2021-22 | [A] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES (E- FILE)
15 | ITA 5280/DEL/2025 2018-19 [D] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES
16 | ITA 5281/DEL/2025 2021-22 | [D] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES
17 | ITA 6608/DEL/2025 2018-19 [A] SHRIMP IMPORVEMENT SYSTEMS INDIA P LTD
18 | ITA 6609/DEL/2025 2018-19 {A] AHUJA AND ANAND BUILDWELL PRIVATE LIMITED
19 | ITA 6610/DEL/2025 2020-21 [A] AHUJA AND ANAND BUILDWELL PRIVATE LIMITED
20 | TTA 6611/DEL/2025 2011-12 | [A] SATYENDAR KUMAR JAIN
21 | ITA 6612/DEL/2025 2012-13 | [A] SATYENDAR KUMAR JAIN
22 | ITA 6613/DEL/2025 2015-16 [A] SATYENDAR KUMAR JAIN
23 | ITA 6614/DEL/2025 2016-17 [A] SATYENDAR KUMAR JAIN
24 | ITA 6615/DEL/2025 2018-19 [D] M/S.NIKITA INDUSTRIES PRIVATE LIMITED (E. FILING)
Assistant Reglstrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 06-APRIL-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

[A] JOYSON ANAND ABHISHEK SAFETY SYSTEMS PRIVATE LIMITED (ERSTWHILE KSS

1 | TIAG900/DEL/2025 | 2014-15  |spiicHEk SAFETY SYSTEMSPVT.LTD.)

[A] JOYSON ANAND ABHISHEK SAFETY SYSTEMS PRIVATE LIMITED (ERSTWHILE KSS

2 | TTAGSO0L/DEL/2025 | 2017-18  |amiicpE SAFETY SYSTEMSPVTLTD))

3 ITA 6902/DEL/2025 2016-17 [A] BHARAT KUMAR

4 ITA 6903/DEL/2025 2024-25 [A] DELOITTE HASKINS & SELLS

ITA 6909/DEL/2025 2012-13 [D] SHEETAL CHAUDHARY

6 ITA 6904/DEL/2025 2010-11 [D] M/S ANGEL PROMOTERS PRIVATE LIMITEL;)
7 ITA 6905/DEL/2025 2011-12 [D] M/S ANGEL PROMOTERS PRIVATE LIMITED
8 ITA 6906/DEL/2025 2012-13 [D] M/S ANGEL PROMOTERS PRIVATE LIMITED

9 ITA 6907/DEL/2025 2013-14 [D] M/S ANGEL PROMOTERS PRIVATE LIMIT EI?J

10 ITA 6908/DEL/2025 2013-14 [A] M/S BHARAT RASAYAN LIMITED

11 ITA 2044/DEL/2024 2012-13 [A] FIRST HOSPITALITY & LEISURE PRIVATE LIMITED

12 ITA 2918/DEL/2024 2012-13 [D] FIRST HOSPITALITY AND LEISURE PVT. LTD. (E FILING)

13 ITA 4755/DEL/2024 2017-18 [D] HART GOVIND TEXFAB (INDIA) PVT. LTD. (E FILING)

14 ITA 4530/DEL/2025 2013-14 [A] ATN INFRATECH PRIVATE LIMITED

15 ITA 6616/DEL/2025 2022-23 [D] RAJENDER MISHRA (E. FILING)

16 ITA 6617/DEL/2025 2023-24 [A] RITNAND BALVED EDUCATION FOUNDATION (E. FILING)

17 ITA 6800/DEL/2025 2017-18 [A] ASHOK KUMAR KOHLI (E.FILING)

Parey

Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 07-APRIL-2026 (TUESDAY)

Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 2496/DEL/2025 2010-11 | [A] MANOJ NAGAR (E. FILE)
2 ITA 2510/DEL/2025 2011-12 [A] MANOJ NAGAR
3 TTA 2511/DEL/2025 2012-13 [A] MANOJ NAGAR
4 ITA 2512/DEL/2025 2013-14 [A] MANOJ NAGAR
S ITA 2513/DEL/2025 2014-15 [A] MANOJ NAGAR
6 ITA 2514/DEL/2025 2015-16 [A] MANOJ NAGAR
7 ITA 2515/DEL/2025 2016-17 [A] MANOJ NAGAR
8 ITA 2516/DEL/2025 2017-18 fA] MANOJ NAGAR
9 ITA 2517/DEL/2025 2018-18 [A] MANOJ NAGAR
10 ITA 2518/DEL/2025 2019-20 [A] MANOJ NAGAR
11 ITA 2519/DEL/2025 2020-21 [A] MANOJ NAGAR
12 | ITA 2520/DEL/2025 2020-21 | [A] MANOJ NAGAR
13 ITA 2532/DEL/2025 2013-14 [A] LALIT KUMAR NAGAR
14 ITA 2533/DEL/2025 2014-15 [A] LALIT KUMAR NAGAR
15 ITA 2534/DEL/2025 2015-16 [A] LALIT KUMAR NAGAR
16 ITA 2535/DEL/2025 2016-17 [A] LALIT KUMAR NAGAR
17 ITA 2536/DEL/2025 2017-18 [A] LALIT KUMAR NAGAR
18 ITA 2537/DEL/2025 2018-19 [A] LALIT KUMAR NAGAR
19 ITA 2538/DEL/2025 2019-20 [A] LALIT KUMAR NAGAR
20 ITA 2539/DEL/2025 2020-21 [A] LALIT KUMAR NAGAR
21 ITA 2540/DEL/2025 2019-20 {A] RAJ KUMAR NAGAR
22 ITA 2551/DEL/2025 2010-11 [A] RAJ KUMAR NAGAR
23 ITA 2552/DEL/2025 2011-12 {A] RAJ KUMAR NAGAR
24 | ITA 2553/DEL/2025 2012-13 | [A] RAJ KUMAR NAGAR
25 ITA 2554/DEL/2025 2013-14 [A] RAJ KUMAR NAGAR
26 ITA 2555/DEL/2025 2014-15 [A] RAJ KUMAR NAGAR
27 ITA 2556/DEL/2025 2015-16 [A] RAJ KUMAR NAGAR
28 ITA 2557/DEL/2025 2016-17 [A] RAJ KUMAR NAGAR
29 ITA 2558/DEL/2025 2017-18 [A] RAJ KUMAR NAGAR
30 ITA 2559/DEL/2025 2018-19 [A] RAJ KUMAR NAGAR
31 | ITA 2560/DEL/2025 2019-20 | [A] RAJ KUMAR NAGAR
32 ITA 2561/DEL/2025 2020-21 [A] RAJ KUMAR NAGAR
33 ITA 2572/DEL/2025 2010-11 [A] SH, NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
34 ITA 2573/DEL/2025 2012-13 [A] SH. NITISH KUMAR NAGAR L/H OF LATE SH MAHESH NAGAR
35 ITA 2574/DEL/2025 2013-14 [A] SH. NITISH KUMAR NAGAR L/H LATE SH. MAHESH NAGAR
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CAUSE LIST OF B BENCH FOR 07-APRIL-2026 (TUESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
36 TTA 2575/DEL/2025 2014-15 [A] SH. NITISH KUMAR NAGAR L/H OF LATE SH MAHESH NAGAR
37 ITA 2576/DEL/2025 2015-16 [A] SH. NITISH KUMAR NAGAR L/H OF LATE SH MAHESH NAGAR
38 | ITA2577/DEL/2025 2016-17 | [A] SH NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
39 ITA 2578/DEL/2025 2017-18 [A] SH. NITISH KUMAR NAGAR L/H LATE SH. MAHESH NAGAR
40 ITA 2579/DEL/2025 2018-19 [A] SH. NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
41 ITA 2580/DEL/2025 2019-20 [A] SH. NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
42 ITA 2581/DEL/2025 2020-21 [A] SH. NITISH KUMAR NAGAR L/H OF LATE OF SH. MAHESH NAGAR
43 ITA 2649/DEL/2025 2010-11 [A] REKHA NAGAR
44 ITA 2650/DEL/2025 2011-12 [A] REKHA NAGAR
45 ITA 2651/DEL/2025 2012-13 [A] REKHA NAGAR
46 ITA 2652/DEL/2025 2013-14 [A] REKHA NAGAR
47 ITA 2653/DEL/2025 2014-15 [A] REKHA NAGAR
48 ITA 2654/DEL/2025 2015-16 [A] REKHA NAGAR
49 ITA 2655/DEL/2025 2016-17 [A] REKHA NAGAR
50 ITA 2656/DEL/2025 2017-18 [A] REKHA NAGAR
51 ITA 2657/DEL/2025 2018-19 [A] REKHA NAGAR
52 ITA 2658/DEL/2025 2019-20 [A] REKHA NAGAR
53 ITA 2659/DEL/2025 2020-21 [A] REKHA NAGAR
54 ITA 2747/DEL/2025 2010-11 [A] REKHA NAGAR (E- (FILE))
55 ITA 2748/DEL/2025 2010-11 [A] REKHA NAGAR (E- (FILE))
56 ITA 2749/DEL/2025 2014-15 [A] REKHA NAGAR (E- (FILE))
57 ITA 2775/DEL/2025 2010-11 [A] NITISH NAGAR L/H OF LATE SH MAHESH NAGAR
58 ITA 2776/DEL/2025 2010-11 [A] NITISH NAGAR L/H OF MAHESH NAGAR
59 ITA 2777/DEL/2025 2011-12 [A] NITISH KUMAR NAGAR L/H OF LATE SH MAHESH NAGAR
60 ITA 2778/DEL/2025 2011-12 [A] NITISH KUMAR NAGAR L/H OF LATE SH MAHESH NAGAR
61 ITA 2779/DEL/2025 2012-13 [A] NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
62 ITA 2780/DEL/2025 2012-13 [A] NITISH KUMAR NAGAR L/ OF LATE SH MAHESH NAGAR
63 ITA 2781/DEL/2025 2013-14 [A] NITISH KUMAR NAGAR L/H OF LATE SH MAHESH NAGAR
64 ITA 2782/DEL/2025 2013-14 [A] NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
65 ITA 2783/DEL/2025 2015-16 [A) NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
66 ITA 2784/DEL/2025 2015-16 [A] NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
67 ITA 2785/DEL/2025 2016-17 [A] NITISH KUMAR NAGAR L/H OF LATE SH. MAHESH NAGAR
68 ITA 2786/DEL/2025 2018-19 [A] NITISH KUMAR NAGAR L/H OF LATE SH MAHESH NAGAR
69 ITA 2787/DEL/2025 2020-21 [A] NITISH KUMAR NAGAR L/H OF LATE SH . MAHESH NAGAR
70 ITA 2795/DEL/2025 2015-16 [A] REKHA NAGAR (E- (FILE))
71 ITA 2796/DEL/2025 2019-20 [A] REKHA NAGAR (E- (FILE})
72 ITA 6911/DEL/2025 2013 - 14 | [A] PRAVESH KUMAR
qﬁ;ﬁ? .9
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CAUSE LIST OF B BENCH FOR 07-APRIL-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
73 ITA 6912/DEL/2025 2014 - 15 | [A] PRAVESH KUMAR

74 ITA 6913/DEL/2025 2016 - 17 | [A] PRAVESH KUMAR N
75 ITA 6918/DEL/2025 2017-18 {A] SATVINDER SINGH

76 ITA 6919/DEL/2025 2012-13 [A] AJAY KUMAR

77 ITA 9070/DEL/2025 2014-15 [A] RAMA GARG

78 ITA 9071/DEL/2025 2015-16 [A] RAMA GARG

79 ITA 9072/DEL/2025 2018-19 [D] ANKUR GUPTA

80 ITA 9073/DEL/2025 2019-20 [D] ANKUR GUPTA

81 CO 36/DEL/2026 2018-19 [A] ANKUR GUPTA

82 ITA 9074/DEL/2025 2013-14 [D] INDUS TOWER LIMITED

83 ITA 9075/DEL/2025 2014-15 [D] INDUS TOWER LIMITED

84 ITA 9076/DEL/2025 2016-17 [D] INDUS TOWER LIMITED

85 ITA 9077/DEL/2025 2017-18 [D] INDUS TOWERS LIMITED

b

istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 08-APRIL-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6922/DEL/2025 2023-24 [A] MANISHA PROJECTS PVT LTD
2 ITA 6923/DEL/2025 A.Y, 2019-20 | [A] MAHESHWARI FINANCIAL SERVICES LIMITED
3 ITA 6924/DEL/2025 2002-03 [A] ESCORTS KUBOTA LIMITED
4 ITA 6926/DEL/2025 2017-18 [A] FERRETERRO INDIA PRIVATE LIMITED
5 ITA 6927/DEL/2025 2018-19 [D] ANMOL TRADEX PRIVATE LIMITED
6 ITA 6928/DEL/2025 2019-20 | [A] AS TRADING COMPANY
7 TTA 6929/DEL/2025 2008-09 [A] VIDHI AGRAWAL
8 ITA 6931/DEL/2025 2026-27 [A] OPEN BOOK FOUNDATION
9 ITA 6932/DEL/2025 2019-20 [A] VIVAAN DESH NIRMAN PRIVATE LIMITED
10 ITA 6933/DEL/2025 2019-20 [D] SUNVO TECHNOLOGIES PRIVATE LIMITED
11 CO 248/DEL/2025 2022-23 [A] ANISH YADAV
12 ITA 839/DEL/2022 2014-15 [D] IDS INFOTECH LTD.
13 ITA 840/DEL/2022 2015-16 {D] IDS INFOTECH LTD.
14 ITA 4201/DEL/2024 2017-18 [A] DEEPAK VERMA (E FILING)
15 ITA 2789/DEL/2025 2022-23 [D] ANISH YADAV
16 ITA 4440/DEL/2025 2017-18 [D] DALMIA CONTINENTAL PRIVATE LIMITED (E. FILING)
17 ITA 6654/DEL/2025 2018-19 [D] BHARAT BHUSHAN GULATI (E. FILING)
18 ITA 6661/DEL/2025 2018-19 [A] FRONTIER RAAS EXPORTS PRIVATE LIMITED (E. FILING)
19 ITA 6663/DEL/2025 2018-19 [A] GNE EXPORTS PRIVATE LIMITED (E. FILING)
20 ITA 6668/DEL/2025 2009-10 [A] ROHIT GARG
21 ITA 6671/DEL/2025 2020-21 fA] SURENDER SONI
22 ITA 6674/DEL/2025 2021-22 [A} SAMIDH SHARMA
23 ITA 9087/DEL/2025 2018-19 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED
24 ITA 9088/DEL/2025 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED
25 ITA 9089/DEL/2025 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED
26 ITA 9090/DEL/2025 2020-21 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED
27 ITA 640/DEL/2026 2018-19 [A] RAISHILA SYNTHETICS PRIVATE LIMITED
28 ITA 641/DEL/2026 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED

Assisti%k?gﬁé
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 09-APRIL-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2725/DEL/2024 2015-16 [A] PVR INOX LIMITED (E FILING)
2 ITA 2703/DEL/2024 2015-16 {D] PVR INOX LIMITED
3 ITA 6934/DEL/2025 2018-19 [D] BERRY DEVELOPERS AND INFRASTRUCTURE PVT LTD
4 ITA 6935/DEL/2025 2012-13 [A] SHYAM DEVI
5 ITA 6937/DEL/2025 2023-24 [A] DKT INDIA
6 ITA 6938/DEL/2025 2005-06 [A] TIRUPATI UDYOG LTD
7 ﬁA 6939/DEL/2025 2007-18 [A] TIRUPATI UDYOG LTD
8 ITA 6940/DEL/2025 2010-11 [A] TIRUPATI UDYOG LTD
9 ITA 6941/DEL/2025 2017-18 [A] JAGDISH LAL THROUGH L/H JAGIEET KAUR
10 ITA 6942/DEL/2025 2012-13 [A] RAVI CHOPRA
11 ITA 6943/DEL/2025 2019-20 [A] SHIKHAR KAILASH INFRATECH LIMITED LIABILITY PARTNERSHIP
12 ITA 6944/DEL/2025 2020-21 [A] SHIKHAR KAILASH INFRATECH LIMITED LIABILITY PARTNERSHIP
13 ITA 6945/DEL/2025 2021-22 [A] SHIKHAR KAILASH INFRATECH LIMITED LIABILITY PARTNERSHIP
14 ITA 4746/DEL/2025 2015-16 [D] YASMEEN ABRAR (E.FILE)
15 ITA 6583/DEL/2025 2018-19 [A] DARSHNA RANI (E. FILING)
16 ITA 6670/DEL/2025 2009-10 [A] COLOURS MULTIMEDIA PRIVATE LIMITED
17 ITA 6679/DEL/2025 2020-21 fA] RAKESH BHATIA

Assistant RegiErar’
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 13-APRIL-2026 (MONDAY)

sri Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 40/DEL/2024 2010-11 {A] RAJ KUMAR GANDHI (E FILING)

2 ITA 2385/DEL/2024 2011-12 [A] RAJ KUMAR GANDHI (E. FILE)

3 ITA 2386/DEL/2024 2012-13 [A] RAJ KUMAR GANDHI (E. FILE)

4 ITA 2387/DEL/2024 2017-18 [A] RAT KUMAR GANDHI (E. FILE}

5 ITA 6948/DEL/2025 - [A] KRISHI ANUSANDHAN & KISAN VIKAS FOUNDATION

6 ITA 6947/DEL/2025 2023-24 [A] SOMIL GARG

7 ITA 6949/DEL/2025 - [A] KRISHI ANUSANDHAN KISAN VIKAS FOUNDATION

8 ITA 6952/DEL/2025 2018-2019 | [A] BHARAT BHUSHAN GUPTA

9 ITA 6953/DEL/2025 2015-16 [A] PRASAHESH ARYA

10 ITA 6954/DEL/2025 2011-12 [A] MENORA DEVELOPERS AND INFRASTRUCTURE PVT. LTD.

11 ITA 6955/DEL/2025 2017-18 [D] KARVY INNOTECH LIMITED

12 ITA 6956/DEL/2025 2021-22 [D] KARVY INNOTECH LIMITED

13 ITA 6957/DEL/2025 2021-22 {D] KARVY INNOTECH LIMITED

14 ITA 4562/DEL/2025 2017-18 [D] DEEPAK KHATTAR (E. FILING)

15 ITA 6690/DEL/2025 2022-23 [A] KRISHNA BHATI

16 ITA 6692/DEL/2025 2018-19 [A} CHARVI EXPORTS

17 ITA 6693/DEL/2025 2011-12 [D] TEK CHAND

18 ITA 6695/DEL/2025 2010-11 [D] SH AJAY CHOPRA

19 ITA 6696/DEL/2025 2026-27 [A] IILM UNIVERSITY

20 ITA 6698/DEL/2025 2022-23 [D] ETHOS POWER PRIVATE LIMITED

21 ITA 6699/DEL/2025 2015-16 [A] DISCOVERI MEDIA GROUP

22 ITA 6700/DEL/2025 2015-16 [A] M/S DHARA MOTOR FINANCE LTD.

23 ITA 6701/DEL/2025 2017-18 [A] JAIMAAKOSH CHITS PRIVATE LIMITED

24 ITA 6702/DEL/2025 2017-18 [D] PANKAJ BATRA

A 2
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 14-APRIL-2026 (TUESDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 }IT(SS)A 6632/DEL/2025 2014-15 [A] SEJWAL BUILDCON PRIVATE LIMITED
2 |IT(SS)A 6635/DEL/2025 2013-14 [A] SURENDER SINGH (E. FILING)
3 |IT(SS)A 6636/DEL/2025 2014-15 [A] SURENDER SINGH (E. FILING)
4 | IT(SS)A 6637/DEL/2025 2015-16 [A] SURENDER SINGH (E. FILING)
5 |IT(SS)A 6640/DEL/2025 2013-14 [A] SEJWAL BUILDCON PRIVATE LIMITED
6 ITA 6958/DEL/2025 2024-25 [A] SOLTERRA TECHNOLOGIES PRIVATE LIMITED
7 ITA 6961/DEL/2025 2018 [D] GAUTAM SOLAR PVT. LTD.
8 ITA 6962/DEL/2025 2018-19 [D] KDP BUILDWELL PRIVATE LIMITED
9 ITA 6963/DEL/2025 2017-18 [A] SALONI BHATIA
10 ITA 6964/DEL/2025 2018-19 fA] SALONI BHATIA
11 ITA 6965/DEL/2025 2016-17 [D] BIIWASAN REALTY ONE PRIVATE LIMITED
12 ITA 6966/DEL/2025 2019-20 [D] BIJWASAN REALTY ONE PRIVATE LIMITED
13 ITA 6969/DEL/2025 2016-17 [A] RAMESH GUPTA
Assistant Reglstrarh
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 15-APRIL-2026 (WEDNESDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 593/DEL/2025 2021-22 [A] PASHUPATI ECOTEX LLP
2 ITA 1372/DEL/2025 2021 [D] PASHUPATI ECOTAX LLP
3 ITA 4412/DEL/2025 2017-18 fA] SEETU KOHLI CONCEPTS PVT LTD
4 ITA 6970/DEL/2025 2012-13 {D] THE DOON HOUSING PRIVATE LIMITED
5 ITA 6971/DEL/2025 2014-15 {A] M/S VIJAY KUMAR JHINDAL HUF
6 ITA 6972/DEL/2025 2015-16 [A] M/S VIJAY KUMAR JHINDAL HUF
7 ITA 6974/DEL/2025 2017-18 [D] M/S ROSE GATE ESTATES PVT LTD
8 ITA 6975/DEL/2025 2017-18 [D] M/S ROSE GATE ESTATES PVT LTD
9 ITA 6976/DEL/2025 2021-22 [D] JAGS PROMOTERS PRIVATE LIMITED
10 ITA 6977/DEL/2025 2017-18 [A] CARE INDIA SOLUTIONS FOR SUSTAINABLE DEVELOPMENT
11 ITA 6978/DEL/2025 2018-19 [A] CARE INDIA SOLUTIONS FOR SUSTAINABLE DEVELOPMENT
12 ITA 6979/DEL/2025 2019-20 fD] MSC DEVELOPERS PRIVATE LIMITED
13 ITA 6980/DEL/2025 2016-17 [A] TRISHAKTI REAL ESTATE INFRASTRUCTURE AND DEVELOPERS LIMITED
14 ITA 2185/DEL/2023 2017-18 [A] VALLEY IRON AND STEEL CO LTD (E- ( FILE))
15 ITA 2485/DEL/2023 2012-13 [D] VALLEY IRON AND STEEL CO. LIMITED (E- ( FILE))
16 ITA 2486/DEL/2023 2017-18 [D] VALLEY IRON AND STEEL CO. LIMITED (E- { FILE))
17 ITA 349/DEL/2025 2017-18 [A] BUDDLEIA TRADERS PRIVATE LIMITED (E. FILING)
18 ITA 4461/DEL/2025 2016-17 [A] VINOD KUMAR GUPTA
19 ITA 4462/DEL/2025 2015-16 [A] VINOD KUMAR GUPTA
20 ITA 6634/DEL/2025 2017-18 [A] RAJNEESH VERMA (E. FILING)

:@))ﬁﬁ
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 16-APRIL-2026 (THURSDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2615/DEL/2023 2013-14 [A] M/S. FLAKTGROUP INDIA PVT LTD.
2 ITA 409/DEL/2025 2016-17 [D] BAL RAM KASANA
3 CO 135/DEL/2025 2016-17 fA] BAL RAM KASANA
4 ITA 2878/DEL/2025 2015-2016 | [A] HARVINDER SINGH SETHI (E. FILE)
5 ITA 4645/DEL/2025 2020-21 [D] MUKESH SHARMA (E.FILE)
6 ITA 4682/DEL/2025 2020 [D] AMARJIT SINGH SETHI (E. FILING)
7 ITA 4683/DEL/2025 2021 [D] AMARJIT SINGH SETHI (E. FILING)
8 CO 10/DEL/2026 2020 fA] AMARJIT SINGH SETHI
9 CO 11/DEL/2026 2021-22 [A] AMARIIT SINGH SETHI
10 ITA 6643/DEL/2025 2016-17 [A] POONAM RAGHAV (E. FILING)
11 ITA 6656/DEL/2025 2017-18 [A] AVDHESH MITTAL
12 ITA 6689/DEL/2025 2017-18 [D] RAMESH CHANDRA AGARWAL
13 CO 272/DEL/2025 2017-18 [A] RAMESH CHANDRA AGARWAL
14 ITA 6981/DEL/2025 2018-19 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED
15 ITA 6985/DEL/2025 2018-19 [A] ARIF ALT KHAN
16 ITA 6986/DEL/2025 2021-22 [A] DEEP CHAND SINGHAL
17 ITA 6988/DEL/2025 2021-22 [A] PARAS KHURANA
18 ITA 6989/DEL/2025 2026-27 [A] BHARTIYA KISSAN SANGH VIVEKA NAND SCHOOL
19 ITA 6990/DEL/2025 2015-16 [A] PROMEDSTAR SERVICES PRIVATE LIMITED
20 ITA 6991/DEL/2025 2016-17 [D] UPAJ LEASING AND FINANCE COMPANY PRIVATE LIMITED
21 ITA 6993/DEL/2025 2023-24 [D] AMAN
22 ITA 478/DEL/2025 2017-2018 | [A] HILLS TRADE-RK(1V)
23 ITA 4648/DEL/2025 2015-16 [D] APACHE LABS PRIVATE LIMITED (E.FILE)
24 ITA 4699/DEL/2025 2014-2015 | [A] APACHE LABS PRIVATE LIMTED (E. FILING)
25 ITA 4700/DEL/2025 2015-16 {A] APACHE LABS PRIVATE LIMITED (E. FILING)
26 ITA 4927/DEL/2025 2016-2017 | [A] APACHE LABS PRIVATE LIMITED

Assista%s;f;
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INCOME TAX APPELLATE TRIBUNAL, DELH]I BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 20-APRIL-2026 (MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 1290/DEL/2024 2014-15 [A] GOEL FLEXIBLE PACKAGING PVT LTD (€ FILING)

2 ITA 4535/DEL/2024 2020-21 [D] DALMIA PRINCIPAL STRATEGIES LLP (E FILING)

3 ITA 4540/DEL/2024 2021-22 [D] DALMIA PRINCIPAL STRATEGIES LLP (E FILING)

4 ITA 4593/DEL/2024 2020-21 [D] DALMIA FAMILY OFFICE TRUST (E FILING)

5 ITA 4777/DEL/2024 2018-19 [D] PRADEEP AGGARWAL (E. FILE)

6 ITA 514/DEL/2025 2015-16 [A] GRYPHON APPLIANCES LIMITED

7 ITA 2569/DEL/2025 2017-18 [A] SAHANDAR PAL (E. FILE)

8 ITA 6665/DEL/2025 2018-19 [A] SHIMBU DAYAL (E. FILING)

9 ITA 6666/DEL/2025 2015-16 [A] CHANDER PAL (E. FILING)

10 ITA 6704/DEL/2025 2017-18 [A] VEENA GUPTA

11 ITA 6705/DEL/2025 2018-19 [A] VEENA GUPTA

12 ITA 6706/DEL/2025 2015-16 [A] SEEMA MITTAL

13 ITA 6707/DEL/2025 2012-13 [A] RAJAT ALLOYS PVT. LTD.

14 ITA 6713/DEL/2025 2012-13 [A] RISHABH HEIGHTS LIMITED (CHANGED TO- MITTAL REALTY LIMITED)

15 ITA 6714/DEL/2025 2013-14 fA] RISHABH HEIGHTS LIMITED(CHANGED TO- MITTAL REALTY LIMITED)

16 ITA 6715/DEL/2025 2014-15 [A] RISHABH HEIGHTS LIMITED(CHANGED TO MITTAL REALTY LIMITED)

17 ITA 6716/DEL/2025 2015-16 [A] RISHABH HEIGHTS LIMITED( CHANGED TO MITTAL REALTY LIMITED)

18 ITA 6717/DEL/2025 2016-17 [A] RISHABH HEIGHTS LIMITED(CHANGED TO-MITTAL REALTY LIMITED)

19 ITA 6995/DEL/2025 2017-18 [A] SHUBHI STEEL PVT LTD

20 ITA 6996/DEL/2025 2017-18 [A] DEEPAK JAIN PROP. VARDHMAN JEWELLERS

21 ITA 6997/DEL/2025 2010-11 [A] PVR INOX LIMITED

22 ITA 6998/DEL/2025 2022-23 [A] UM AUTOCOMP PRIVATE LIMITED

23 ITA 6999/DEL/2025 2014-15 [A] AKT ELECTRICALS PRIVATE LIMITED

24 CO 255/DEL/2025 2017-18 [D] KAUSTUBH GUPTA

25 TTA 4524/DEL/2025 2017-18 [A] KAUSTUBH GUPTA

26 ITA 6169/DEL/2025 2017-18 [D] KAUSTUBH GUPTA

27 ITA 6736/DEL/2025 2014-15 [A] RAJAT ALLOYS PVT. LTD.

28 ITA 6737/DEL/2025 2019-20 [A] RAJAT ALLOYS PVT. LTD.

29 ITA 6784/DEL/2025 2012-13 [A] SANJEEV MITTAL

30 ITA 6785/DEL/2025 2013-14 [A] SANJEEV MITTAL

31 ITA 6786/DEL/2025 2014-15 [A] SANJEEV MITTAL

32 ITA 6787/DEL/2025 2015-16 [A] SANJEEV MITTAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 22-APRIL-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6621/DEL/2025 2016-17 [A] PAWAN KUMAR (E. FILING)

2 ITA 6624/DEL/2025 2014-15 [A] SH. ASHUTOSH AGARWAL (E. FILING)

3 ITA 6625/DEL/2025 2015-16 {A] SH. ASHUTOSH AGARWAL (E. FILING)

4 ITA 6626/DEL/2025 2016-17 [A] SH. ASHUTOSH AGARWAL (E. FILING)

5 ITA 6628/DEL/2025 2013-14 [D] XELENTIX SOLUTIONS PRIVATE LIMITED (E. FILING)

6 ITA 9084/DEL/2025 2012-13 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED
7 ITA 9085/DEL/2025 2013-14 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED
8 ITA 9086/DEL/2025 2014-15 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED
9 ITA 9091/DEL/2025 2011-2012 | [A] TARUN KUMAR SAHAY

10 ITA 9092/DEL/2025 2012-2013 | [A] TARUN KUMAR SAHAY

3
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 23-APRIL-2026 (THURSDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6607/DEL/2025 2016-17 {A] VIRASAT BUILDCON PRIVATE LIMITED
2 ITA 6649/DEL/2025 2021-22 {D] VEER SINGH {E. FILING)

3 ITA 9094/DEL/2025 2019-20 [A] SUMIT KOHLI

4 ITA 9095/DEL/2025 2019-20 [A] MANOJ BANSAL

5 ITA 9096/DEL/2025 2017-18 | [A] MANOJ KUMAR

6 ITA 9097/DEL/2025 2017-18 [A] PREM SINGH

7 ITA 9098/DEL/2025 2019-20 [A] BRAHAM PRAKASH
8 ITA 9099/DEL/2025 2021-22 [A] BRAHAM PRAKASH
9 ITA 9100/DEL/2025 2020-21 [A] BRAHAM PRAKASH

10 ITA 9101/DEL/2025 2016-17 [A] FIITIEE LIMITED
11 | ITA 9102/DEL/2025 2018-19 | [A] SHYAM SPECTRA PVT. LTD.

12 ITA 9103/DEL/2025 2019-20 [A} SHYAM SPECTRA PRIVATE LIMITED
13 ITA 9104/DEL/2025 2015-16 [A} GLOBEX PACKAGING
14 ITA 9105/DEL/2025 2014-15 [A] RAIBIR SINGH

15 ITA 9106/DEL/2025 2022-23 [D] ECR BUILDTECH PVT. LTD

16 ITA 9107/DEL/2025 2021-22 [D] ECR BUILDTECH PVT. LTD
17 | TITA 9108/DEL/2025 2019 [D] CHETAN SHARMA
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DELHI--CL-2026Mar30.htm

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 30-MARCH-2026 (MONDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 3871/DEL/2023 2011-12 [A] JAGDISH PRASAD SHARMA (/f-ILE})
2 ITA 2150/DEL/2024 2018-19 [D] RAMPAL SINGH (F FILING)
3 | ITA 3058/DEL/2025 2021-22 | [A] SACHIN GOEL HUF
4 | ITA 3059/DEL/2025 2022-23 | [A] SACHIN GOEL HUF
5 ITA 4181/DEL/2025 2018-19 [A] PULKIT GUPTA (E- FILE)
6 ITA 4793/DEL/2025 2009-10 (§8|]\4|S:§:\1$AT SAHEB HOUSING AND INFRASTRUCTURE DEVELOPMENT
7 | ITA 2994/DEL/2025 2015-16 [A] VAIBHAV GARG
8 | ITA 4796/DEL/2025 2024-25 | [A] MUSSOORIE INTERNATIONAL SCHOOL SOCIETY
9 ITA 5716/DEL/2024 2017-18 {A] INDER PAL DOGRA
10 | ITA 7346/DEL/2025 2015-16 [A] MANOJ GARG
11 | ITA 7295/DEL/2025 2014-15 [A] MANOJ GARG
12 | ITA 7347/DEL/2025 2025-26 [A] LADO FOUNDATION
13 | ITA 7348/DEL/2025 2014-15 [A] MANSI THUKRAL
14 | ITA 7349/DEL/2025 2025-26 [A] LADO FOUNDATION
15 1 ITA 7352/DEL/2025 2017-18 [A] MADAN MOHAN GUPTA
16 | ITA 7354/DEL/2025 2017-18 [A] KAMINI DEVI
17 | ITA 7353/DEL/2025 2009-10 [A] ANAR OILS PVT LTD
18 | ITA 7350/DEL/2025 2010-11 [A] ANAR OILS PVT LTD
19 | ITA 7358/DEL/2025 2010-11 [A] ANAR OILS PVT LTD
20 | ITA 7357/DEL/2025 2012-13 [A] ANAR OILS PVT LTD
21 | ITA 7356/DEL/2025 2013-14 [A] ANAR OILS PVT LTD
22 | ITA 7359/DEL/202S 2011-12 [A] ANAR OILS PVT LTD
23 | ITA 7032/DEL/2025 2019-20 [A] BASHESHAR DAYAL HUF
24 | ITA 7034/DEL/2025 2013-14 [A] PREMPAL SINGH INDIVIDUAL
25 | ITA 7037/DEL/2025 2017-18 ;é]G'i:WI\:ﬁNOJ AGGARWAL THRU. LEGAL REPRESENTATIVE SMT MEENU
26 | ITA 7042/DEL/2025 2017-18 [A] CODEBLUE CLOTHING PVT LTD
Assistant Registyar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 01-APRIL-2026 (WEDNESDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 683/DEL/2025 2018-19 | [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
2 ITA 684/DEL/2025 2019-20 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
3 ITA 685/DEL/2025 2020-21 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
4 | ITA 686/DEL/2025 2021-22 | [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
5 | ITA 1278/DEL/2025 2016-17 | [A] PARMOD KUMAR MADAN
6 | ITA 1413/DEL/2025 2014-15 [D] ARUN KUMAR KANOJIA
7 CO 111/DEL/2025 2014-15 | [A] ARUN KUMAR KANOJIA
8 ITA 854/DEL/2025 2015-16 | [D] SAMS REAL ESTATE PVT. LTD.

9 | CO 234/DEL/2025 2015-16 | [A] SAMS REAL ESTATE PVT. LTD.

10 | ITA 851/DEL/2025 2016-17 | [D] SAMS REAL ESTATE PVT. LTD.

11 | CO 233/DEL/2025 2016-17 | [A] SAMS REAL ESTATE PVT, LTD.

12 | ITA 3149/DEL/2025 2016-17 [A] MANU AGGARWAL
13 | ITA 4801/DEL/2025 2023-24 | [A] MORGAN POWER GENERATION PVT. LTD.

14 | ITA 4811/DEL/2025 2021-22 [D] RAJENDRA KUMAR
15 CO 29/DEL/2026 2021-22 | [A] MAHENDRA KUMAR LEGAL HEIR OF LT. SH. RAJENDRA KUMAR
16 | ITA 7052/DEL/2025 2017-18 | [A] SUDESH GUPTA
17 | ITA 7053/DEL/2025 2018-19 | [A] SUDESH GUPTA
18 | ITA 7054/DEL/2025 | 2018-19 | [A] SUDESH GUPTA
19 | ITA 7065/DEL/2025 2017-18 [ [A] SAVITRI CHATURVEDI
20 | [TA 7067/DEL/2025 | 2016-17 |[A] PRADI KUMAR SETHI
21 | ITA 7361/DEL/2025 2020-21 | [A] PUREWAYS INFRA PRIVATE LIMITED
22 | ITA 7362/DEL/2025 NA [A] SHRI SHYAM PREM MANDAL GURGAON
23 | ITA 7363/DEL/2025 2014-15 | [A] ELEGANT IT SOLUTIONS PRIVATE LIMITED
24 | ITA 7364/DEL/2025 2019-20 [A] AMIT JAIN
25 | ITA 7365/DEL/2025 2012-13 | [A] BABA ALLOYS PRIVATE LIMITED
26 | ITA 7366/DEL/2025 | 2018-19 |[A] PURSHOTTAM LAL DHINGRA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 02-APRIL-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 2582/DEL/2023 2014-15 | [A] KRISHAN KUMAR

2 | ITA 680/DEL/2025 2013-14 | [A] SATISH KUMAR

3 | ITA 1425/DEL/2025 2018-19 | [A] VINOD KUMAR

4 | ITA 1426/DEL/2025 2019-20 | [A] VINOD KUMAR

5 | ITA 1427/DEL/2025 2020-21 | [A] VINOD KUMAR

6 | ITA 1444/DEL/2025 2021-22 | [A] VINOD KUMAR

7 | ITA 1528/DEL/2025 2015-16 | [A] MUKESH KUMAR "+ Fii:;

8 | ITA 7058/DEL/2025 | 2019-20 |[A] AJAY SETHI

9 | ITA 7072/DEL/2025 2017-18 | [A] SESCON BUILDERS PRIVATE LIMITED

10 | ITA 7073/DEL/2025 2019-20 | [A] ANIL SAINI

11 | ITA 7075/DEL/2025 2021-22 | [A] ILD MILLENNIUM PVT LTD

12 | ITA7086/DEL/2025 | 2017-18 | [A] AJAY SETHI

13 | ITA 7087/DEL/2025 2018-19 | [A] AJAY SETHI

14 | ITA 7091/DEL/2025 | 2014-2015 | [A] SANJEEV KUMAR

15 | CO 277/DEL/2025 2017-18 | [A] POONAM MALHOTRA

16 | ITA 3193/DEL/2023 2020-21 | [D] KIRAN PAL KHATANA ((F-FILE})

17 | ITA 4901/DEL/2025 | 2017-18 | [A] BALWANT SINGH

18 | ITA 7099/DEL/2025 2023-24 | [D] RASHMI BAJA]

19 | ITA 7104/DEL/2025 2017-18 { [D] POONAM MALHOTRA

20 | ITA 7133/DEL/2025 2016-17 | [D] DH LIMITED

21 | ITA 421/DEL/2024 2018-19 [ [A] INTERNATION TRACTORS LIMITED ({E-FILE))

22 | ITA 438/DEL/2024 2010-11 | [A] INTERNATION TRACTORS LIMITED (E-FILE)

23 | ITA 442/DEL/2024 2018-19 | [D] INTERNATIONAL TRACTORS LTD. ((E-FILE))

24 | ITA 549/DEL/2024 2020-21 | [D] INTERNATIONAL TRACTORS LTD. ((E-FILE))

25 | ITA 673/DEL/2025 2013-14 | [A] RESEARCHCO REPRINTS

26 | ITA 2635/DEL/2024 2018-19 | [A] KOHINOOR FOODS LIMITED ((E-FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 06-APRIL-2026 (MONDAY)
se Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4364/DEL/2024 2015-16 [A) GAURAY RAKHECHA
2 ITA 4365/DEL/2024 2017-18 [A] GAURAV RAKHECHA
3 ITA 4366/DEL/2024 2018-19 [A] GAURAV RAKHECHA
4 ITA 4367/DEL/2024 2019-20 [A] GAURAV RAKHECHA
S ITA 4368/DEL/2024 2020-21 [A] GAURAV RAKHECHA
6 ITA 4369/DEL/2024 2021-22 [A} GAURAV RAKHECHA
7 ITA 5529/DEL/2024 2018-19 [A] VINOSHA TRADE PVT LTD
8 IT(SS)A 5787/0EL/2024 2017-18 [A] KESHAV DALAL (E. FILE:
9 ITA 5824/DEL/2024 2018-19 [A] KESHAV DALAL
10 ITA 1095/DEL/2025 2018-19 [D] KESHAV DALAL
11 ITA 1840/DEL/2025 2017-18 [A] SAURABH MAHESHWARI
12 ITA 1844/DEL/2025 2017-18 [A) RAHUL MAHESHWARI
13 ITA 2978/DEL/2025 2013-14 [A] LUV BHARDWA)
14 ITA 5716/DEL/2025 2023-2024 [A] SURESH CHAND GOYAL <1~ - 1.6
15 ITA 5732/DEL/2025 2023-2024 [A] MEERA GOYAL
i6 ITA 7010/DEL/2025 2018-19 [A] SANJAY JAIN
17 ITA 7011/DEL/2025 2019-20 [A] SANJAY JAIN
18 ITA 7012/DEL/2025 2020-21 [A] SANJAY JAIN
19 ITA 7013/DEL/2025 2018-19 [A] SANJAY VARSHNEYA
20 ITA 7014/DEL/2025 2016-17 [A] SANJAY VARSHNEYA
21 ITA 7015/DEL/2025 2015-16 [A] PANKAJ VARSHNEYA
22 ITA 7016/DEL/2025 2017-18 [A] PANKAJ VARSHNEYA
23 TTA 7017/DEL/2025 2019-20 [A) PANKAJ VARSHNEYA
24 ITA 7018/DEL/2025 2020-21 [A] PANKAJ VARSHNEYA
25 ITA 7019/DEL/2025 2021-22 [A] PANKAJ VARSHNEYA
26 ITA 7021/DEL/2025 2008-09 [A) GISIL DESIGNS PRIVATE LIMITED
27 ITA 7022/DEL/ 2025 2012-13 [A) BRAHM DATT HUF
28 ITA 7023/DEL/2025 2011-12 (D] AKINCHAN DEVELOPERS PVT. LTD.
29 ITA 7024/DEL/2025 2016-17 [D] AKINCHAN DEVELOPERS PVT. LTD.
30 1TA 7025/DEL/2025 2019-20 [D] VIRESH GHALLOT
3 CO 44/DEL/2026 2019-20 [A] VIRESH GHALLOT
32 I1TA 7028/DEL/2025 2026-27 [A] LALA SURESH CHAND GOYAL MEMORIAL TRUST
33 ITA 7029/DEL/2025 2026-27 [A] LALA SURESH CHAND GOYAL MEMORIAL TRUST
34 TTA 7030/DEL/2025 2020-2021 [A] SANJIV KUMAR GUPTA
35 ITA 7031/DEL/2025 2011-12 [D] INDO METAL IMPEX PVT. LTD.
36 ITA 7114/DEL/2025 2018-19 [A] SHINING VENTURE HOSPITALITY PVT LTD
37 ITA 7116/DEL/2025 2012-13 [A] RAVINDER KUMAR AGGARWAL
38 ITA 7126/DEL/2025 2005-06 [A] M/S IRCON INTERNATIONAL LTD.
39 {TA 7128/DEL/2025 2012-13 {A] M/S CLASSIC TRANSPORTATION PRIVATE LIMITED
40 ITA 7129/DEL/ 2025 2017-18 [A] RAM NIWAS SAINI
41 ITA 7136/DEL/2025 2021-2022 [A] AMIT KUMAR
42 ITA 7141/DEL/2025 2017-18 [A] SMT. NEELAM GUPTA
43 ITA 7165/DEL/2025 2018-19 [A] VISHWA RATNA SHARMA
44 1TA 7233/DEL/2025 2016-17 [A] M/S DOUBLE TREE BY HILTON HOTEL,AGRA (A UNIT OF ARCHER HOSPITALITY PRIVATE LIMITED)
45 ITA 407/DEL/2026 2018-19 [A] ANTAL EXPO FAB PRIVATE LIMITED
46 ITA 408/DEL/2026 2019-20 [A] ANTAL EXPO FAB PRIVATE LIMITED
47 ITA 412/DEL/2026 2018-19 [A} MAYANK AGGARWAL
48 ITA 413/DEL/2026 2019-20 [A] MAYANK AGGARWAL
49 ITA 458/DEL/2026 2018-19 [A] PUJIT FASHION HUB PRIVATE LIMITED
50 ITA 459/DEL/2026 2019-20 [A} PUIIT FASHION HUB PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 07-APRIL-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 568/DEL/2022 2012-13 [A] WASEEM AHMAD

2 | ITA 3281/DEL/2023 2012 [D] UMANG LEASING AND CREDIT COMPANY LIMITED

3 CO 60/DEL/2024 2012 [A] UMANG LEASING AND CREDIT COMPANY LIMITED

4 ITA 454/DEL/2024 2019-20 [A] SUMIT KOHLI

5 ITA 455/DEL/2024 2019-20 | [A] SURINDER KOHLI

6 | ITA 1935/DEL/2024 2014-15 | [A] KUBER PLANTERS LIMITED ((E-FILE))

7 | ITA 1937/DEL/2024 2016-17 | [A] KUBER PLANTERS LIMITED ((E-FILE))

8 | ITA 1938/DEL/2024 2017-18 | [A] KUBER PLANTERS LIMITED ((E-FILE))

9 | ITA 1939/DEL/2024 2018-19 [A] KUBER PLANTERS LIMITED ((E-FILE))

10 | ITA 3535/DEL/2024 2014-15 | [A] RAJPAL SINGH MEMORIAL EDUCATION SOCIETY

11 | ITA 7089/DEL/2025 | 2016-17 |[A] T R CHAWLA AND SONS HUF

12 | ITA 7090/DEL/2025 2017-18 | [A] T R CHAWLA AND SONS HUF

13 | ITA 7132/DEL/2025 2020-21 [D] GLORICH INDIA PRIVATE LIMITED

14 CO 26/DEL/2026 2020-21 [A] GLORICH INDIA PRIVATE LIMITED

15 | ITA 7134/DEL/2025 2016-17 | [D] MANIKYA CREATIONS PRIVATE LIMITED

16 | ITA 7138/DEL/2025 | 2019-20 | [A] NAVNEET GUPTA & SONS

17 | ITA 7139/DEL/2025 | 2019-20 |[A] RAJAN GUPTA & SONS

18 | ITA 7140/DEL/2025 2020-21 [A] JITENDER PARMAR

19 | ITA 7145/DEL/2025 2018-19 [A] RAVI KISHORE ENTERPRISES PRIVATE LIMITED

20 | ITA 7149/DEL/2025 2018-19 [A] SKYLARK INFRA ENGINEERING PRIVATE LIMITED

21 | ITA 7159/DEL/2025 2017-18 | {A] MANOJ KUMAR

22 | 1ITA 7161/DEL/2025 | 2019-20 |[A] MUBARAK OVERSEAS PRIVATE LIMTIED

23 | ITA 7163/DEL/2025 | 2023-2024 |[A] TATHAGAT

24 | ITA 7167/DEL/2025 | 2017-2018 | [A] CHURCHIT AGRAWAL

25 | ITA 7168/DEL/2025 2014-15 [A] CHARU BABBAR

26 | ITA 7276/DEL/2025 2016-17 [A] NAMAN MADAN

27 | ITA 7277/DEL/2025 2017-18 | [A] NAMAN MADAN
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B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 08-APRIL-2026 (WEDNESDAY)

Srl | Appeal Number Ai:':rt' Assessee Name Remarks
1 | CO 175/DEL/2022 2015-16 | [A] GOLFGREEN INFRA PVT LTD

2 | ITA 2456/DEL/2022 [ 2015-16 |[D] GOLFGREEN INFRA PVT LTD

3 | ITA 3028/DEL/2022 | 2017-18 |[D] GOLFGREEN INFRA PVT LTD.

4 | ITA 5462/DEL/2024 | 2017-18 |[D] JAGDISH KUMAR DHINGRA

5 | CO 196/DEL/2025 2011-12 | [A] PRENIT WORLD LLP

6 | ITA 1392/DEL/2025 | 2011-12 {[D] PRENIT WORLD LLP

7 | ITA 2932/DEL/2025 | 2020-21 |{A] KL CONCAST PRIVATE LIMITED

8 | ITA 4256/DEL/2025 | 2020-21 |[D] KL CONCAST PVT LTD

9 | ITA 3067/DEL/2025 | 2017-18 |[A] CATCHY PROP-BUILD PVT LTD

10 | ITA 4891/DEL/2025 | 2012-13 | [A] M/S VEER OIL & GENERAL MILLS

11 | ITA 5003/DEL/2025 | 2015-16 | [A] SHRI KRISHNA HARE EDUCATIONAL TRUST (E- (FILE))

12 { ITA7177/DEL/2025 | 2017-18 | [A] NARESH KUMAR JAIN

13 | ITA 7178/DEL/2025 | 2017-18 |[A] ANAND KUMAR JAIN

14 | ITA 7216/DEL/2025 [ 2014-15 [[A] AGC PROJECT PRIVATE LIMITED

15 | ITA 7220/DEL/2025 | 2016-17 | [D]} AMARJIT MEHTA

16 | ITA 7221/DEL/2025 | 2018-19 |[D] AMARJIT MEHTA

17 | ITA 7222/DEL/2025 | 2020-21 | [D] AMARJIT MEHTA

18 | ITA 7225/DEL/2025 | 2019-20 |[D] AMARIIT MEHTA

19 | ITA 7294/DEL/2025 | 2020-21 | [A] SUSHMA KAPUR

20 | ITA 7313/DEL/2025 | 2017-18 | [A] SH. PIYUSH SINGLA

4 23-Mar-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 09-APRIL-2026 (THURSDAY)

Sril Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 1681/DEL/2023 2012-13 | [A] KULBHUSHAN MITTAL

2 | ITA 1799/DEL/2023 2012-13 | [A] ISH BUILDCON PRIVATE LIMITED

3 | ITA 4598/DEL/2024 2016-17 | [A] RAJESH KATHURIA

4 | ITA 5628/DEL/2024 2017-18 | [D] PURAN CHAND

5 | ITA 5782/DEL/2024 2005-06 | [A]V & S INTERNATIONAL PRIVATE LIMITED (E FILE)

6 ITA 733/DEL/2025 2018-19 | [D] INTERNATIONAL LAND DEVELOPERS PRIVATE LIMITED

7 | ITA 1408/DEL/2025 | 2017-2018 |[A] MUKESH KUMAR GARG

8 | ITA 2975/DEL/2025 2020-21 | [A] G.D. GOENKA PVT LTD

9 | ITA 2976/DEL/2025 2021-22 | [A] G.D. GOENKA PVT LTD

10 | ITA 3093/DEL/2025 2021-22 | [A] SWIFTLY COMMERCE TECH PVT LTD

11 | ITA 4842/DEL/2025 2016-17 | [A] ALKA JINDAL

12 | ITA 4852/DEL/2025 2019-20 | [A] SHRI LAKSHMI ASSOCIATES

13 | ITA 4853/DEL/2025 2020-21 [A] SHRI LAKSHMI ASSOCIATES

14 | ITA 4911/DEL/2025 2012-13 | [A] VIKAS CHOUDHARY

15 | ITA 4984/DEL/2025 2012-13 | [A] P M AIR PRODUCTS PRIVATE LIMITED

16 | ITA 7046/DEL/2025 | 2018-2019 | [A] MILLENNIUM BUILD-CON

17 | CO 273/DEL/2025 2019-20 | [A] TRISHASHNA HOLDINGS AND INVESTMENTS PRIVATE LIMITED

18 | CO 274/DEL/2025 2020-21 | [A] TRISHASHNA HOLDINGS AND INVESTMETNS PVT. LTD

19 | ITA 7049/DEL/2025 2019-20 | [D] TRISHASHNA HOLDINGS & INVESTMENTS PRIVATE LIMITED

20 | ITA 7050/DEL/2025 2020-21 | [D] TRISHASHNA HOLDINGS & INVESTMETNS PVT. LTD

21 | ITA 7051/DEL/2025 2014-15 | [A] MI INDUSTRIES (INDIA) PRIVATE LIMITED

22 | ITA 7119/DEL/2025 2017-18 | [A] M/S URJAH METALLICS PRIVATE LIMITED

23 | ITA 7212/DEL/2025 2018-19 | [A] SIDHIVINAYAK ASSOCIATES

24 | ITA 7223/DEL/2025 | 2019-2020 | [A] GARNET VENEER AND DECORS LIMITED

25 | ITA 7226/DEL/2025 | 2020-2021 |[A] GARNET VENEER AND DECORS LIMITED

26 | ITA 7231/DEL/2025 2021-22 | [A] SUNIL KUMAR AGARWAL

27 | ITA 7235/DEL/2025 2013-14 | [A] B C POWER CONTROLS LIMITED

28 | ITA 7283/DEL/2025 2017-18 | [D] BOMBAY HIGHWAY CARRIERS PRIVATE LIMITED

29 | ITA 7288/DEL/2025 2016-17 | [D] NTPC VIDYUT VYAPAR NIGAM LIMITED

30 | ITA 7306/DEL/2025 | 2024-2025 }[A] GANDHI MANDELA FOUNDATION

31 | ITA 337/DEL/2026 2025-26 | [A] MHB TRUST

32 | ITA 338/DEL/2026 2025-26 | [A] MHB TRUST
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B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 13-APRIL-2026 (MONDAY)

Srl | Appeal Number A$:':rt Assessee Name Remarks

1 | ITA 2576/DEL/2022 2017-18 | [D] RAIBIR L/H SHRI RAJESH

2 CO 130/DEL/2025 2016-17 | [A] SACHIN ENTERPRISES LLP

3 | ITA 702/DEL/2025 2003-04 | [A] GIRI BUILDWELL (P) LTD.

4 | ITA 1316/DEL/2025 2017-18 | [A] SANDEEP KUMAR AGARWAL

5 | ITA 2944/DEL/2025 2016-17 | [D] SACHIN ENTERPRISES LLP

6 | ITA 4758/DEL/2025 2016-17 | [A] PRIYANKA BHAGAT

7 | ITA 4792/DEL/2025 2018 [D] RAJEEV KUMAR MITTAL

8 | ITA 4846/DEL/2025 2015-16 | [A] PALURI RAGHAVAN GOPALA

9 | ITA 7101/DEL/2025 2014-15 | [A] USHA DEVI

10 | ITA 7117/DEL/2025 2015-16 | [A] M/S BIRD CONSULTANCY SERVICES

11 | ITA 7189/DEL/2025 2016-17 | [A] PARICHAY TRADECOM P LTD

12 | I1TA 7224/DEL/2025 2015-16 | [A] MAHESH KHANDELWAL

13 | ITA 7228/DEL/2025 | 2017-2018 { [A] DHAMPUR COOPERATIVE CANE DEVP UNION LTD

14 | ITA 7229/DEL/2025 2010-11 | [A] RAKESH KUMAR BAJAJ

15 | ITA 7234/DEL/2025 2011-12 | [A] M/S SAD BHAWNA

16 | ITA 7236/DEL/2025 2020-21 | [D] SKAEL ENTERPRISE PRIVATE LIMITED

17 | ITA 7239/DEL/2025 2025-26 | [A] SOCIETY FOR PEDIATRIC CELLULAR THERAPY AND TRANSPLANT

18 | ITA 7240/DEL/2025 2025-26 | [A] SOCIETY FOR PEDIATRIC CELLULAR THERAPY AND TRANSPLANT

19 | ITA 7292/DEL/2025 | 2019-20 | [A] SHRINE EMPIRE GALLERY PVT. LTD.

20 | ITA 7293/DEL/2025 | 2019-20 | [A] SHRINE EMPIRE GALLERY PVT. LTD.

21 | ITA 7305/DEL/2025 2014-15 | [A] MASCOT REALTECH PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 15-APRIL-2026 (WEDNESDAY)

Assmt,

Srl | Appeal Number Year Assessee Name Remarks
1 ITA 985/DEL/2023 2015-16 E]ﬂ[JTIgDD)AL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION
2 ITA 986/DEL/2023 | 2016-17 L[I/:/]Ilgrlé\g))AL BULLION LLP (SUCCESSOR ENTITY OF M/S, JINDAL BULLION
3 ITA 987/DEL/2023 2017-18 |_[1AN]|1?|'I|I5\I[§)AL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION
4 | 1TA 2425/DEL/2023 | 2011-12 | [A] IRIS REAL ESTATE P. LTD. ((E-FILE))

S | ITA 2543/DEL/2023 2012-13 | [A] IRIS REAL ESTATE PRIVATE LIMITED ((E-FILE))

6 ITA 592/DEL/2024 2020-21 | [A] REAL CAPITAL TOWERS PRIVATE LIMITED (E FILING)
7 ITA 911/DEL/2024 é(l)\IIV?I-AZF({)I;é [A] KALAKAR TRUST

8 ITA 962/DEL/2024 2013-14 | [A] VAYAM TECHNOLOGIES LIMITED

9 | ITA 1052/DEL/2024 2013-14 | [D] VAYAM TECHNOLOGIES LIMITED

10 | ITA 4590/DEL/2024 2019-20 | [A] VIPIN JAIN
11 | ITA 4594/DEL/2024 2022-23 | [A] VIPIN JAIN
12 | ITA 3567/DEL/2024 2017-18 | [A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
13 | ITA 4752/DEL/2024 2017-18 | [A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
14 | ITA 1382/DEL/2025 | 2013-14 | [D] AMITA KAPUR
15 CO 28/DEL/2026 2013-14 | [A] AMITA KAPUR
16 | ITA 3036/DEL/2025 2010-11 | [A] CONTINENTAL CONSTRUCTION LTD
17 | ITA 3080/DEL/2025 2016-17 | [D] MOHAN ENTERPRISES
18 | ITA 3081/DEL/2025 | 2017-18 | [A] ARVIND CHADHA
19 | ITA 4781/DEL/2025 2023-24 | [D] SUPREME SECURITIES LIMITED
20 | ITA 4798/DEL/2025 | 2017-18 | [A] ASHWANI CHOPRA
21 | ITA 4845/DEL/2025 2014-15 [A] ARCHANA GOEL
22 | ITA 4976/DEL/2025 2016-17 | [A] VENELEC ELECTROMECH INDUSTRIES PVT LTD.

23 | ITA 7094/DEL/2025 | 2022-2023 | [A] VIJAY KUMAR GUPTA, DELHI
24 | ITA 7210/DEL/2025 2017-18 | [A] AMAN AGARWAL
25 | ITA 7241/DEL/2025 2026-27 | [A] SHRI HARI HAR CHARITABLE AND WELFARE TRUST
26 | ITA 7245/DEL/2025 2017-18 | [A] ROHIT SOOD
27 | ITA7274/DEL{2025 | 2017-18 |[D] AANCHAL NAGAR
28 | 1TA 7309/DEL/2025 2017-18 | [D] G.H.S. FINANCE PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 16-APRIL-2026 (THURSDAY)

Srl | Appeal Number Ai:':rt Assessee Name Remarks

1 | ITA 1794/DEL/2022 | 2008-09 | [A] KARAMVEER DALAL

2 | ITA 5368/DEL/2024 | 2015-16 | [D] INDIAN SOCIETY FOR TECHNICAL EDUCATION

3 | ITA5370/DEL/2024 | 2016-17 | [D] INDIAN SOCIETY FOR TECHNICAL EDUCATION

4 | ITA 5375/DEL/2024 2012-13 | [D] INDIAN INSTITUTE FOR TECHNICAL EDUCATION

5 | ITA 5584/DEL/2024 2018-19 | [A] KRISHAN MALIK

6 | ITA 1422/DEL/2025 | 2023-24 | [D] NIMBUS HARBOR FACILITIES MANAGEMENT PRIVATE LIMITED

7 | 1TA 3022/DEL/2025 2013-14 | [A] LALITA RANI

8 | ITA 4967/DEL/2025 2015-16 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI

9 | ITA 4968/DEL/2025 2016-17 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI

10 | ITA 4969/DEL/2025 | 2017-18 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI

11 | ITA 4970/DEL/2025 | 2018-19 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI

12 | ITA 4971/DEL/2025 | 2019-2020 | [A] MAHABIR PARSHAD GUPTA

13 | ITA 4972/DEL/2025 2020-21 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI

14 | ITA 7092/DEL/2025 | 2019-20 | [A] CHEMICAL AGENCIES

15 | ITA 7254/DEL/2025 2012-13 | [A] NET AGRI COMPANY LIMITED

16 | ITA 7256/DEL/2025 | 2017-18 | [A] VINAY CHAWLA

17 | ITA 7261/DEL/2025 | 2012-13 | [A] BIKRAM EXPORTS

18 | ITA 7262/DEL/2025 | 2015-16 | [A] BIKRAM EXPORTS

19 | ITA 7263/DEL/2025 | 2016-17 | [A] BIKRAM EXPORTS

20 | ITA 7281/DEL/2025 { 2016-17 | [A] VISHNOI TRADERS PVT. LTD.

21 | ITA 7282/DEL/2025 | 2017-18 | [A] SANJEEV KUMAR

22 | 1TA 7284/DEL/2025 | 2017-18 |[A] VORTEX SYSTEMS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 20-APRIL-2026 (MONDAY)
Sri | Appeal Number A$:':rt' Assessee Name Remarks
1 | ITA 2428/DEL/2024 | 2017-2018 | [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED ((E-FILE))
2 [ ITA 2429/DEL/2024 | 2018-2019 | [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED ((E-FILE))
3 | ITA 2701/DEL/2024 | 2017-18 |[D] IL AND FS ENERGY DEVELOPMENT COMPANY LIMITED (E- ( FILING ))
4 | ITA 2768/DEL/2024 | 2018-19 |[D] IL AND FS ENERGY DEVELOPMENT COMPANY LIMITED (E- ( FILING ))
S | ITA 3062/DEL/2025 | 2017-18 |[A] SHRI HARI INDUSTRIES
6 | ITA 4789/DEL/2025 | 2017-18 |[D] DEVKI DEVI FOUNDATION
7 | ITA 205/DEL/2026 | 2012-2013 |[A] SHIV KUMAR THROUGH LEGAL HEIR SANGEETA
8 | ITA 206/DEL/2026 2016-17 | [A] REKHA BISHT
9 | ITA 209/DEL/2026 2014-15 | [A] OM SHIVAM FARMS PRIVATE LIMITED
10 | ITA 212/DEL/2026 2017-18 | [A] MLIIP CHEMICALS LTD
11 | ITA 213/DEL/2026 2017-18 | [A] BIMLA NARANG
12 | ITA 214/DEL/2026 2017-18 | [A] RAKESH NARANG
13 | ITA 215/DEL/2026 | 2017-18 |[A] ZEVRAAT
14 | ITA 217/DEL/2026 2015-16 | [A] EMPIRE FINCAP P LTD
15 | ITA 218/DEL/2026 2013-14 | {A] PIGEON EXPORTS INTERNATIONAL P LTD
16 | ITA 222/DEL/2026 2019-20 | [A] K CUBE COMMUNICATIONS PRIVATE LIMITED
SFTEs
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 21-APRIL-2026 (TUESDAY)
Srl | Appeal Number A$:':rt‘ Assessee Name Remarks
1 CO 117/DEL/2023 2011-12 | [A] JAGAT OVERSEAS
2 | CO 118/DEL/2023 2012-13 | [A] JAGAT OVERSEAS
3 | ITA 1375/DEL/2022 | 2011-12 |[D] JAGAT OVERSEAS
4 | ITA 1376/DEL/2022 | 2012-13 | {D] JAGAT OVERSEAS
5 | ITA 2102/DEL/2022 | 2015-16 |[D] JAGAT AGRO COMMODITIES PVT LTD
6 | ITA 2199/DEL/2022 | 2015-16 |[D] JAGAT OVERSEAS
7 | ITA 223/DEL/2026 2025-26 | [A] HANDS 4 ZERO POVERTY TRUST
8 | ITA 224/DEL/2026 2018-19 | [A] MILKY INVESTMENT & TRADING COMPANY
9 | ITA 226/DEL/2026 2016-17 | [D] WESTERN ALLOY STEELS PRIVATE LIMITED
10 | ITA 227/DEL/2026 2018-19 | [A] MUKUL JAIN
11 | TTA 228/DEL/2026 | 2013-14 |[A] ATTRACTIVE IMPEX PRIVATE LIMITED
12 | ITA 230/DEL/2026 2017-18 | [D] GDK JEWELS PRIVATE LIMITED
13 | ITA 231/DEL/2026 2021-22 | [A] SMT. SANTOSH KUMARI
14 | ITA 232/DEL/2026 2016 s[gélg'ErngTSDTATE TAXT OPERATORS CO-OPERATIVE THRIFT AND CREDIT
15 | ITA 233/DEL/2026 | 2017-2018 |[A] BAGHERWAL INFRAPROJECT LIMITED
16 | ITA 234/DEL/2026 2023-24 | [A] GLOBAL HEALTH LIMITED
Do
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 22-APRIL-2026 (WEDNESDAY)

srl | Appeal Number A$::1rt. Assessee Name Remarks
1 | ITA7252/DEL/2025 | 2013-14 |[D] GAMUT COMMERCIALS PRIVATE LIMITED
2 | ITA7257/DEL/2025 | 2011-12 |[A] M/S DEPENDABLE TRANSPORT PRIVATE LIMITED
3 | ITA 7258/DEL/2025 | 2012-13 |[A] M/S MERAMANDALI FINVEST LIMITED
4 ITA 235/DEL/2026 2018-19 | [D] M/S BAJAJ RESOURCES PVT LTD
A. Y. 2022-
5 | ITA236/DEL/2026 | 23 to AY. |[{A] SCIENCE DIVINE FOUNDATION
2026-27
6 | ITA 237/DEL/2026 | 2018-19 |[D] OIDB HYDROGEN CORPUS FUND
7 | ITA 238/DEL/2026 | 2020-21 |[A] NARINDER SINGH DHINGRA
8 | ITA 241/DEL/2026 2010-11 | [A] SATISH SEHRAWAT
9 | ITA 242/DEL/2026 2019-20 | [A] IMPRESSIONS SERVICES PRIVATE LIMITED
10 | ITA 243/DEL/2026 | 2021-22 |[A] DEFSYS SOLUTIONS PRIVATE LIMITED
11 | ITA 246/DEL/2026 | 2017-18 | [A] ASIAN PROFESSIONAL SECURITY ASSOCIATION
12 | ITA 248/DEL/2026 | 2011-12 |[[A] BANI A K DHILLON
13 | ITA 249/DEL/2026 | 2016-17 |[A] HARJEET SINGH SAHNI
14 | ITA 250/DEL/2026 2018-19 | [A] RAJENDER GOYAL
15 | ITA 252/DEL/2026 | 2023-24 |[A] KHALSAE-VEHICLES PRIVATE LIMITED
16 | ITA 253/DEL/2026 | 2015-2016 | [A] SRI RANI SHAKTI ROLLER FLOUR MILLS PVT. LTD.
17 | ITA 254/DEL/2026 | 2016-2017 {[A] SRI RANI SHAKTI ROLLER FLOUR MILLS PVT, LTD.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 23-APRIL-2026 (THURSDAY)

Srl | Appeal Number Aizr:: Assessee Name Remarks
1 | ITA 255/DEL/2026 2020-21 | [D] OM PARKASH

2 | ITA 257/DEL/2026 2012-13 | [A] GOVIND

3 | ITA 258/DEL/2026 2021-22 | [A] JASWANT SINGH

4 ITA 259/DEL/2026 2011-12 | [A] SANJAY KUMAR

5 | ITA 260/DEL/2026 2017-18 | [A] CRYSRETAIL TRADING PRIVATE LIMITED

6 | ITA 261/DEL/2026 2016-17 | [A] SAMPARK INDIA LOGISTICS LIMITED

7 | ITA 262/DEL/2026 2023-24 | [A] SAMPARK INDIA LOGISTICS LIMITED

8 | ITA 264/DEL/2026 2019-20 | [A] BEAVER INTERNATIONAL (INDIA) PRIVATE LIMITED

9 ITA 265/DEL/2026 2012-13 [A] RAJIV KUMAR ARORA

10 | ITA 266/DEL/2026 2013-14 | [D] VINOD KUMAR GARG

11 | ITA 267/DEL/2026 2014-15 | [D] VINOD KUMAR GARG

12 | ITA 268/DEL/2026 2015-16 | [D] VINOD KUMAR GARG

13 | ITA 269/DEL/2026 2016-17 | [D] VINOD KUMAR GARG

14 | ITA 270/DEL/2026 2012-13 | [A] NATIONAL BUILDING CONSTRUCTION CORPORATION LIMITED
15 | ITA 271/DEL/2026 2016-17 | [A] NATIONAL BUILDING CONSTRUCTION CORPORATION LIMITED
16 | ITA 272/DEL/2026 2018-19 | [A] NATIONAL BUILDING CONSTRUCTION CORPORATION LIMITED
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: ~ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 30-MARCH-2026 (MONDAY)

Sr

Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 1548/DEL/2023 2020-21 | [A] A.T. KEARNEY INC. (INTL. TAXATION)

2 | ITA 2207/DEL/2022 2019-20 | [A] A.-T.KEARNEY INC. (INTL. TAXATION)

3 | ITA 2534/DEL/2017 2013-14 | [A] LAHMEYER INTERNATIONAL GMBH (INTRL. TAX.}

4 ITA 515/DEL/2018 2014-15 | [A] LAHMEYER INTERNATIONAL GMBH (INTL. TAXATION)

5 | ITA 5262/DEL/2025 2020-21 | [D] ESS AAR TOOLS PRIVATE LIMITED

6 | ITA 5744/DEL/2025 2020-21 | [D] MAURIA UDYOG LTD.

%‘JE%
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 01-APRIL-2026 (WEDNESDAY)

srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 CO 72/DEL/2026 2020-21 | [A] DISCOVERY NETWORKS ASIA PACIFIC PTE LIMITED

2 | IT(IT)A 13/DEL/2025 2020-21 [D] DISCOVERY NETWORKS ASIA-PACIFIC PTE LIMITED

3 | IT(IT)A 80/DEL/2025 2022-23 [A] BENTLEY SYSTEMS INDIA PRIVATE LIMITED

4 | IT(IT)A 81/DEL/2025 2023-24 [A] GOTO TECHNOLOGIES IRELAND UNLIMITED COMPANY
5 |IT(IT)A 82/DEL/2025 | 2023-24 | [A] BAIN & COMPANY, INC.

6 |IT(IT)A 83/DEL/2025| 2019-20 |[A] MARCIN PAWEL NECZA]

7 | IT(IT)A 85/DEL/2025 | 2023-24 | [A]) GE ENGINE SERVICES LLC

8 |[IT(IT)A 86/DEL/2025 2015-16 [A] BBC WORLD DISTRIBUTION LIMITED

9 |[IT(IT)A 87/DEL/2025 2016-17 [A] BBC WORLD DISTRIBUTION LIMITED

10 [ IT(IT)A 88/DEL/2025 2017-18 [A] BBC WORLD DISTRIBUTION LIMITED

11 | IT(IT)A 89/DEL/2025 | 2018-19 | {A] BBC WORLD DISTRIBUTION LIMITED

12 { IT(IT)A 90/DEL/2025 | 2019-20 |[A] BBC WORLD DISTRIBUTION LIMITED

13 | IT(IT)A 91/DEL/2025 | 2020-21 |[A] BBC WORLD DISTRIBUTION LIMITED

14 | IT(IT)A 92/DEL/2025 2021-22 [A] BBC WORLD DISTRIBUTION LIMITED

15 | IT(IT)A 93/DEL/2025 2022-23 [A] BBC WORLD DISTRIBUTION LIMITED

16 | IT(IT)A 94/DEL/2025 2023-24 [A] BBC WORLD DISTRIBUTION LIMITED

17 | ITA 1116/DEL/2025 2015-16 | [A] PRABHAT BHATIA (E FILING)

18 | ITA 1838/DEL/2025 2022-23 | [A] MISUMI CORPORATION

=
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 02-APRIL-2026 (THURSDAY)

Sri | Appeal Number |[Assmt. Year Assessee Name Remarks

1 | ITA 2898/DEL/2023 2021-22 T[AA‘)](:'I{IB(;\R];'OME TELECOMMUNICATION TECHNOLOGIES CO. LTD. (INTL.

2 | mma 1752/DEL2024 2018-19 T[:)](;%}BSSI?S.MF?JEI&E():)OMMUNICATION TECHNOLOGIES CO LTD (INTL.

s | e mmnoezo2y | anerzz |[A MO L0 INERUETONL (OW O A5 WO REVoRss

4 | ITA 3922/DEL/2023 2021-22 [A] FANS A.S. (INTL. TAXATION (E-FILING ))

S | IT(IT)A 16/DEL/2025 | 2015-16 | [A] ADITYA CHANDRA JHA

6 | ITA 1049/DEL/2025 2022-23 | [A] GRID SOLUTIONS OY LIMITED

7 | ITA 1185/DEL/2025 2022-23 | [A] CLOUDERA INC

8 | ITA 1827/DEL/2025 2022-23 | [A] AGIO IMAGE LTD

9 | ITA 1890/DEL/2025 | 2022-2023 | [A] IMAX THEATRE SERVICES LTD.

10 | ITA 1934/DEL/2025 | 2022-2023 | [A] IMAX CORPORATION

11 | ITA 1894/DEL/2025 2022-23 | {A] CARRIER CORPORATION

12 | ITA 2001/DEL/2025 2002-03 | [A] ALCATEL- LUCENT PORTUGAL SA

13 | ITA 3734/DEL/2025 2017-18 | [A] POONAM SAWHNEY (E FILE)

14 | ITA 2002/DEL/2025 2003-04 | [A] ALCATEL- LUCENT PORTUGAL SA

15 | ITA 2013/DEL/2025 2018-19 | [A] ALSTOM RAIL SWEDEN AB (E FILING)

16 | ITA 2014/DEL/2025 2018-19 [A] ALSTOM (SHARED SERVICES) PHILIPPINES INC. (E FILING)

G o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE

LIST OF D BENCH FOR 06-APRIL-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | SA29/DEL/2026 | 2023-24 |[A]EM DELTA ONE
2 | ITA3328/DEL/2023 | 2021-22 | [A] PERFETTI VAN MELLE ICT B.V (S.G. (R/M))
3 | ITA422/DEL/2025 | 202223 | [A] PERFETTI VAN MELLE ICT B.V. (S/G)
4 |ITT)A84/DEL/2025 | 2023-24 | [A] EM DELTA ONE (S/G)
5 | ITAS5639/DEL/2018 | 2012-13 |[A] BOMBARDIER TRANSPORTATION GMBH (S.G.)
6 | 17 185/0E/2022 | 201819 L[T%%F\’J%N%xi% OA%A PTE LTD. (FORMERLY KNOWN AS FCI ASIA PTE.
7 | 17a 1852052022 | 201920 (EQ]T AMPHENOL NF)CI ASIA PTE LTD (FORMERLY KNOW AS FCI ASIA PTE LTD)
8 ITA 814/DEL/2023 2020-21 [A] AMPHENOL FCI ASIA PTE LTD (INTL, TAXATION)
9 | ITA3002/DEL/2023 | 2021-22 | [A] AMPHENOL FCI ASIA PTE LTD ((E-FILLING))
10 | ITA 2056/DEL/2025 | 2022-23 | [A] AMPHENOL FCI ASIA PTE LTD
11 | ITA918/DEL/2023 | 2020-21 |[A] NUOVO PIGNONE INTERNATIONAL SRL (INTL. TAXATION)
12 | ITA2073/DEL/2024 | 2013-14 | [A] TBEA SHANDONG LUNENG TAISHAN CABLE CO. LTD.
13 | ITA 2084/DEL/2024 | 2016-17 | [A] TBEA SHANDONG LUNENG TAISHAN CABLE CO. LTD.
14 | ITA 2085/DEL/2024 | 2017-18 | [A] TBEA SHANDONG LUNENG TAISHAN CABLE CO. LTD.
15 | ITUT)A 18/DEL/2025 | 2016 | [D] TATA NYK SHIPPING PTE LTD
16 | IT(IT)A 25/DEL/2025 | 2023-24 | [A] RAKESH BHARGAVA
17 | IT(IT)A 51/DEL/2025 | 2016-17 | [A] TRANS WORLD INTERNATIONAL LLC
18 | IT(IT)A 95/DEL/2025 | 2023-24 | [A] ESTEE INIDA FUND
19 | IT(IT)A 96/DEL/2025 2020-21 [A] GARIMA SAXENA
20 | IT(IT)A 97/DEL/2025 | 2015-16 | [A] JOHN JACOB
2l 42822/2025 2022-23 | [A] GE ENGINE SERVICES LLC
22 | ITA 1789/DEL/2025 | 2022-23 | [A] MITSUI CHEMICALS, INC.
23 | ITA 1977/DEL/2025 | 2022-23 | [A] BECHTE LIMITED
24 | ITA 2055/DEL/2025 | 2022-23 | [A] ADVICS CO., LTD.
25 | ITA4579/DEL/2025 | 2019-20 | [D] BINA BATLIVALA
26 | IT(IT)A 37/DEL/2026 |  2023-24 | [A] AZURE POWER ENERGY LIMITED
27 | IT(T)A 38/DEL/2026 |  2023-24 | [A] AZURE POWER SOLAR ENERGY PRIVATE LIMITED

Ass:stan% Reg;strar
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—v INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 07-APRIL-2026 (TUESDAY)
Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 CO 139/DEL/2023 2018-19 [A] TOYOTO TSUSHO CORPORATION (INTL. TAXATION (E- (FILING))
2 | ITA 1828/DEL/2018 2013-14 fA] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)
3 ITA 1911/DEL/2018 2013-14 [D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)
4 ITA 1508/DEL/2020 2016-17 [D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)
5 | ITA 1513/DEL/2020 2015-16 [A] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)
6 | ITA 1514/DEL/2020 2016-17 | [A] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)
7 | ITA 1908/DEL/2020 2015-16 | [D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)
8 | ITA 2803/DEL/2023 2018-19 [D] TOYOTO TSUSHO CORPORATION (INTL. TAXATION (E- (FILING))
9 | ITA 2602/DEL/2023 2018-19 [A] TOYOTA TSUSHO CORPORATION (INTL. TAXATION (E- (FILING))
10 | ITA 2856/DEL/2022 2017-18 [D] RAYTHEON COMPANY (INTL. TAXATION)
11 | IT(IT)A 79/DEL/2025 [ 2017-18 | [A] AJIT SINGH
12 | ITA 999/DEL/2025 2018-19 | [A] HITRUST SERVICES CORP
B, 53&?/2025 2022-23 | [A] TERMA A/S
14 | ITA 3529/DEL/2025 2018-19 [A] CHAVI ADVERTISING SERVICES PVT LTD
15 | ITA 5273/DEL/2025 2012-13 [D] BANBURY HOUSE INN (1995) LTD
Assistant Registra:‘;7
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r“v INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 08-APRIL-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 1359/DEL/2012 2008-09 | [A] SMS MEET GMBH (INTL. TAXATION)

2 | ITA 1360/DEL/2012 2008-09 [A] SMS MEVAC UK LTD. (INTL. TAXATION)

3 | ITA 1390/DEL/2012 2008-09 | [D] M/S. SMS MEER GMBH (INTL. TAXATION)

4 | ITA 1391/DEL/2012 2008-09 | [D] M/S. SMS MEVAC UK LTD. (INTL. TAXATION)

5 | ITA 1075/DEL/2014 2009-10 {A] SMS MEER GMBH (INTL. TAXATION)

6 | ITA 1076/DEL/2014 2009-10 [A] SMS MEVAC UK LTD. {(INTL. TAXATION)

7 | ITA 1916/DEL/2014 2009-10 | [D] M/S. SMS MEVAK UK LTD. (INTL. TAXATION)

8 | ITA136/DEL/2015 | 2010-11 |[A]SMS MEER GMBH (INTL. TAXATION)

9 | ITA 5831/DEL/2015 2011-12 [A] MR. SMS MEER GMBH (INTL. TAXATION)

10 | ITA 6042/DEL/2015 2011-12 [D] M/S SMS MEER GMBH (INTL. TAXATION)

11 | ITA 6043/DEL/2015 2011-12 | [D] M/S SMS MEVAC UK LTD. (INTL. TAXATION)

12 | ITA 5016/DEL/2016 2012-13 | [A] SMS MEER GMBH (INTL. TAXATION)

13 | ITA 5415/DEL/2016 2013-14 | [A] SMS MEVAC UK LTD. (INTL. TAXATION)

14 | ITA 5416/DEL/2016 2013-14 | [A] SMS MEER GMBH (INTL. TAXATION)

15 | ITA 5655/DEL/2016 2013-14 | [D] M/S. SMS MEER GMBH {INTL. TAXATION)

16 | ITA 2509/DEL/2018 2014-15 [D] SMS MEER GMBH (INTL. TAXATION)

17 | ITA 2693/DEL/2018 2014-15 [A] SMS MEVAC UK LTD. (INTL. TAXATION)

18 | ITA 2694/DEL/2018 2014-15 | [A] SMS MEER GMBH (INTL.. TAXATION)

19 | ITA 3072/DEL/2019 2015-16 | [A] SMS MEER GMBH (INTL. TAXATION)

20 | ITA 1932/DEL/2020 2017-18 [A] SMS MEVAC UK LTD (INTL. TAXATION)

21 | ITA 1847/DEL/2025 2022-23 | [A] BBC GLOBAL NEWS LTD

o
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—v INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 09-APRIL-2026 (THURSDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2257/DEL/2024 2016-17 {A] ORACLE AMERICA INC. (INTL. TAXATION)
2 ITA 2258/DEL/2024 2016-17 [A] ORACLE CORPORATION SINGAPORE PTE. LTD. (INTL. TAXATION)
3 | ITA 2477/DEL/2024 2016-17 | [A] ORACLE CAPAC SERVICES UNLIMITED COMPANY (INTL. TAXATION)
4 | IT(IT)A 26/DEL/2025 | 2016-17 | [D] GAMMA PIZZAKRAFT LANKA (PRIVATE) LIMITED
5 | IT(IT)A 27/DEL/2025 2016-17 {D] GAMMA PIZZAKRAFT LANKA (PRIVATE) LIMITED
6 | IT(IT)A 37/DEL/2025 2011-12 [D] HONDA MOTOR CO LTD
7 |IT(IT)A 43/DEL/2025 | 2022-23 | [A] TOLL GLOBAL FORWARDING (INDIA) PRIVATE LIMITED
8 | IT(IT)A 48/DEL/2026 | 2023-24 | [A] PRATT & WHITNEY CANADA CORP.
9 | IT(IT)A 57/DEL/2026 | 2019-20 | [A] PRATT & WHITNEY CANADA (SEA) PTE. LTD.
10 | ITA 1948/DEL/2025 2022-23 | [A] MITSUBISHI ELECTRIC EUROPE B.V.
11 ITAT)A 2022-23 | [A) INNIO JENBACHER GMBH & CO OG (E FILING)
2039/DEL/2025
12 | ITA 4556/DEL/2025 2019-20 | [A] SHIV PUNJ
13 | ITA 4598/DEL/2025 2011-12 | [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
14 | ITA 4599/DEL/2025 2013-14 | [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
15 | ITA 4600/DEL/2025 2014-15 | [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
16 | ITA 4601/DEL/2025 2015-16 {D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
17 | ITA 4602/DEL/2025 2016-17 [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PJSC
18 | ITA 4603/DEL/2025 2018-19 [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
19 | ITA 4664/DEL/2025 2010-11 | [D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PJSC (E FILE)
20 | ITA 7615/DEL/2025 2020-21 [D] DEGOLYER AND MACNAUGHTON CORP
21 | ITA 7650/DEL/2025 2016-17 [A] BSC C&C JOINT VENTURE
“a S
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 13-APRIL-2026 (MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 863/DEL/2023 2018-19 [A] SURENDRA PAL GARG (INTL. TAXATION)

2 ITA 2137/DEL/2023 2020-21 [A] TABLEAU INTERNATIONAL, UNLIMITED COMPANY (RECONSTRUCTED)
3 IT(IT)A 6/DEL/2025 2020-21 [D] VARUN BEVERAGES LIMITED

4 | IT(IT)A 21/DEL/2025 2015-16 [A] PINGGAO GROUP COMPANY LIMITED

5 IT(IT)A 22/DEL/2025 2016-17 [A] PINGGAO GROUP COMPANY LIMITED

6 IT(IT)A 23/DEL/2025 2018-19 [A] PINGGAO GROUP COMPANY LIMITED

7 IT(IT)A 24/DEL/2025 2021-22 [A] PINGGAO GROUP COMPANY LIMITED

8 IT(IT)A 28/DEL/2025 2016-17 [A] ALOK GUPTA

9 IT(IT)A 29/DEL/2025 2014-15 [D] BHARTI TELEPORTS LTD. (NOW KNOWN AS INDO TELEPORTS LTD.)
10 | IT(IT)A 33/DEL/2025 2016-17 [A] VISHAL MISHRA

11 | IT(IT)A 36/DEL/2025 2012-13 [D] FLOUR TRANSWORLD SERVICES INC.

12 | IT(IT)A 48/DEL/2025 2011-12 {D] SANJEEV CHADHA

13 ITA 1083/DEL/2025 2022-23 [A] SHALINI KANWAR CHAND

14 ITA 4037/DEL/2025 2017-18 [A] SACHIN SAXENA

15 | IT(IT)A 47/DEL/2026 23-24 [A] ASIAN HONDA MOTOR CO LTD

g4 —23-Mar-20267
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 14-APRIL-2026 (TUESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 [IT(IT)A 1666/DEL/2025 2022-23 [A] TORAY ADVANCED MATERIALS KOREA INC.
o Y
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_ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 15-APRIL-2026 (WEDNESDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 | IT(IT)A 72/DEL/2026 | AY 2023-24 | [A] AB SCIEX PTE. LTD (5/G)
2 ITA 4033/DEL/2018 2004-05 [D] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
3 ITA 5342/DEL/2010 2006-07 {A] M/S. MOTOROLA INC. (OLD APPEAL/TOP PRIORITY)
4 ITA 5670/DEL/2011 2007-08 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
5 ITA 6325/DEL/2012 2008-09 [A] MOTOROLA SOLUTIONS INC (INTL. TAXATION)
6 ITA 1984/DEL/2014 2009-10 [A] M/S. MOTOROLA SOLUTIONS INC (INTL. TAXATION)
7 ITA 2673/DEL/2015 2010-11 [A] M/S. MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
8 ITA 374/DEL/2016 2011-12 [A] M/S MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
9 ITA 2017/DEL/2017 2012-13 [A] M/S. MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
10 ITA 2200/DEL/2017 2009-10 [A} M/S. BRITISH AIRWAYS PLC. (INTL. TAXATION)
11 ITA 2201/DEL/2017 2010-11 [A] M/S. BRITISH AIRWAYS PLC. (INTL. TAXATION)
12 ITA 7749/DEL/2017 2013-14 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
13 ITA 4031/DEL/2018 2002-03 [D] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
14 ITA 4032/DEL/2018 2003-04 [D] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
15 ITA 8623/DEL/2025 2020-21 [A] CLOUDSPACE TECHNOLOGIES PRIVATE LIMITED
16 ITA 4034/DEL/2018 2005-06 [D] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
17 ITA 4314/DEL/2018 2002-03 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
18 ITA 4315/DEL/2018 2003-04 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
19 ITA 4316/DEL/2018 2004-05 {A] MOTOROLA SOLUTIONS INC. {INTL. TAXATION)
20 ITA 4317/DEL/2018 2005-06 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
21 ITA 46/DEL/2019 2014-15 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
22 ITA 1986/DEL/2020 2016-17 {A] MOTOROLA SOLUTIONS INC
23 ITA 1987/DEL/2020 2017-18 [A] MOTOROLA SOLUTIONS INC
24 ITA 600/DEL/2022 2018-19 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
25 ITA 1837/DEL/2022 2019-20 [A] MOTOROLA SOLUTIONS INC. {INTL, TAXATION)
26 ITA 1205/DEL/2023 2017-18 [A] BRITISH AIRWAYS PLC (INTL. TAXATION)
27 ITA 1206/DEL/2023 2019-20 [A] BRITISH AIRWAYS PLC (INTL. TAXATION)
28 ITA 1486/DEL/2023 2017-18 [D] BRITISH AIRWAYS PLC (INTL. TAXATION)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 20-APRIL-2026 (MONDAY)

Srl | Appeal Number Ai:':rt Assessee Name Remarks
1 | ITA 3460/DEL/2018 | 2012-13 | [A] UPAID SYSTEMS LTD. {INTL. TAXATION)
2 | ITA 2411/DEL/2023 2020-21 | [A] TRAVELPORT GLOBAL DISTRIBUTION SYSTEM BV (INTL. TAXATION)
3 | IT(IT)A 4/DEL/2026 | 2023-24 | [A] ZTE CORPORATION
4 | ITUT)A S/DEL/2025 | 2015-16 | [D] BORGWARNER MORSE TEC LLC
S5 | IT(IT)A 8/DEL/2025 2019-20 | [D] SOKTAS TEKSTIL SANAYI VE TICARET AS
6 |IT(IT)A 76/DEL/2025| 2023-24 | [A] HUAWEI TECHNOLOGIES CO. LTD

ITA 1005/DEL/2025 | 2021-2022 | [A] MOBITECH CREATIONS PRIVATE LIMITED

ITA 1933/DEL/2025 | 2022-23 | [A] A.T. KEARNEY LIMITED

/A;gt%“
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 21-APRIL-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | SA 141/DEL/2026 | 2022-23 |[A] MUFG BANK, LTD
ITIMA ]
2| go/otioos | 202223 |[A] MUFG BANK, LTD
; ITA 201415 | [A M/S. THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL.
4045/DEL/2019 TAXATION)
X ITA 201516 | [A] THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL.
9050/DEL/2019 TAXATION)
| TA] THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL.
5 |1TA 376/DEL/2020| 2016-17 [ THES
6 IT(IT)A 2022-23 | [A] GE DIGITAL INTERNATIONAL LLC
1969/DEL/2025
ITA
7| 20a3/Dta/2025 | 202223 |[A] BENTLY NEVADA LLC
ITIA ]
8 | 1/out/poze | 201819 |[A] OPTUS NETWORKS PTY LIMITED
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—i/ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 22-APRIL-2026 (WEDNESDAY)
Srl | Appeal Number A$Z':: Assessee Name Remarks
1 | ITA 3309/DEL/2015 | 2011-12 | [A] M/S. THAKKAR STEEL
2 |IT(IT)A 46/DEL/2026| 2022-23 | [A] WUHUAN ENGINEERING CO. LTD
3 |IT(IT)A 52/DEL/2025| 2017-18 | [A] BBC GLOBAL NEWS LIMITED
4 |IT(IT)A 53/DEL/2025| 2018-19 | [A] BBC GLOBAL NEWS LIMITED
5 |IT(IT)A 54/DEL/2025| 2019-20 | [A] BBC GLOBAL NEWS LIMITED
6 |IT(IT)A 55/DEL/2025| 2020-21 |[A] BBC GLOBAL NEWS LIMITED
7 |IT(IT)A 56/DEL/2025( 2021-22 |[A] BBC GLOBAL NEWS LIMITED
8 |IT(IT)A 78/DEL/2025| 2023-24 | [A] DONALDSON COMPANY INC,
9 | ITA 1931/DEL/2025 | 2022-23 |[A] DOW JONES & COMPANY INC.
Boud
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J

~

CAUSE LIST OF D BENCH FOR 23-APRIL-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 599/DEL/2025 2017-18 [A] DIPENDRA KUMAR SINGH (E- FILE)

2 ITA 1480/DEL/2025 2022-23 [A] SAIF PARTNERS INDIA IV LIMITED

3 IT(IT)A 41/DEL/2026 2023-24 [A] ENGLAND AND WALES CRICKET BOARD LIMITED

4 SA 174/DEL/2026 2023-24 [A] PEMBROKE AIRCRAFT LEASING 4 LIMITED

5 SA 175/DEL/2026 2023-24 [A] VERMILLION AVIATION (EIGHT) LIMITED

6 SA 176/DEL/2026 2023-24 [A} PEMBROKE AIRCRAFT LEASING 11 LIMITED

7 SA 177/DEL/2026 2023-24 ;52\]/1'\35:\?53 8%\{&’21&%!}\?;&%)7 DESIGNATEDACTIVITY COMPANY(FORMERLY KNOWNAS
8 SA 178/DEL/2026 2023-24 [A] ORIENTAL LEASING 8 COMPANY LIMITED

9 SA 179/DEL/2026 2023-24 [A] JACKSON SQUARE AVIATION IRELAND LIMITED

10 SA 180/DEL/2026 2023-2024 | {A] ACCIPITER INVESTMENTS AIRCRAFT 2 LIMITED

1 SA 181/DEL/2026 2023-24 [A] GILEAD AVIATION IRELAND 1 LIMITED

12 SA 182/DEL/2026 2023-24 [A] AWAS 3 IRELAND LIMITED

13 SA 183/DEL/2026 2023-24 [A] CELESTIAL AVIATION TRADING 100 LIMITED

14 SA 184/DEL/2026 2023-24 [A] CALF (A1) AVIATION IRELAND DESIGNATED ACTIVITY COMPANY
15 SA 185/DEL/2026 2023-24 [A] APF 4 PROJECT NO 8 LIMITED

16 SA 186/DEL/2026 2023-24 [A] APF 3 PROJECT NO 3 LIMITED

17 SA 187/DEL/2026 2023-24 [A] CELESTIAL AVIATION TRADING 32 LIMITED

18 SA 188/DEL/2026 2023-24 [A] CELESTIAL AVIATION TRADING 15 LIMITED

19 SA 189/DEL/2026 2023-24 [A] CELESTIAL AVIATION TRADING 38 LIMITED

20 SA 190/DEL/2026 2023-24 [A] CAVIC 17 DESIGNATED ACTIVITY COMPANY

21 SA 191/DEL/2026 2023-24 [A] EINN VOLANT AIRCRAFT LEASING IRELAND 1 LIMITED

22 SA 192/DEL/2026 2023-24 [A] RADIOHEAD ISSUER DESIGNATED ACTIVITY COMPANY

23 IT(IT)A 107/DEL/2026 2023-24 [A] GILEAD AVIATION IRELAND 1 LIMITED

24 IT(IT)A 108/DEL/2026 2023-24 [A] AWAS 3 IRELAND LIMITED

25 IT(IT)A 109/DEL/2026 2023-24 [A] CELESTIAL AVIATION TRADING 100 LIMITED

26 IT(IT)A 113/DEL/2026 2023-2024 [A] ACCIPITER INVESTMENTS AIRCRAFT 2 LIMITED

27 IT(IT)A 116/DEL/2026 2023-24 [A] VERMILLION AVIATION (EIGHT) LIMITED

28 IT(IT)A 117/DEL/2026 2023-24 [A] CALF (A1) AVIATION IRELAND DESIGNATED ACTIVITY COMPANY
29 IT(IT)A 118/DEL/2026 2023-24 [A] APF 4 PROJECT NO 8 LIMITED

30 IT(IT)A 119/DEL/2026 2023-24 [A] APF 3 PROJECT NO 3 LIMITED

31 IT(IT)A 121/DEL/2026 2023-24 {A] CELESTIAL AVIATION TRADING 32 LIMITED

32 IT(IT)A 122/DEL/2026 2023-24 [A] CELESTIAL AVIATION TRADING 15 LIMITED

33 IT(IT)A 123/DEL/2026 2023-24 [A] CELESTIAL AVIATION TRADING 38 LIMITED

34 IT(IT)A 124/DEL/2026 2023-24 [A] CAVIC 17 DESIGNATED ACTIVITY COMPANY

35 IT(IT)A 125/DEL/2026 2023-24 [A] EINN VOLANT ATIRCRAFT LEASING IRELAND 1 LIMITED

36 | IT(IT)A 126/DEL/2026 2023-24 [A] RADIOHEAD ISSUER DESIGNATED ACTIVITY COMPANY

37 IT(IT)A 127/DEL/2026 2023-24 [A] PEMBROKE AIRCRAFT LEASING 4 LIMITED

38 IT(IT)A 128/DEL/2026 2023-24 [A] ORIENTAL LEASING 8 COMPANY LIMITED

39 IT(IT)A 129/DEL/2026 2023-24 [A] PEMBROKE AIRCRAFT LEASING 11 LIMITED

40 IT(IT)A 130/DEL/2026 2023-24 [A] JACKSON SQUARE AVIATION IRELAND LIMITED

4 IT(IT)A 133/DEL/2026 2023-24 I\EQQ/II\:;/;\\\QC();RAX \(/)IRA/;\II(I)A’;I'I Ié.:zl\ll_ﬁfl').?l_NTDD )7 DESIGNATEDACTIVITY COMPANY(FORMERLY KNOWNAS
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 30-MARCH-2026 (MONDAY)

Sl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 6100/DEL/2024 2017-18 [A] MANISH GUTPA

2 ITA 7568/DEL/2025 2025-26 [A] IMPACTING LIVES FOUNDATION

3 ITA 7569/DEL/2025 2025-26 [A] IMPACTING LIVES FOUNDATION

4 ITA 7570/DEL/2025 2017-18 [A] SUNEEL GARG

5 ITA 7572/DEL/2025 2026-27 [A] CENTRE FOR PUBLIC INITIATIVE

6 ITA 7573/DEL/2025 2026-27 [A] CENTRE FOR PUBLIC INITIATIVE

7 ITA 7574/DEL/2025 2020-21 [A] INDERJIT SINGH KALRA

8 ITA 7575/DEL/2025 2013-14 [A] SUKHIJA HOSPITALITY PRIVATE LIMITED

9 ITA 7576/DEL/2025 2014-15 [A] SUKHIJA HOSPITALITY PRIVATE LIMITED

10 ITA 7577/DEL/2025 2015-16 [A] SUKHDJA HOSPITALITY PRIVATE LIMITED

11 ITA 7584/DEL/2025 NA [A] M/S C DASS FOUNDATION

12 ITA 3531/DEL/2025 2020-21 [A] AMAZON TRANSPORTATION SERVICES PRIVATE LIMITED

13 ITA 3562/DEL/2025 2020-21 [A] APPARIO RETAIL PRIVATE LIMITED

14 ITA 5231/DEL/2025 2011-12 [D] GENNEXT PROMOTERS PRIVATE LIMITED

15 ITA 5233/DEL/2025 2017-18 [A] SAMPARK INDIA LOGISTICS LIMITED

16 ITA 7387/DEL/2025 2017-18 [A]} MANISH JAIN

17 ITA 4424/DEL/2024 2015-16 [A] NAVNEET DAWAR

18 ITA 5043/DEL/2024 2015 [D] NAVNEET DAWAR

19 ITA 3618/DEL/2025 2012-13 [A] M/S CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED
20 ITA 5161/DEL/2025 2012-13 [A] PARTAP SINGH

21 ITA 5162/DEL/2025 2013-14 [A] PARTAP SINGH

22 ITA 5378/DEL/2025 2011-12 {D] ANMOL TRADEX PVT LTD.

23 ITA 5379/DEL/2025 2012-13 [D] ANMOL TRADEX PVT. LTD.

24 ITA 5380/DEL/2025 2013-14 [D] ANMOL TRADEX PVT. LTD

25 ITA 5381/DEL/2025 2014-15 [D] ANMOL TRADEX PVT. LTD

26 ITA 5382/DEL/2025 2015-16 [D] ANMOL TRADEX PVT. LTD.

27 ITA 5383/DEL/2025 2016-17 [D] ANMOL TRADEX PVT, LTD.

28 ITA 5384/DEL/2025 2017-18 [D]} ANMOL TRADEX PVT. LTD.

29 ITA 5385/DEL/2025 2011-12 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
30 ITA 5386/DEL/2025 2012-13 D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
31 ITA 5387/DEL/2025 2013-14 [D} BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
32 ITA 5388/DEL/2025 2014-15 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
33 ITA 5389/DEL/2025 2015-16 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
34 ITA 5390/DEL/2025 2016-17 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
35 [TA 5391/DEL/2025 2017-18 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
36 ITA 5392/DEL/2025 2009-10 [D] OJAS SUPPLIERS LIMITED

P
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

—
CAUSE LIST OF E BENCH FOR 01-APRIL-2026 (WEDNESDAY)
Srl |Appeal Number A$:':rt’ Assessee Name Remarks
ITA
1 1093/DEL/2023 2018-19 | [A] NAVEEN TOURS PRIVATE LIMITED
ITA
2 3457/DEL/2025 2016-17 | [A] ASCOT HOTELS RESORTS PVT LTD
ITA
3 7588/DEL/2025 2019-20 | [A] VINIT KUMAR
ITA
4 | 7589/DEL/2025 2019-20 |[A] VINIT KUMAR
ITA
5 7590/DEL/2025 2021-22 {[A] SURESH CHAND GUPTA
ITA
6 7593/DEL/2025 2016-17 | [A] SH. VIPIN KUMAR
ITA
7 7594/DEL/2025 2017-18 | [A] SH. VIPIN KUMAR
ITA
8 7596/DEL/2025 2019-20 | [A] SHAMA INDUSTRIES PRIVATE LIMITED
9 ITA 2017-18 [A] MANTOLA COOPERATIVE THRIFT AND CREDIT SOCIETY
3597/DEL/2025 LIMITED
ITA
10 7533/DEL/2025 2013-14 | [A] MS JASMINE SAREEN
ITA
11 7534/DEL/2025 2013-14 | [A] MS JASMINE SAREEN
ITA [A] BPTP LIMITED RESULTING COMPANY OF M/S NATIVE
12 2022-23 [BUILDCON PVT LTD WHICH MERGED WITH M/S-BPTP
7537/DEL/2025
LIMITED
ITA
13 7538/DEL/2025 2020-21 | [A] PACE BUILDCON PRIVATE LIMITED
ITA
14 1232/DEL/2025 2018-19 | [D] NANDAN GUPTA

stant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 02-APRIL-2026 (THURSDAY)

Srl { Appeal Number As:?:. Assessee Name Remarks
1 | ITA 313/DEL/2018 | 2008-09 | [A] MANGAL SINGH KHATANA (R/M)
2 | ITA 314/DEL/2018 | 2010-11 | [A] MANGAL SINGH KHATANA (R/M)
3 | ITA 315/DEL/2018 | 2011-12 | [A] MANGAL SINGH KHATANA (R/M)
4 | ITA 316/DEL/2018 | 2012-13 | [A] MANGAL SINGH KHATANA (R/M)
5 [ITA 7600/DEL/2025( 2019-20 | [A] NIRMAL SINGH
6 |ITA 6282/DEL/2025| 2014-15 | [A] SARITA SARDA
7 |ITA 6281/DEL/2025| 2013-14 | [A] SARITA SARDA
8 |ITA 7602/DEL/2025| 2015-16 | [A] MAHESH KUMAR VERMA
9 |ITA 7603/DEL/2025| 2016-17 |[A] MAHESH KUMAR VERMA
10 |ITA 7605/DEL/2025]| 2012-13 | [A] SANGEETA SHARMA
11 |ITA 7607/DEL/2025| 2017-18 | [A]IJ PAINT INDUSTRIES
12 | ITA 7608/DEL/2025| 2014-15 ID[S%:&E%%\/KIUMAR MANTRI (DECEASED) THROUGH LEGAL HEIR SMT.
13 |ITA 7609/DEL/2025| 2017-2018 | [A] SATVINDER SINGH CHADHA
14 |ITA 7611/DEL/2025| 2017-18 | [A] RESHAM SINGH LALLY
15 |ITA 7612/DEL/2025| 2018-19 | [A] RESHAM SINGH LALLY
16 |ITA 1002/DEL/2023| 2019-20 | [A] TARUN KUMAR JAIN
17 | ITA 945/DEL/2025 | 2019-20 | [A] BHAVYA BISHNOI
18 | ITA 946/DEL/2025 | 2019-20 | [A] KULDEEP BISHNOI
19 |ITA 2300/DEL/2025] 2018-19 | [A] GLOBAL ARTHUB LLP
20 |ITA 2301/DEL/2025| 2019-20 | [A] GLOBAL ARTHUB LLP
21 |ITA 3383/DEL/2025] 2020-21 | [A] MANIKARAN TRADING PRIVATE LIMITED
22 |ITA 3400/DEL/2025| 2018-19 | [A] SPARSH VYAPAAR PRIVATE LIMITED
23 |ITA 4337/DEL/2025| 2019-20 | [A] SPARSH VYAPAAR PRIVATE LIMITED
24 {ITA 7604/DEL/2025| 2017-18 | [A] NEELKHANTH TOWNSHIP PVT. LTD.
25 |ITA 8880/DEL/2025| 2017-18 | [D] NEELKHANTH TOWNSHIP PRIVATE LIMITED

Assistant Regi.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 07-APRIL-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 | ITA 1193/DEL/2022 2016-17 | [D] MOHAN EXPORTS (INDIA) PVT. LTD,
2 ITA 258/DEL/2024 2012-2013 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
3 ITA 259/DEL/2024 2017-2018 |[[A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
4 ITA 265/DEL/2024 2012-2013 | [A] METROLINE PROMOTERS PRIVATE LIMITED
5 ITA 4679/DEL/2024 2017-18 [D] MOHD SULTAN
6 ITA 1086/DEL/2025 2020-21 [A] HARYANA WIRES LTD.
7 ITA 3524/DEL/2025 2013-14 [D] NAVYUG EDUVENTURES PRIVATE LIMITED
8 CO 271/DEL/2025 2013-14 [A] NAVYUG EDUVENTURES PRIVATE LIMITED
9 ITA 7631/DEL/2025 2017-18 [A] RISHI GROWTH FUND PVT. LTD.
10 ITA 7633/DEL/2025 2015-16 [A] KAMAL PRAKASH GUPTA
11 ITA 7635/DEL/2025 2025-26 [A] HIGHER EDUCATION DEVELOPMENT SOCIETY
12 ITA 7636/DEL/2025 2023-24 [A] LEGAL INITIATIVE FOR FOREST AND ENVIRONMENT
13 | ITA 7637/DEL/2025 2023-2024 | [A] REMIT INFOSYSTEMS PRIVATE LIMITED
14 | ITA 7638/DEL/2025 2013-14 | [A] NITIN REKHAN
15 ITA 7639/DEL/2025 2017-18 [A] G B LAWNS PRIVATE LIMITED
16 ITA 7640/DEL/2025 2018-19 [A] G B LAWNS PRIVATE LIMITED
17 ITA 7641/DEL/2025 2025-26 [A] THE SAHARANPUR VAISH AGGARWAL SABHA
18 ITA 7643/DEL/2025 2017-18 [D] YOGESH BATRA
19 ITA 7919/DEL/2019 2011-12 [D] MINDA CAPITAL PVT LTD
20 ITA 243/DEL/2023 2015-16 [A] PASWARA IMPEX LTD
21 ITA 1907/DEL/2023 2013-14 [A] NTPC LIMITED
22 ITA 1908/DEL/2023 2014-15 [A] NTPC LIMITED
23 ITA 1909/DEL/2023 2015-16 [A] NTPC LIMITED
24 ITA 1938/DEL/2023 2013-14 [D] NTPC LTD
25 | ITA 1939/DEL/2023 2014-15 [D] NTPC LTD
26 ITA 1940/DEL/2023 2015-16 [D] NTPC LTD
27 ITA 923/DEL/2025 2014-2015 |[[A] MANOHAR FILAMENTS P LTD
28 ITA 3456/DEL/2025 2014-15 [A] PARYKAM AUTO PVT LTD
29 ITA 3648/DEL/2025 2016-17 [A] M/S MPS STRUCTURE (P) LTD.
30 ITA 5259/DEL/2025 2012-13 [D] JPC INFRA PRIVATE LIMITED

(—ﬁ
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 08-APRIL-2026 (WEDNESDAY)

Srl | Appeal Number A$221|-t. Assessee Name Remarks
i /[IJEAL 12025 |AY 2023-24| [A] LIFE LEGAL SERVICES LLP

2 | eas /S'E‘t 12025 | 2017-18 | [A] BHARAT CONSTRUCTION COMPANY

3 | ese /II)TE‘E 12025 | 201617 | D] KAPIL MOHAN & ASSOCIATES HYDRO POWER PVT LTD

. ITA 701715 | [D] KAPIL MOHAN & ASSOCIATES HYDRO POWER PRVIATE

7647/DEL/2025 LIMITED

5 | oo /[I)TEAL 12025 | 202627 | [A] VAIDIK SEWA TRUST

6 | 65 /[I)TE’t 12025 | 2010-11 | [A] JANPAL SINGH

7| ess /éTEAL 12025 | 201819 | [D] AGRICULTURE INSURANCE COMPANY OF INDIA

8 | Jesq /IIDT& /2095 | 202122 | [D] AGRICULTURE INSURANCE COMPANY OF INDIA

9 | Sess /éTE’i 12025 | 202223 | [D] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED

10| 3304 /II)E_ 12025 | 201415 | [A] MAXFLOW PUMPS INDIA PVT. LTD.

11 108 /II)TE‘E /2025 | 202021 | [A] FLORENCE NIGHTINGALE EDUCATIONAL SOCIETY

12| ae /éTE‘E /2025 | 2019-20 | [D] PUNJ LLOYD LTD

13 ITA 2017-18 | [D] USHA RANI

7449/DEL/2025

14 0 /[I)TE‘E 12024 | 2021-22 | [A] ONEHUB (CHENNAD) PRIVATE LIMITED

15| 2cos /[I)TEAL /2025 | 2016-17 | [A] BAUSCH AND LOMB INDIA PRIVATE LIMITED

16| cge /II)TEAL /2025 | 201617 | [A] LUOR NANO TECHNOLOGY PRIVATE LIMITED

17 cosg /éTE’t /2025 | 2016-17 | [A] LUXOR NANO TECHNOLOGY PRIVATE LIMITED

18| <10 /éTE’i /2025 | 2017-18 | [A] CYBER MEDIA (INDIA) LIMITED

Assil an?/%eﬁr
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 09-APRIL-2026 (THURSDAY)

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

1 |ITA 7656/DEL/2025| 2019-20 [ [A] AVSL SECURITIES PRIVATE LIMITED

2 {ITA 7657/DEL/2025| 2018-19 | [D] TARUN TULSIAN

3 |ITA 7658/DEL/2025| 2016-17 | [D] ZILA SAHKARI BANK LIMITED BULANDSHAHR

4 | CO 71/DEL/2026 2016-17 | [A] ZILA SAHKARI BANK LIMITED BULANDSHAHR

5 |ITA 3437/DEL/2025| 2019-20 |{[A]S.S. INFRASTRUCTERS

6 |ITA 3438/DEL/2025] 2021-22 |[A]S.S. INFRASTRUCTURES

7 |ITA 5282/DEL/2025( 2019-20 | [A]S.S. INFRASTRUCTURES

8 |ITA 5283/DEL/2025| 2019-20 |[A]S.S INFRASTRUCTURES

9 |ITA 5284/DEL/2025| 2019-20 | [A]S.S INFRASTRUCTURES

10 |ITA 5285/DEL/2025| 2020-21 |[A] S.S INFRASTRUCTURES

11 [ITA 5286/DEL/2025( 2020-21 | [A]S.S INFRASTRUCTURES

12 [ITA 5287/DEL/2025| 2019-20 | [A] SANJAY AGGRAWAL

[A] VODAFONE IDEA LIMITED (FORMERLY KNOWN AS VODAFONE

13 |ITA 7732/DEL/2025| 2007-08 DIGILINK LIMITED)

[A] VODAFONE IDEA LIMITED (FORMERLY KNOWN AS VODAFONE

14 |ITA 7731/DEL/2025| 2005-06 DIGILINK LIMITED)

[A] VODAFONE IDEA LIMITED (FORMERLY KNOWN AS VODAFONE

15 |ITA 7730/DEL/2025| 2005-06 DIGILINK LIMITED)

16 | ITA 3649/DEL/2025| 2016-17 | [A] REFOP INDIA COMPANY

17 |ITA 7664/DEL/2025| 2016-17 |[D] RIVET HEALTH CLUB PRIVATE LIMITED

18 |ITA 7663/DEL/2025| 2022-23 | [A] VIVAAN ELECTRONIC TECHNOLOGY PRIVATE LIMITED

19 |ITA 7662/DEL/2025| 2019-20 | [A] AHASAN ALI

20 {ITA 7661/DEL/2025| 2018-19 | [D] DIGI TELECOMMUNICATIONS SDN BHD

21 |ITA 7660/DEL/2025| 2015-2016 | [A] VIDYA GUPTA

22 |ITA 7659/DEL/2025| 2022-2023 | [A] RAM KUMAR GUPTA

Assistant REGistran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 13-APRIL-2026 (MONDAY)

Sl;l Appeal Number A$::1:' Assessee Name Remarks
1 ITA 7666/DEL/2025| 2021-22 [ [A] RITESH MALIK
2 |ITA 7667/DEL/2025| 2016-17 | [A] NIKITA CHAUDHARY
3 |ITA 7668/DEL/2025| 2015-16 | [A] SITA RAM BHALLA
4 |ITA 7669/DEL/2025| 2015-16 |[A] SURESH CHAND GOEL
5 |ITA 7670/DEL/2025| 2015-16 |[A] SURESH CHAND GOEL
6 [ITA 7671/DELj2025| 2015-16 |[A] SNEH GUPTA
7 |ITA 7672/DEL/2025| 2018-19 | [A] KUNAL SAKSHI (HUF)
8 |ITA 7673/DEL/2025| 2019-20 | [A] KUNAL SAKSHI (HUF)
9 |ITA 7674/DEL/2025| 2020-21 |[A] AMAR UJALA LIMITED
10 {ITA 7675/DEL/2025| 2017-18 | [A] GEOMYSORE SERVICES (INDIA) PRIVATE LIMITED
11 |ITA 7676/DEL/2025 2018-19 | [A] GEOMYSORE SERVICES (INDIA) PRIVATE LIMITED
12 |ITA 1944/DEL/2022| 2018-19 | [A] MUKESH KUMAR SONI
13 |ITA 1396/DEL/2023| 2016-17 |[D] N V HOLDING (INDIA) P.LTYD
14 |ITA 1096/DEL/2024| 2014-15 | [A] NV DISTILLERIES(UK) PVT LTD
15 |ITA 5135/DEL/2025| 2017-18 | [A] SAMPARK INDIA LOGISTICS LIMITED
16 |ITA 5335/DEL/2025| 2018-19 [ [D] MANCHANDA AND MANCHANDA BUILDERS PRIVATE LIMITED
17 |ITA 5338/DEL/2025| 2014-15 | [D] NLDK TIMBERS PRIVATE LIMITED
18 [ITA 5339/DEL/2025| 2014-15 | [D] NLDK TIMBERS PRIVATE LIMITED
19 | CO 65/DEL/2026 2014-15 | [A] NLDK TIMBERS PRIVATE LIMITED
20 | CO 64/DEL/2026 2014-15 | [A] NLDK TIMBERS PRIVATE LIMITED
21 | ITA 7435/DEL/2025 2023 [D] RAHUL GARG
22 |ITA 7453/DEL/2025| 2017-18 | [A] KUSHAL TIMBER PRIVATE LIMITED

A.\?ista;ltk ;‘ﬂls;rar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 14-APRIL-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 |ITA 7677/DEL/2025| 2009-10 |[A] ABHYUDAYA HOUSING & CONSTRUCTIONS (P) LTD.
2 |ITA 7680/DEL/2025| 2013-14 | [A] INDIA PREMIER SERVICES PVT LTD.
3 |ITA 7681/DEL/2025| 2014-15 | [A] INDIA PREMIER SERVICES PVT LTD.
4 |ITA 7682/DEL/2025| 2017-18 | [A] PUNJAB & SIND BANK
5 |ITA 7683/DEL/2025| 2017-18 | [A] SANJAY RAGHUVANSHI
6 |ITA 7685/DEL/2025| 2019-20 |[A] PARMOD KUMAR
7 |ITA 7686/DEL/2025 2018 [D] MAGNUM WONDERPLAST PVT. LTD.
8 |ITA 7688/DEL/2025| 2016-17 | [A] FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
9 |ITA 7687/DEL/2025| 2015-16 | [D] BIBA APPARELS PRIVATE LIMITED
10 |ITA 7684/DEL/2025| 2014-15 | [D] BIBA APPARELS PRIVATE LIMITED
11 |ITA 7689/DEL/2025| 2013-14 | [D] BIBA APPARELS PRIVATE LIMITED
12 |ITA 7410/DEL/2025| 2017-18 | [A] SANRAJ HOSPITALITY PRIVATE LTD

Fo 4
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 15-APRIL-2026 (WEDNESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 JITA 7691/DEL/2025| 2017-18 {[D] ] M HOUSING LIMITED
2 |ITA 7692/DEL/2025| 2022-23 | [A] SPJ EXIM SERVICES PRIVATE LIMITED
3 |ITA 7693/DEL/2025| 2016-17 | [D] REKANTAA DEVELOPERS PVT. LTD.
4 [ITA 7694/DEL/2025| 2012-13 | [D] PRAYAS INFOSOLUTIONS PVT. LTD.
5 |ITA 7695/DEL/20251 2017-18 | [A] KAMAL PRAKASH GUPTA
6 |ITA 7696/DEL/2025| 2016-17 | [A] KAMAL PRAKASH GUPTA
7 1ITA 7697/DEL/2025] 2013-14 | [A] AVADH PROJECTS PRIVATE LIMITED
8 |ITA 7698/DEL/2025| 2014-15 | [A] AVADH PROJECTS PRIVATE LIMITED
9 |ITA 7699/DEL/2025| 2017-18 | [A] AVADH PROJECTS PRIVATE LIMITED
10 |ITA 8080/DEL/2025| 2019-20 | [D] CHATTAN CLIMBING SPORTS SOLUTIONS LLP
11 | CO 229/DEL/2025 | 2016-17 | [A] SH. RAJEEV DHINGRA
12 | CO 50/DEL/2026 2014-15 | [A] GEM AGROFOOQODS PVT. LTD.
13 |ITA 1227/DEL/2025] 2014-15 | [D] GEM AGROFOODS PVT. LTD.
14 |ITA 3303/DEL/2025| 2016-17 | [D] ADROIT FINANCIAL SERVICES PVT. LTD
15 {ITA 3568/DEL/2024| 2012-13 | [A] NAVEEN TIMBER PVT. LTD.
16 |ITA 4375/DEL/2024| 2018-19 | [D] TECHNOSYS INTEGRATED SOLUTIONS PRIVATE LIMITED
17 |ITA 5086/DEL/2025| 2019-20 | [A] CHATTAN CLIMBING SPORTS SOLUTIONS LLP
18 |ITA 5292/DEL/2025] 2005-06 | [A] RAMESHWAR CHAINS AND JEWELLERY PRIVATE LIMITED
19 |ITA 5364/DEL/2025] 2016-17 | [D] SH. RAJEEV DHINGRA
20 [ITA 7394/DEL/2025| 2019-20 | [A] SURINDER KOHLI
21 |{ITA 7460/DEL/2025| 2014-15 | [A] SH. YOGESH JINDAL
22 {ITA 7461/DEL/2025( 2015-16 | [A] SH. YOGESH JINDAL
23 |ITA 7462/DEL/2025| 2016-17 | [A] SH. YOGESH JINDAL

Ass:stant Reglstrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 16-APRIL-2026 (THURSDAY)

Srl | Appeal Number Ai:r:: Assessee Name Remarks
1 | ITA413/DEL/2020 | 2015-16 |[A] MEDITATION PROPERTIES PVT. LTD.
2 |ITA 3402/DEL/2025| 2018-19 |[[A] SURENDER KUMAR

ITA 7702/DEL/2025| 2017-18 | [A] VIKASH GUPTA

ITA 7703/DEL/2025| 2017-18 | [A] FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

ITA 7709/DEL/2025| 2019-20 |[D] SHAFEEK AHMAD

ITA 7711/DEL/2025| 2020-21 |[D] DHANI LOANS AND SERVICES LIMITED

ITA 7713/DEL/2025| 2017-18 |[A] SATISH KUMAR

ITA 7714/DEL/2025| 2016-17 | [D] LOGIX INFRA DEVELOPERS PVT. LTD

[A] M/S THE LAXMIPATHI BALAJI SUGAR & DISTILLIERIES (P)

ITA 7493/DEL/2025| 2013-14 LIMITED

10 [{ITA 7715/DEL/2025| 2014-15 {[A] SHARDA EXPORTS

11 [ITA 7716/DEL/2025| 2022-23 |[A] AMAN MITTAL

12 | CO 78/DEL/2024 | 2012-13 ([A] MILLENIUM VINIMAY PRIVATE LIMITED
13 |ITA 2823/DEL/2024| 2012-13 | [D] MILLENIUM VINIMAY PRIVATE LIMITED
14 [ITA 3385/DEL/2025{ 2014-15 [[A] SUSHIL KUMAR JAIN

15 |ITA 3390/DEL/2025] 2017-18 |[D] ADVERMARK WIRESMITH PVT LTD

16 | CO 12/DEL/2026 | 2016-17 |[A] SH. NAVEEN MANCHANDA

17 |ITA 5368/DEL/2025| 2016-17 |[D] SH. NAVEEN MANCHANDA

18

ITA 7458/DEL/2025! 2021-22 | [A] ANUBHAV JAIN

DX

Assist;yﬁstrar
"\ 23-Mar-2926"
0{ -



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 20-APRIL-2026 (MONDAY)

Appeal Number

 Assmt.

Assessee Name

srl Year Remarks
1 {ITA 7717/DEL/2025| 2022-23 |[A] AJAY DEV
2 |ITA 7718/DEL/2025| 2013-14 |[A] M/S. PROLIFIC CONSTRUCTIONS PRIVATE LIMITED
3 |ITA 7719/DEL/2025| 2013-14 |[A] M/S. PROLIFIC CONSTUCTIONS PRIVATE LIMITED
4 |ITA 7720/DEL/2025] 2019-20 {[A] SAI VENDING SERVICES PVT. LTD.
5 |ITA 7721/DEL/2025| 2020-21 |[A] SAI VENDING SERVICES PVT. LTD.
6 |ITA 7722/DEL/2025| 2018-19 |[A] MAHAMUD
7 |ITA 7723/DEL/2025} 2017-18 |[A] BHARAT KHANDELWAL
8 |ITA 7724/DEL/2025| 2022-23 |[A] SANJAY TANDON
9 |ITA 7726/DEL/2025| 2013-14 | [A] RAJ KUMAR TYAGI S/O SHRI ATAR SINGH TYGAI
10 {ITA 7727/DEL/2025] 2018-19 | [A] PNB HOUSING FINANCE LTD.
11 {ITA 7728/DEL/2025| 2019-20 |[A] PNB HOUSING FINANCE LTD.
12 |ITA 7729/DEL/2025| 2020-21 | [A] PNB HOUSING FINANCE LTD.
13 |ITA 1261/DEL/2025| 2011-12 |[A] GRAND REALCON PRIVATE LIMITED
14 |ITA 1262/DEL/2025| 2012-13 |[A] GRAND REALCON PRIVATE LIMITED
15 |ITA 1263/DEL/2025| -26284 [ [A] FOCUS REALCON PVT LTD
16 |ITA 1264/DEL/2025| 2012-13 [ [A] FOCUS REALCON PVT LTD
17 |ITA 1265/DEL/2025| 2011-12 | [A] STARLITE BUILDERS PRIVATE LIMTED
18 |ITA 1266/DEL/2025| 2012-13 | [A] STARLITE BUILDERS PRIVATE LIMITED
19 | ITA 837/DEL/2026 | 2016-17 |[A] ITI GUPTA

A Istaht Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 21-APRIL-2026 (TUESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 7733/DEL/2025 2014-15 | [A] PRADEEP KUMAR GUPTA
2 ITA 7734/DEL/2025 2015-16 [A] PRADEEP KUMAR GUPTA
3 ITA 7735/DEL/2025 2016-17 [A] PRADEEP KUMAR GUPTA
4 | ITA 7736/DEL/2025 2017-18 | [A] PRADEEP KUMAR GUPTA
5 ITA 7737/DEL/2025 2018-19 [A] PRADEEP KUMAR GUPTA
6 ITA 7738/DEL/2025 2019-20 [A] PRADEEP KUMAR GUPTA
7 ITA 7739/DEL/2025 2020-21 {A] PRADEEP KUMAR GUPTA
8 ITA 7414/DEL/2025 2011-12 [A] PAHWA BUILDTECH PRIVATE LIMITED
9 ITA 138/DEL/2026 2011-12 [ [D] M/S PAHWA BUILDTECH PVT. LTD.
10 ITA 7740/DEL/2025 2023-24 [A] PAWAI TRUST
11 ITA 7741/DEL/2025 2012-13 [A] IDEAL INFRAPROMOTERS PRIVATE LIMITED
12 ITA 7742/DEL/2025 2013-14 [A] IDEAL INFRAPROMOTERS PRIVATE LIMITED
13 ITA 7743/DEL/2025 2014-15 [A] IDEAL INFRAPROMOTERS PRIVATE LIMITED
14 | ITA 1660/DEL/2024 2015-16 [A] NEXGEN INFRACON PVT LTD
15 | ITA 5450/DEL/2024 2014-15 | [A] NEXGEN INFRACON PVT. LTD
16 | ITA 1453/DEL/2025 - [A] RAJESH KAPOOR
17 ITA 5047/DEL/2025 2017-18 [A] KESHARDEO AGARWAL
18 ITA 5048/DEL/2025 2017-18 [A] KESHARDEO AGARWAL
19 ITA 5068/DEL/2025 2012-13 [A] M/S KAANE VISIONARY PROJECTS PRIVATE LIMITED
20 | ITA 5069/DEL/2025 2015-16 [ [A] M/S KAANE VISIONARY PROJECTS PRIVATE LIMITED
21 | ITA 5070/DEL/202$ 2016-17 | [A] M/S KAANE VISIONARY PROJECTS PRIVATE LIMITED
22 ITA 5071/DEL/2025 2015-16 [A] M/S ENSO INFRASTRUCTURES PRIVATE LIMITED
23 ITA 5072/DEL/2025 2016-17 [A] M/S ENSO INFRASTRUCTURES PRIVATE LIMITED
24 | ITA 5331/DEL/2025 2016-17 [D] ENSO INFRASTRUCTURES PVT LTD
25 | ITA 7391/DEL/2025 2023-24 [ [A] SHRIRAM SCIENTIFIC & INDUSTRIAL RESEARCH FOUNDATION
26 | ITA 7392/DEL/2025 2016-17 | [A] HARPAL SINGH
27 ITA 7395/DEL/2025 2017-2018 | [A] SURLON INDIA LIMITED
28 | ITA 7397/DEL/2025 2026-27 | [A] SHAKYASIMHA FOUNDATION
29 ITA 606/DEL/2026 2017-18 [A] PATANJALI RENEWABLE ENERGY PRIVATE LIMITED
30 ITA 607/DEL/2026 2018-19 [A] PATANJALI RENEWABLE ENERGY PRIVATE LIMITED LIMITED
31 ITA 724/DEL{2026 2014-15 | [A] M B FINMART PRIVATE LIMITED (E-(FILE))

@
As 's\t.:n/tgegistrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 22-APRIL-2026 (WEDNESDAY)

Appeal Number

Assmt.

Assessee Name Remarks

Sri Year

1 |ITA 7754/DEL/2025] 2016-17 | [D] ALIGARH DEVELOPMENT AUTHORITY
2 |ITA 7755/DEL/2025| 2017-18 | [D] ALIGARH DEVELOPMENT AUTHORITY
3 |ITA 7756/DEL/2025| 2018-19 | [D] ALIGARH DEVELOPMENT AUTHORITY
4 |ITA 7757/DEL/2025| 2021-22 | [D] ALIGARH DEVELOPMENT AUTHORITY
5 {ITA 7417/DEL/2025| 2009-10 | [A] GAUTAM KHAITAN

6 |ITA 7418/DEL/2025| 2010-11 | [A] GAUTAM KHAITAN

7 |ITA 7419/DEL/2025] 2011-12 | [A] GAUTAM KHAITAN

8 |ITA 7420/DEL/2025] 2012-13 | [A] GAUTAM KHAITAN

9 |ITA 7421/DEL/2025] 2013-14 |[A] GAUTAM KHAITAN

10 [ITA 7454/DEL/2025| 2014-15 | [A] GAUTAM KHAITAN

11 |ITA 7648/DEL/2025| 2017-18 | [A] GAUTAM KHAITAN

12 |ITA 7649/DEL/2025| 2019-20 |[A] GAUTAM KHAITAN

13 |ITA 7455/DEL/2025| 2015-16 | [A] GAUTAM KHAITAN

14 |ITA 7456/DEL/2025| 2016-17 | [A] GAUTAM KHAITAN

15 |ITA 7744/DEL/2025| 2017-2018 | [A] VAIBHAV JINDAL

16 |ITA 7746/DEL/2025| 2018-19 | [A] KOMAL MALHOTRA

17 [ITA 7748/DEL/2025| 2011-12 | [A] DHEERAJ GOYAL

18 |ITA 7749/DEL/2025 2015 [D] HAPUR PILKHUWA DEVELOPMENT AUTHORITY
19 |ITA 7750/DEL/2025| 2024-25 | [A] DAL TRUST

20 |ITA 7751/DEL/2025| 2017-18 | [A] ANKUR BANSAL

21 |ITA 7752/DEL/2025| 2016-17 | [A] VIVEK GARG

22 |ITA 7753/DEL/2025{ 2013-14 | [A] LATE VIJAY KUMAR

Assjstant Registrar|
23-Mar-2426|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 23-APRIL-2026 (THURSDAY)

Sr

Appeal Number

Assmt.

Assessee Name Remarks
Year

1 {ITA 7759/DEL/2025] 2017-18 | [D] RAINBOW DIAMONDS PVT LTD

2 |ITA 7760/DEL/2025{ 2014-15 | [D]J M HOUSING LIMITED

3 |ITA 7761/DEL/2025( 2018-19 | [D] METAL MART IMPEX

4 |ITA 7762/DEL/2025] 2017-18 |[D] KANOI METREC LLP

5 [ITA 7763/DEL/2025| 2018-19 |[A] MOOL CHAND JAIN

6 |ITA 7764/DEL/2025] 2019-20 [[A] MOOL CHAND JAIN

7 |ITA 7765/DEL/2025} 2020-21 [ [A] MOOL CHAND JAIN

8 [ITA 7766/DEL/2025| 2012-13 |[D] CHANDEEP LEASING & FINANCE CO PRIVATE LIMITED
9 |ITA 7768/DEL/2025| 2017-18 | [D] ANITA DEVI

10 |ITA 7769/DEL/2025! 2017-18 | [A] ANIK MILK PRODUCTS PRIVATE LIMITED
11 | CO 1/DEL/2026 2017-18 | [A] SH. MANMOHINDER PAL SINGH

12 | CO 289/DEL/2025 | 2022-23 | [A] JAGSON INTERNATIONAL LTD.

13 | CO 66/DEL/2026 2016-17 | [A] NUTSHELL VYAPAAR PRIVATE LIMITED
14 |ITA 1196/DEL/2023| 2017-18 | [A] NV DISTILLERIES PVT LTD.

15 [ITA 5189/DEL/2024| 2017-18 | [D] SH. MANMOHINDER PAL SINGH

16 |ITA 5213/DEL/2025| 2016-17 | [A] INFINITE LUXURY BRANDS PRIVATE LIMITED
17 |ITA 5267/DEL/2025] 2022-23 | [D] JAGSON INTERNATIONAL LTD

18 |ITA 5373/DEL/2025| 2016-17 | [D] NUTSHELL VYAPAAR PRIVATE LIMITED
19 |ITA 7390/DEL/2025| 2020-21 | [A] JYOTIMA SINGH

20 |ITA 7406/DEL/2025| 2014-15 | [A] 3.M HOUSING LIMITED

21 |ITA 7407/DEL/2025| 2015-16 | [A] J.M HOUSING LIMITED

22 |ITA 7408/DEL/2025| 2016-17 | [A] J.M. HOUSING LIMITED

23 |ITA 7409/DEL/2025| 2017-18 | [A]J. M. HOUSING LIMITED

Fg =

]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
<
REVISED CAUSE LIST OF F BENCH FOR 30-MARCH-2026 (MONDAY)
Srl Appeal Number Assrﬁt. Year Assessee Name Remarks
1 ITA 873/DEL/2018 2009-10 [A] KUSUM LATA (R/M) .
2 ITA 874/DEL/2018 2010-11 [A] KUSUM LATA (R/M)
3| ma 875/DEL/2018 2011-12 | [A] KUSUM LATA (RIM)
4 ITA 335/DEL/2021 2012-13 i[A] FIITIEE LIMITED.
5 ITA 339/DEL/2021 2013-14 [A] FiITJEE LIMITED.
6 ITA 961/DEL/2022 2012-13 | [A] FITIEE LTD.
7 ITA 5464/DEL/2025 2018-19 [A] IOC SHARES TRUST
8 k ITA 5486/DEL/2025 2018-19 [A] AVINASH SINGH GREWAL (E FILE)
9 ‘ ITA 5487/DEL/2025 2017-18 [D] MOHAN LAL SHARMA (E FILE)
10 | ITA 5489/DEL/2025 2016-17 [b] COTTON WORKS (E FILE) |
11 | ITA 5490/DEL/2025 1 2017-18 | [D] DEEPAK GUPTA HUF (E FILE)
12 | ITA 5492/DEL/2025 2017-18 » [A] GIIR COMMUNICATIONS INDIA PRIVATE LIMITED (E FILE)
13 | [ITA 5493/DEL/2025 2019-20 [A] ADITYA BHARDWAJ (E FILE)
14 | ITA 5494/DEL/2025 2018-19 [A] LION JEANS
15 | ITA 5495/DEL/2025 2018-19 | [A] LION JEANS
16 | ITA 5522/DEL/2025 2015-16 [A] MG HOUSING PRIVATE LIMITED
17 | ITA 5523/DEL/2025 2015-16 [A] MG HOUSING PRIVATE LIMITED
18 | ITA 5607/DEL/2025 2018-19 [A] SH. MAHINDER
19 | ITA 8060/DEL/2025 2017-18 [A] RADCLIFFE SCHOOLS EDUCATION LIMITED
20 | ITA 8061/ DEL/ZOZS 2019-20 [D]‘KUNAL GABA '
21 | ITA 8062/DEL/2025 2019-20 [D] KUNAL GABA
22 | TTA 8063/DEL/2025 2017-18 | [A] BALAR MARKETING PVT LTD
23 | TTA 8064/DEL/2025 2018-19 | [A] BALAR MARKETING PRIVATE LIMITED
24 | ITA 8065/DEL/2025!‘ 2019-20 [A] BALAR MARKETING PRIVATE LIMITED
25 | ITA 8066/DEL/2025 2020-21 [A] BALAR MARKETING PVT LTD
26 | ITA 8067/DEL/2025 2021-22 V[A] BALAR MARKETING PVT LTD
27 | ITA 8068/DEL/2025 2012-13 [A] ZAHIR ALL
28 | ITA 8070/DEL/2025 2017-18 [D] NAWAL KISHORE SONI
29 | ITA 8071/DEL/2025 2016-17 [D] NIDJHAWAN CLOTHING PRIVATE LIMITED
30 ITA 8072/DEL/2025 2017-18 [D] SHYAM SUNDER VERMA
31 | ITA 8073/DEL/2025 | 2020-21 [D] AKSHAT COMMODITY LIMITED
32 | ITA .8074/DEL/2025 2020-21 {A] KOMAL KUMAR
33 | ITA 8075/DEL/2025 2017-2018 | [A] ARVINDER SINGH
34 | ITA 8076/DEL/2025 2018-2019 | [A] ARVINDER SINGH




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR

L-2026 (WEDNESDAY)

sri Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1732/DEL/2014 2010-11 | [A] M/S. EMAAR MGF CONSTRUCTION PRIVATE LIMITED
2 | [ITA 2002/DEL/2014 2010-11 | [D] M/S. EMAAR MGF CONSTRUCTION PVT. LTD.
3 | ITA5827/DEL/2014 2011-12 | [D] M/S. EMAAR MGF CONSTRUCTION PVT. LTD.
4 | ITA 6114/DEL/2014 2011-12 | [A] M/S. EMAAR MGF CONSTRUCTION PVT. LTD.
5 ITA 6380/DEL/2018 2011-12 [D] DHEERA) CHAUDHARY (R/M)
6 ITA 362/DEL/2019 2011-12 [A] KIRAN WATI
7 | ITA 5284/DEL/2019 2008-09 | [A] BOOST SHEET METALS PVT. LTD.
8 | ITA 1165/DEL/2020 2009-10 | [D] INDERPAL SINGH L/H OF LATE SHRI RAGHBIR SINGH
9 ITA 664/DEL/2021 2015-16 | [A] JAYPEE HEALTHCARE LIMITED (E/H)
10 | TITA 8077/DEL/2025 2020-21 | [A] INTEGRATED CASETECH CONSULTANTS PRIVATE LIMITED
11 | ITA 8081/DEL/2025 2016 [D] SHRIHART INVESTMENTS
12 ITA 8082/DEL/2025 2017 [D] SHRIHARI INVESTMENTS
13 | ITA 8083/DEL/2025 2017-18 | [D] POLYACE INDIA PVT LTD
14 | ITA 8085/DEL/2025 2018-19 | [D] RIVER ENGINEERING PRIVATE LIMITED
15 | ITA 8086/DEL/2025 2019-20 {D] RIVER ENGINEERING PRIVATE LIMITED
16 | ITA 8087/DEL/2025 2019-20 | [D] RIVER ENGINEERING PRIVATE LIMITED
17 | ITA 8088/DEL/2025 2020-21 | [D] RIVER ENGINEERING PRIVATE LIMITED
18 | ITA 8090/DEL/2025 2020-21 [D] NARAYAN DUTT
19 CO 76/DEL/2026 2020-21 | [A] NARAYAN DUTT
20 | ITA 8091/DEL/2025 2018-19 | [D] GPA FOODS PRIVATE LIMITED
21 | ITA 8092/DEL/2025 2020-21 [D] MR PROVIEW REAL TECH PRIVATE LIMITED
22 | ITA 8093/DEL/2025 2017-18 [D] SANTOSH GULATI
23 | ITA 8096/DEL/2025 2014-15 [D] INDEED FINCAP PVT LTD
24 | ITA 8097/DEL/2025 2016-17 [A] NAVNIDHI GOYAL
25 | TTA 8098/DEL/2025 2017-18 | [A] CHARANIIT SINGH BHASIN
26 | ITA 8099/DEL/2025 2018-19 | [A] M/S BABA SHAD BHURA PARBANDHAK KAMETY
27 | TITA 8100/DEL/2025 | 2015-2016 |[A] RINKU BIRHMAN
Assistant
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

—

REVISED CAUSE LIST OF F BENCH FOR 02-APRIL-2026 (THURSDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 | IT(SS)A 151/DEL/2006 o;g).g.:g;o [A] JYOTI LIMBOO. ((OLD MATTER/TOP PRIRORITY))
2 | IT(SS)A 168/DEL/2006 0;'30_3:2? [D] JYOTI LIMBOO ((OLD MATTER/TOP PRIRORITY))
3 | ITA4420/DEL/2016 | 2012-13 |[A]M/S MONNET ISPAT & ENERGY LTD.

4 | TTA1233/DEL/2017 | 2013-14 |[D] B BHUSHAN NAGPAL HUF

5 | ITA3680/DEL/2025 | 2019-20 | [A] MATOD INDUSTRIES PRIVATE LIMITED (E FILE)
6 | ITA3681/DEL/2025 | 2020-21 |[A] MATOD INDUSTRIES PRIVATE LIMITED (E FILE)
7 | TTA3682/DEL/2025 | 2021-22 | [A] MATOD INDUSTRIES PRIVATE LIMITED (E FILE)
8 | ITA3687/DEL/2025 | 2012-2013 |[A] GOLYAN EXIM PRIVATE LIMITED (E FILE)

9 | ITA3695/DEL/2025 | 2015-16 | [D] ANKIT GUPTA HUF (E FILE)

10 | ITA3696/DEL/2025 | 2014-15 |[D] ANKIT GUPTA HUF (E FILE)

11 | ITASS05/DEL/2025 | 2017-18 | [A] AMBEY ENTERPRISES (E FILE)

12 | ITA5506/DEL/2025 | 2016-17 | [A] ANGAD DEVELOPERS PRIVATE LIMITED (E FILE)
13 | ITA5507/DEL/2025 | 2018-19 | [A] PRATEEK SANGHVIHUF (E FILE)

14 | ITA5511/DEL/2025 | 202223 | [A] DUSHMANTA BAMAN MANGARAJ (E FILE)

15 | ITA5514/DEL/2025 | 2018-19 | [A] SABIHA CONSTRUCTION COMPANY PRIVATE LIMITED (E FILE)
16 | ITA5568/DEL/2025 | 2016-17 | [A] ASHOK BANASAL
17 | ITA8101/DEL/2025 | 2016-17 |[A] NARESH KUMAR
18 | ITA8102/DEL/2025 | 2016-17 |[A] NARESH KUMAR
19 | ITAS103/DEL/2025 | 2021-22 |[A] 1.M. HOUSING LTD.

20 | ITAB104/DEL/2025 | 2017-18 | [A] MANISH BANSAL (HUF)

Assistant Registrar]
4/ 24-Mar-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 06-APRIL-2026 (MONDAY)
Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 | co70/DEL2016 0(1){33‘3/51/23;;° [A] M/S. KUBER FINANCE INDIA LTD,
2 | IT(SS)A 4/DEL/2015 oég%{;/?g;f [D] M/S. KUBER FINANCE INDIA LTD.
3 | ITA3076/DEL/2008 | 2004-2005 |[A]SHEENA INDUSTRIES
4 | TTA6848/DEL/2017 | 2013-17 |[A] TIRUPATI BALAJI FIBER LTD.
5 | ITA7455/DEL/2018 | 2015-16 |{A] GAURAV SALHOTRA (R/M)
6 | ITA4691/DEL/2019 | 2013-14 |[A] OZONE BUILDERS & DEVELOPERS PVT LTD
7 | ITA886/DEL/2021 | 2017-18 | [D]N CJEWELLERS
8 | ITA993/DEL/2021 | 2017-18 |[A] N.C. JEWELLERS
9 | ITA3772/DEL/2025 | 201112 |[A] ANJU CHOPRA
10 | ITAS539/DEL/2025 | 2014-15 |[A] ISHLEEN KAUR
11 | ITAS544/DEL/2025 | 2019-20 |[A] TRISHUL REALCON PVT LTD (€ FILE)
12 | ITABI06/DEL/2025 | 2017-18 |[A] LOGIX BUILDERS & PROMOTERS PVT, LTD.
13 | ITA 8107/DEL/2025 . [A] SWARUP CHARITABLE TRUST
14 | ITA 8108/DEL/2025 . [A] SWARUP CHARITABLE TRUST
15 | ITAB109/DEL/2025 | 201920 |[A] GOVIND AGARWAL (THROUGH LEGAL HEIR ANITA AGARWAL)
16 | ITAS111/DEL/2025 | 2017-18 |[A] CAPITAL TRUST LIMITED
17 | TTA8112/DEL/2025 | 202223 |[A]MS WIRE UDHYOG
18 | ITA8114/DEL/2025 | 2011-12 |[A] BRIJ BALA KAPUR
19 | ITAB115/DEL/2025 | 201213 |[A] BRI) BALA KAPUR
20 | ITA8L16/DEL/2025 | 2013-14 | [A] BRIJ BALA KAPUR
21 | ITAS117/DEL/2025 | 2014-15 | [A] BRI BALA KAPUR
22 | ITA8118/DEL/2025 | 2015-16 | [A] BRI BALA KAPUR
23 | ITASLIS/DEL/2025 | 2016-17 | [A] BRI BALA KAPUR
24 | ITA1532/DEL/2026 | 2011-12 | [A] ANJU CHOPRA
SR
Assistant Registrar|
7%4-Mar-202q/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

7

L=
REVISED CAUSE LIST OF F BENCH FOR 07-APRIL-2026 (TUESDAY)
Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 985/DEL/2009 2005-06 [D] SH. K.N. SHUKLA (OLD APPEAL/TOP PRIORITY)
2 ITA 8604/DEL/2019 2011-12 [A] BONANZA PROMOTERS P.LTD
3 ITA 5561/DEL/2025 2013-14 [A] M/S DAFFODILLS PHARMACEUTICAL LTD, (E FILE)
4 ITA 8120/DEL/2025 2012-13 [D] MOHINDER KUMAR MALIK, THROUGH LEGAL HEIR, SH. MANO3J MALIK
5 ITA 8121/DEL/2025 2017-18 L[Tlg ?Sé%fjgg%\éggi?s LTD AMALGAMATED WITH M/S MARBLE CITY INDIA
6 ITA 8122/DEL/2025 2017-18 [A] SANTOSH CHAWLA
7 ITA 8124/DEL/2025 2012-13 [A] SANIEEV ARORA
8 ITA 8125/DEL/2025 2017-18 [A) ROHTAK SPORTS WEAR
9 ITA 8126/DEL/2025 2022-23 {A] WELKIN INDUSTRIES PRIVATE LIMITED
10 | ITA 8127/DEL/2025 2017-18 [A] ARVIND CHADHA
11 | TTA 8128/DEL/2025 2015-16 fA] MOHD ASAD
12 | ITA 8129/DEL/2025 2023-24 | [A] ANKUR SHARMA
13 | ITA 8130/DEL/2025 NA [A] SHREE VISHNU BHAGWAN MANDIR TRUST
> ‘ [7
Assistant Registrar
24-Mar-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 08-APRIL-2026 (WEDNESDAY)

Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 994/DEL/2026 2016-17 [A} GALAX MINERALS (P) LTD (SINCE M/S S.G. DEVBUILD P LTD ) (S/G)
2 | [ITA 2383/DEL/2016 2007-08 | [A] M/S TIRUPATI BALAJI FIBER LTD.

3 ITA 2396/DEL/2019 2014-15 [A] PULIN INVESTMENTS (P) LTD.

4 ITA 1008/DEL/2021 2002-03 [D] NORM CONSULTANTS PVT, LTD.

5 ITA 3751/DEL/2025 2020-21 [A] PARMESH CONSTRUCTION COMPANY LTD

6 ITA 3752/DEL/202S 2021-22 [A] PARMESH CONSTRUTION COMPANY LTD

7 | ITA 3842/DEL/2025 2020-21 | [A] KULBIR SINGH (E FILE)

8 | [ITA 3857/DEL/2025 2013-14 | [D] SHIV KUMAR GUPTA (E FILE)

9 CO 152/DEL/2025 2013-14 [D] SHIV KUMAR GUPTA

10 { ITA 5530/DEL/2025 2016-17 [A] PEBBLES INFRADEVELOPERS PRIVATE LIMITED

11 | TITA 5598/DEL/2025 2023-24 [A] SHAKUNTLA DATA

12 | ITA 5623/DEL/2025 2022-23 [D] ANJU GOYAL (E FILE)

13 | ITA 5626/DEL/2025 2017-18 | [D] INDIAN BROADCASTING FOUNDATION (E FILE)

14 | ITA B136/DEL/2025 2013-14 | [A] AMISH AGARWAL

15 | ITA 8137/DEL/2025 2019-20 [A] SMA GOYAL JEWELLERS PRIVATE LIMITED

16 | ITA 8140/DEL/2025 2017-18 fA) DURGA AGENCIES

17 | ITA 8141/DEL/2025 2026-27 [A] TULSI RAM EDUCATIONAL TRUST

18 | [ITA 8143/DEL/2025 2012-13 [A] RAJENDRA SINGH

19 | ITA 8144/DEL/2025 2012-13 | [A] RAJENDRA SINGH

20 | ITA 8146/DEL/2025 2023-24 | [A] XY ADS PRIVATE LIMITED

21 | ITA 8147/DEL/2025 2015-16 [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED

22 | ITA 8148/DEL/2025 2016-17 [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED

23 | ITA 8149/DEL/2025 2017-18 [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED

24 | ITA 8150/DEL/2025 2018-19 [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED

25 | ITA 8151/DEL/2025 2019-20 [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED

26 | ITA 8204/DEL/2025 2015-16 | [A] RAJDEO SINGH

27 | TITA 8205/DEL/2025 2017-18 [A] RAIDEO SINGH

28 ITA 156/DEL/2026 2017-18 [A] SHISHIR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 09-APRIL-2026 (THURSDAY)

Sri Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA5268/DEL/2016 2009-10 | [A] M/S ELDECO INFRASTRUCTURE & PROPERTIES LTD.

2 ITA 6132/DEL/2016 2009-10 [D] M/S ELDECO INFRASTRUCTURE & PROPERTIES LTD.

3 | ITA7235/DEL/2018 2013-14 | [A] SAHARA TUTNER CON STRUCTIONS LTD

4 ITA 3690/DEL/2025 2008-09 [D] BANSAL STEEL & SHEET TRADERS (E FILE)

5 | ITA 3691/DEL/2025 2010-11 | [D] BANSAL IRON & SHEET TRADERS (E FILE)

6 ITA 3708/DEL/2025 2009-10 [D] BANSAL IRON AND SHEET TRADERS (E FILE)

7 ITA 3709/DEL/2025 2011-12 [D] BANSAL IRON & SHEET TRADERS (E FILE)

8 | ITA 3710/DEL/2025 2012-13 | [D] BANSAL IRON & SHEET TRADERS (E FILE)

9 | ITA 3711/DEL/2025 2013-14 | [D] BANSAL IRON AND SHEET TRADERS (E FILE)

10 | ITA 3712/DEL/2025 2014-15 [D] BANSAL IRON AND SHEET TRADERS (E FILE)

11 | ITA 3713/DEL/2025 2015-16 | [D] BANSAL IRON AND SHEET TRADERS (E FILE)

12 | ITA 3714/DEL/2025 2016-17 {D] BANSAL IRON AND SHEET TRADERS (E FILE)

13 | ITA 3715/DEL/2025 2017-18 [D] BANSAL IRON AND SHEET TRADERS (E FILE)

14 | ITA 3753/DEL/2025 2017-18 | [D] SANJAY JAIN (E FILE)

15 | ITA 3755/DEL/2025 2013-14 | [A] BELA SAHNI

16 | ITA 5488/DEL/2025 2019-20 | [D] PREEKSHAT BHASIN (E FILE)

17 | ITA 5574/DEL/2025 2012 [D] M/S RADHA JEWELLERY HOUSE

18 | ITA 5627/DEL/2025 2022 [D] SIDHARTH MUNDHRA

19 | ITA 8152/DEL/2025 2018-19 [A] YAMAHA MOTOR SOLUTIONS PRIVATE LIMITED

20 | ITA 8153/DEL/2025 2016-17 | [A] VAANSH SHRMA

21 | TITA 8154/DEL/2025 2021-22 | [A] TAARUNI CONNECTIONS (INDIA) PRIVATE LIMITED

22 | ITA 8155/DEL/2025 2017-18 [A] M/S KUNDAN MAL ROOP CHAND JEWELLERS PVT. LTD

23 | TITA 8156/DEL/2025 2016-17 | [D] SHRI MAHAVIR PULSES PVT LTD

24 | [ITA 8158/DEL/2025 2019-20 [D] SHRI MAHAVIR PULSE PVT LTD

25 | ITA 8159/DEL/2025 2015-16 [A] AJAY KUMAR

26 | ITA 8160/DEL/2025 2017-18 | [A] DELMOS AVIATION PVT LTD

27 | [ITA 8161/DEL/2025 2017-18 | [A] M/S SHRI KRISHNA JEWELLS PVT. LD

v
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 13-APRIL-2026 (MONDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 792/DEL/2010 2006-07 [A] M/S. ESCORTS LTD. ((OLD APPEAL/TOP PRIORITY))
2 ITA 2226/DEL/2015 2009-10 [A] CONTINENTAL FOUNDATION JOINT VENTURE
3 ITA 2822/DEL/2019 2015-16 [A] MANMEET SINGH SAHNI
4 ITA 5428/DEL/2019 2015-16 [D] PROMINENT METAL PVT. LTD.
5 ITA 9243/DEL/2019 2011-12 [A] ANIL AGGARWAL
o [ oo | e | TR IRTROCTAT T 0. (RN KOs
7 ITA 5586/DEL/2025 2017-18 [A] FLORENCE NIGHTINGALE EDUCATIONAL SOCIETY
8 ITA 5587/DEL/2025 2014-15 [A] ARCHIT GUPTA AND SONS HUF
9 ITA 5632/DEL/2025 2013-14 [A] VEDANTA LTD.
10 | ITA 8162/DEL/2025 2015-16 [A] PUBLIC HEALTH FOUNDATION OF INDIA
11 | ITA 8163/DEL/2025 2019-20 [D] MANOJ KUMAR GUPTA
12 | ITA 8164/DEL/2025 2011 [D] ANGEL BUILDCON PVT LTD
13 | ITA 8165/DEL/2025 2019 20 [A] ETCETERA ENTERTAINMENT
14 | ITA 8166/DEL/2025 2019 20 [A] ETCETERA ENTERTAINMENT
15 | ITA 8167/DEL/2025 2019-20 [A] ETCETERA ENTERTAINMENT
16 | ITA 8168/DEL/2025 2019-20 [A] ETCETERA ENTERTAINMENT
17 | ITA 8169/DEL/2025 2017-18 [A] HEEHOON DESIGN GLOBAL PVT LTD
18 [IT(SS)A 8170/DEL/2025] 2022-23 {A] MOHIT KUMAR GUPTA
19 [IT(SS)A 8172/DEL/2025 2016-17 {A] HIMTAJ MEDICARE
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI -

REVISED CAUSE LIST OF F BENCH FOR 14-APRIL-2026 (TUESDAY)

Srf

Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 2237/DEL/2012 2005-06 [A] NILKANTH CONCAST PVT, LTD.

2 ITA 2730/DEL/2012 2005-06 [D] M/S. NILKANTH CONCAST PVT. LTD.

3 ITA 92/DEL/2017 2008-09 [A] M/S. PETRONET LNG LTD.

4 ITA 3507/DEL/2017 2012-13 [A] PETRONET LNG LTD.

5 ITA 4144/DEL/2017 2012-13 | [D] PETRONET LNG LTD.

6 ITA 2147/DEL/2018 2013-14 | [A] PETRONET LNG LTD.

7 ITA 2401/DEL/2018 2013-14 [D] PETRONET LNG LTD.

8 ITA 5153/DEL/2018 2014-15 | [A] PETRONET LNG LTD.

9 ITA 7079/DEL/2018 2015-16 [A] PETRONET LNG LTD.

10 | ITA 2036/DEL/2017 2012-13 D] M/S. HPC BIOSCIENCE LTD.

11 | ITA 2732/DEL/2017 2014-15 | [D] M/S HPC BIOSCIENCE LTD.

12 | ITA 2731/DEL/2017 2013-14 | [D] M/S HPC BIOSCIENCE LTD.

13 | [ITA 5629/DEL/2025 2018-19 [D] SBL PRIVATE LIMITED

14 | ITA 8173/DEL/2025 2019-20 | [A] ISHA AGARWAL

15 | ITA 8174/DEL/2025 2015-16 [D] RAJYOG BUILDTECH PRIVATE LIMITED

16 | ITA 8175/DEL/2025 2016-17 [D] RAIYOG BUILDTECH PRIVATE LIMITED

17 | ITA 8176/DEL/2025 2017-18 | [A] LAXMI CHAND

18 | ITA 8177/DEL/2025 2017-18 | [A] M/S PRIYA DIAMONDS PVT, LTD

[D] ARTLINE FINANCE PRIVATE LIMITED (FORMERLY KNOWN AS M/S ARTLINE

19 | TTABL79/DEL/2025 | 2014-15 |\qN1may PRIVATE LIMITED)

20 | TITA 8180/DEL/2025 2013-14 {A] VIKAS YADAV

21 | TTA 8181/DEL/2025 2014-15 [A] VIKAS YADAV

22 | TTA 8182/DEL/2025 2022-23 [A] VIVEK GAMBHIR

Bo
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 15-APRIL-2026 (WEDNESDAY)

Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 6246/DEL/2018 2012-13 [A] PURVA ALLOYS LTD.
2 ITA 6301/DEL/2018 2012-13 [D] PURVA ALLOYS LTD.
3 ITA 7968/DEL/2018 2013-14 [A] TIGRE SAS LIQUORS INDIA PVT. LTD.
4 ITA 7969/DEL/2018 2014-15 [A] TIGRE SAS LIQUORS INDIA PVT. LTD.
5 ITA 4301/DEL/2019 2014-15 [D] NUTECH CONTRACTS PVT LTD
6 ITA 1108/DEL/2020 2015-16 [A] ANITA GUPTA
7 | ITA 1606/DEL/2020 2016-17 | [D] LALIT MOHAN MADAN
8 ITA 184/DEL/2021 2016-17 {D] DINESH KUMAR SHARMA
9 CO 85/DEL/2023 2011-12 [A] PATANJALI AYURVED LTD
10 CO 84/DEL/2023 2012-13 [A] PATANJALL AYURVED LTD
11 ITA 37/DEL/2024 2014-15 [D] RAJENDRA KUMAR (E FILING)
12 | ITA 5459/DEL/2025 2014-15 [A] VIJAY KUMAR SONI (E FILE}
13 | ITA 8183/DEL/2025 2018-19 | [A] M/S FASHION ACCESSORIES
14 | [ITA 8185/DEL/2025 2012-13 [A] UDAYVEER
15 | [ITA 8186/DEL/2025 2012-13 [A] UDAY VEER
16 | ITA 8187/DEL/2025 2012-13 [A] CHINTA BALUPURI
17 | ITA 8188/DEL/2025 2023-24 [A] SARVESH FAUJDAR
18 | ITA B189/DEL/2025 2010-11 [A] PRADEEP KUMAR JINDAL
19 | ITA 8190/DEL/2025 2012-23 | [A] PRADEEP KUMAR JINDAL
20 i ITA 8191/DEL/2025 2018-19 [A] MITHABHI LAMPS PRIVATE LIMITED
21 ITA 8192/DEL/2025 2015-16 [A] SINDHU FARMS PVT LTD
22 | ITA 8193/DEL/2025 2016-17 [A] SINDHU FARMS PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 16-APRIL-2026 (THURSDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 7320/DEL/201S 2015-16 | [A] EDENIC PROPBUILD PRIVATE LIMITED
2 | TTA 7337/DEL/2019 2015-16 | [D] EDENIC PROPBUILD PRIVATE LIMITED
3 ITA 578/DEL/2020 2015-16 {A] AJAY GUPTA
4 ITA 1740/DEL/2021 2015-16 [A] VIJAY KUMAR GUPTA
5 ITA 3829/DEL/2025 2017-18 [D] M/S CHARU CHAINS & JEWELS PVT LTD (E FILE)
6 ITA 3867/DEL/2025 2014-15 [A] PAWAN KUMAR (E FILE)
7 | ITA 5423/DEL/2025 2012-13 | [A] NOIDA TOLL BRIDGE COMPANY LIMITED
8 | ITA 5424/DEL/2025 2013-14 | [A] NOIDA TOLL BRIDGE COMPANY LIMITED
9 ITA 5425/DEL/2025 2014-15 [A] NOIDA TOLL BRIDGE COMPANY LIMITED
10 | ITA 5426/DEL/2025 2016-17 [A] NOIDA TOLL BRIDGE COMPANY LIMITED
11 ITA 5427/DEL/2025 2017-18 [A] NOIDA TOLL BRIDGE COMPANY LIMITED
12 | ITA 8194/DEL/2025 2020-21 [A] SINDHU FARMS PVT LTD
13 | ITA 8195/DEL/2025 2022-2023 | [A] DEVSHINE PACK
14 | TTA 8196/DEL/2025 | 2018-2019 |[A] HALLMARK DEVELOPERS PRIVATE LIMITED
15 | ITA 8197/DEL/2025 2013-14 [ [A] SINGHAL TRADING CO
16 | ITA 8198/DEL/2025 2019-20 [A] JAGRITI BHATIA
17 ITA 8202/DEL/2025 2013-14 [A] HOME LINKERS PRIVATE LIMIED
18 ITA 8206/DEL/2025 2020-21 [A] JASPALI CHAUHAN
19 | TITA 8210/DEL/2025 2014-15 | [A] KRIBHCO FERTILIZERS LIMITED
20 | ITA 8211/DEL/2025 2016-17 [D] M/S DEVESH FOODS AND AGRO PRODUCTS PRIVATE LIMITED
21 | ITA 8212/DEL/2025 2020-21 [A] SHESH DHAR DUBEY
22 | ITA 8213/DEL/2025 2016-17 [A] SARO] JAIN
= SX
Assistant Registrar]

T+

., 24-Mar-2026

C



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 20-APRIL-2026 (MONDAY)

srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 6425/DEL/2016 2008-09 | [D] M/S. THAPAR HOMER LTD. (R/M)
2 ITA 4717/DEL/2019 2014-15 [A] AMIT SINGH TREHAN
3 | ITA5678/DEL/2025 2023-24 | [A] AADI NATH UR HOMES INFRAREAL TECH LLP (E FILE)
4 ITA 5682/DEL/2025 2012-13 [A] NEWAGE CAPITAL SERVICES PRIVATE LIMITED (E FILE)
5 ITA 8214/DEL/2025 2017-18 [D] PRATAP SINGH
6 ITA 8216/DEL/2025 2018-2019 | [A] AMIAD FAROOQUE
7 | ITA 8218/DEL/2025 2011-12 | [A] MARAL OVERSEAS LIMITED
8 ITA 8219/DEL/2025 2010-11 [A] CHAUDHARY PAWAN SINGH SHIKHSA SAMITI
9 ITA 8220/DEL/2025 2010-11 [A] M/S CHAUDHARY PAWAN SINGH SHIKSHA SAMITI
10 | ITA 8222/DEL/2025 2013-14 [A] NET RAM
11 | ITA 8223/DEL/2025 2018-19 [A] BEE KAY WIRES PVT LTD
12 | ITA 8225/DEL/2025 2020-21 [A] SANJEEV JAIN
13 | ITA 8226/DEL/2025 2023-24 | [A] PAWAN KUMAR
14 | TITA 8227/DEL/2025 2017-18 | [A] AMIT GUPTA, PARTNER KUNDAL LAL & SONS JEWELERS
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 21-APRIL-2026 (TUESDAY)

sri Appeal Number |Assmt. Year Assessee Name Remarks
1 |IT(SS)A 182/DEL/2003 1(;‘_‘1'?.692’ [A] S. KRISHNA KUMAR ((OLD APPEAL/TOP PRIORITY))
2 | IT(SS)A 325/DEL/2005 12:.;3;;0 [A] S. KRISHNA KUMAR (HUF) ((OLD APPEAL/TOP PRIORITY))
3 |IT(SS)A 185/DEL/2003 1;1'?.69? [A] USHA KRISHNA KUMAR ((OLD APPEAL/TOP PRIORITY))
4 |IT(SS)A 183/DEL/2003 16.?3.69;0 [A] ADARSH KUMAR ((OLD APPEAL/TOP PRIORITY))
5 |I7(ss)a 189/DEL/2003| 1880 | () SREEDEVI PILLAT ((OLD APPEAL/TOP PRIORITY))
6 | IT(SS)A 12/DEL/2011 03/6(7;/11/?32;0 [A] VENAD PROPERTIES PVT, LTD.
7 | ITA1342/DEL/2000 | 1996-1997 |[A]VENAD PROPERTIES (P) LTD. ((OLD APPEAL/TOP PRIORITY))
8 | ITA4087/DEL/2001 | 1997-1998 |[A]VENOD PROPERTIES (P) LTD. ((OLD APPEAL/TOP PRIORITY))
9 | ITA4088/DEL/2001 | 1998-1999 |[A]VENOD PROPERTIES (P) LTD. ((OLD APPEAL/TOP PRIORITY))
10 | ITA 3550/DEL/2002 | 1999-2000 |[A] VINOD PROPERTIES PVT, LTD. ((OLD APPEAL/TOP PRIORITY))
11 | ITA8228/DEL/2025 | 2015-16 |[A] SAURABH GUPTA
12 | ITA8229/DEL/2025 | 2016-17 |[A] SAURABH GUPTA
13 | ITA8230/DEL/2025 | 201718 |[A] SAURABH GUPTA
14 | ITA8231/DEL/2025 | 201819 |{A] SAURABH GUPTA
15 | ITA8232/DEL/2025 | 201920 |[A] SAURABH GUPTA
16 | ITA8233/DEL/2025 | 202021 |[A] SAURABH GUPTA
17 | ITA8234/DEL/2025 | 2021-22 |[A] SAURABH GUPTA
18 | ITA8235/DEL/2025 | 2014-15 |[A] SINGHAL TRADEXIM PRIVATE LIMITED
19 | ITA8236/DEL/2025 | 202223 |[A] GANESH KUMAR SANCHETI
20 | ITA8237/DEL/2025 | 2020-21 |[A] BHARAT BHUSHAN YADAV
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 22-APRIL-2026 (WEDNESDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 | IT(SS)A 99/DEL/1997 Oéé‘;gfﬁgg? [A] SIMON MARANDI
2 | IT(SS)A 100/DEL/1997 0%%{‘1/2336“ {A] SHIBU SOREN
3 | IT(s5)A 54/DEL/1998 | 19878810 | 1 3ARKHAND MUKTI MORCHA PARTY
27/09/1996
4 | ITA8238/DEL/2025 | 2015-16 | [A] RAJESH GUPTA HUF
5 | ITA8239/DEL/2025 | 2015-16 |[A] RAJESH GUPTA HUF
6 | ITAS240/DEL/2025 | 2016-17 |[A] RAJESH GUPTA HUF
7 | ITA8241/DEL/2025 | 2017-18 | [A] BABA FRUITS
8 | ITAB242/DEL/2025 | 2011-12 |[A] PRADEEP KUMAR JINDAL
9 | ITAB243/DEL/2025 | 2011-12 | [A] PRADEEP KUMAR JINDAL
10 | ITA8244/DEL/2025 | 2017-18 | [D] ASHOK KUMAR KUSHWAHA
11 | ITA8245/DEL/2025 | 2011-2012 |[A] SATYA PARKASH SHOKEEN
12 | ITA8246/DEL/2025 | 2021-22 |[A] SUDESH KUMAR ANAND
13 | ITA8247/DEL/2025 | 2015-16 |[A] HEMANT KUMAR GOEL
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF F BENCH FOR 23-APRIL-2026 (THURSDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 5660/DEL/2025 2020-21 | [D] MATOD INDUSTRIES PVT. LTD.

2 ITA 8249/DEL/2025 2016-17 | [A] RAJAT MADAAN

3 ITA 8250/DEL/2025 2018-19 | [A] RAJAT MADAAN

4 ITA 8251/DEL/2025 2015-16 [A] HARSHA RANI (LEGAL HEIR OF MAHENDER KUMAR)

5 ITA 8252/DEL/2025 2015-16 [A] HARSHA RANI L/H OF MAHENDER KUMAR

6 ITA 8253/DEL/2025 2015-16 [A] HARSHA RANI L/H OF MAHENDER KUMAR

7 ITA 8256/DEL/2025 2020-21 [A] DELHI AIRPORT PARKING SERVICES PRIVATE LIMITED

8 ITA 8257/DEL/2025 2021-22 | [A] CENTRE FOR SCIENCE AND ENVIRONMENT

9 ITA 8259/DEL/2025 2018-19 [A] RANBIR SINGH

10 | ITA 8261/DEL/2025 2022-2023 | [A] SATYA SHAKTI FOUNDATION

11 | ITA 8262/DEL/2025 2022-23 [A] SATYA SHAKTI FOUNDATION

a3
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Comer.

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 30-MARCH-2026 (MONDAY)

Srl | Appeal Number Aizg‘rt' Assessee Name Remarks
) I /gi 12025 | 201617 | A] MATRIX INFO SYSTEMS PVT. LTD.

2 /[IE 12025 | 201718 | [A] MATRIX INFO SYSTEMS PVT. LTD.,

3| ey /éTEAL /2025 | 2017-18 | [D] SURESH SONI

| cos1 /ll)TE‘t 12025 | 201819 | [A] CONSOLIDATED ENGINEERING COMPANY

51 con /éTé? 12025 | 2017-18 | [A] VISHNU SONI

6 | coca /IIDTE‘E 12025 | 201617 | [A] M/S BHARAT RASAYAN LIMITED

7| soes /[IE 12025 | 201718 | [A] M/S BHARAT RASAYAN LIMITED

8 | conr /[IJTE’E 12025 | 2017-18 | [A] RAKESH KUMAR JAIN (THROUGH LEGAL HEIR ARUNA JAIN)
9 | gaag /SE’E 12025 | 201617 | [A] DHRUV FURNTIURES PRIVATE LIMITED

G /é& 12025 | 2016-17 | [A] PEPUP SPORTS LIMITED

1| g4 /[I)Tﬁ 12025 | 202021 | [A] NAVIN VISHWANATH

12| gaus /[I)EAL 2025 | 2011712 | [A] RAJIV SHAMSHERBAHADUR SAXENA

13| gaaq /{])Tr;t 12025 | 201415 | D SUBODH KANT SAHAY HUF

14| gaas /éﬁ 12025 | 201516 | [D] SUBODH KANT SAHAY HUF

15| <o /[I)TE/E 12025 | 201112 | [A] M/S HI LEAD INFOTECH (P) L.

16| coue /[I)TEAL 12025 | 201314 | [A] M/S HI LEAD INFOTECH (P) LTD.

17| coar /gﬁ.’t 12025 | 201213 | [A] M/S HI LEAD INFOTECH (P) LTD.

18| cosg /é& 12025 | 201415 | TA] M/S HI LEAD INFOTECH () LTD.

190 coa /[I)TEQ 12025 | 2012-13 | [A] SH. MANUJENDRA SHAH
20| cos6 /éTE’E 12075 | 201112 | [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD,

21| cog /lleE’t /2025 | 201213 | [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.

2| ¢ 1as /[I)TE’t 12025 | 2017-18 | [A] KSHITIZ SACHDEVA

23| g364 /II)TEAL 12025 | 2018-19 | [A] RAJENDRA PRASAD GUPTA B
24| gaes /[I)gt 12025 | 201920 | (A] RAJINDRA PRASAD GUPTA

25| g366 /IIDTEAL 12025 | 2020-21 | [A] RAJENDRA PRASAD GUPTA




CAUSE LIST OF G BENCH FOR 30-MARCH-2026 (MONDAY)

Srl | Appeal Number A$‘:::' Assessee Name Remarks
26 ITA 2018-19 | [A] NAVIN VISHWANATH
8428/DEL/2025
ITA
27 8429/DEL/2025 2019-20 | [A] NAVIN VISHWANATH
ITA .
28 8430/DEL/2025 2010-11 | [A] RAJIV SHAMSHERBAHADUR SAXENA
ITA
29 8431/DEL/2025 2024-25 | [A] SANCHIT GUPTA

Assistant Registrar

23-Mar-2026)
Y

/

/



3/23/26, 4:43 PM

DELHI--CL-2026Apr01.htm

I
1

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

——

CAUSE LIST OF G BENCH FOR 01-APRIL-2026 (WEDNESDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3704/DEL/2025 2010-11 {A] CHUNNU INTERNATIONAL
2 ITA 4073/DEL/2025 2019-20 [A] PRATEEK CHITKARA
3 ITA 4138/DEL/2025 2019-20 [D] PRATEEK CHITKARA
4 ITA 4139/DEL/2025 2017-18 [D] PRATEEK CHITKARA
5 ITA 5791/DEL/2025 2016-17 [A) SANJAM SAYAL
6 ITA 5792/DEL/2025 2017-18 [A] SANJAM SAYAL
7 ITA 6095/DEL/2025 2011-12 [A] M/S AMBICA TIMBER TRADE PRIVATE LIMITED
8 ITA 6097/DEL/2025 2017-18 [A] M/S AMBICA TIMBER TRADE PRIVATE LIMITED
9 ITA 6098/DEL/2025 2017-18 [D] DEVARSHI PHARMA
10 ITA 8448/DEL/2025 2017-2018 | [A] DINESH KUMAR PANWAR
11 ITA 8450/DEL/2025 2012-13 [A] JAIDEEP GOEL
12 ITA 8451/DEL/2025 2017-18 L[1?/|] r?EE{;HI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION
13 ITA 8452/DEL/2025 2010-11 [D] PARVESH KUMAR
14 ITA 8453/DEL/2025 2011-12 [D] PARVESH KUMAR
15 ITA 8454/DEL/2025 2024-25 [A] SHRI SHYAM DHARMARTH TRUST
16 ITA 8456/DEL/2025 2015-16 [A] ANITA MITTAL
17 ITA 8536/DEL/2025 2023-14 [A] DHRUV JAIN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 02-APRIL-2026 (THURSDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 5898/DEL/2025 2010-11 [A] M/S NAVAYUGA CONSULTANCY PRIVATE LIMITED

2 ITA 5899/DEL/2025 2011-12 [A] M/S NAVAYUGA CONSULTANCY PRIVATE LIMITED

3 ITA 5914/DEL/2025 2014-15 [A] SANJAY BHANDARI

4 ITA 5978/DEL/2025 2019-2020 | [A] KIRAN AGARWAL

5 ITA 5982/DEL/2025 2014-2015 | [A] ASHOK KUMAR AGARWAL

6 ITA 5983/DEL/2025 2015-2016 | [A] ASHOK KUMAR AGARWAL

7 ITA 5984/DEL/2025 2016-2017 | [A] ASHOK KUMAR AGARWAL

8 ITA 5985/DEL/2025 2019-2020 | [A] ASHOK KUMAR AGARWAL

9 ITA 5986/DEL/2025 2020-21 [A] ASHOK KUMAR AGARWAL

10 ITA 5987/DEL/2025 2019-2020 | [A] SHIKHI AGARWAL

1 ITA 6035/DEL/2025 2016-17 [D] STAR WIRE INDIA LIMITED

12 ITA 6068/DEL/2025 2012-13 [A] SHYAM INTERNATIONAL

13 ITA 8432/DEL/2025 2010-11 {A] SHEEL BIOTECH LIMITED

14 ITA 8459/DEL/2025 2012-13 [A] RAGHBIR CHAND SHAMA

15 ITA 8460/DEL/2025 2017-18 {D] JAI SHANTI ENTERPRISES

16 ITA 8462/DEL/2025 2007-2008 | [A] LUXMI SUPER SERVICES

17 ITA 8464/DEL/2025 2015-16 [A] KRISHAN CHAND JAIN

18 ITA 8466/DEL/2025 2012-13 [A} YOGESHWAR

19 ITA 8467/DEL/2025 2015-16 [A} EARTHCON DEVELOPERS PRIVATE LIMITED

20 ITA 8468/DEL/2025 2014-15 [A] NET RAM

21 ITA 8469/DEL/2025 2015-16 [A] NET RAM

22 ITA 8470/DEL/2025 2016-17 {A] NET RAM

23 ITA 8471/DEL/2025 2017-18 [A] NET RAM

24 ITA 8472/DEL/2025 2018-19 [A] NET RAM

25 ITA 8473/DEL/2025 2019-20 [A] NET RAM

26 CO 197/DEL/2025 2018-19 {A] GANDHINAGAR HOSPITALITES PVT. LTD

gs_&r%i__‘
Assistant Registrar,
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 06-APRIL-2026 (MONDAY)
Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 2801/DEL/2022 2008-09 [D] MDLR ESTATES PVT. LTD.
2 ITA 5877/DEL/2025 2018-19 [A] VIJAY KUMAR BHASIN
3 ITA 5943/DEL/2025 2019-20 [D] RAHUL SINGHAL
4 I[TA 6081/DEL/2025 2020-21 {A] RAHUL SINGHAL
5 ITA 3982/DEL/2025 2012-13 [D] JAGDISH KUMAR
6 ITA 6109/DEL/2025 2017-18 [A] SHANKAR JAISWAL
7 ITA 6110/DEL/2025 2018-19 [A] M/S SHAKUNTALAM INVESTMENT AND LEASING LIMITED
8 ITA 8474/DEL/2025 2013-14 [A] VINEET KUMAR JAIN
9 ITA 8475/DEL/2025 2019-20 [A] VINEET KUMAR JAIN
10 ITA 8476/DEL/2025 2012-13 [A] RG HOME FURNISHINGS PRIVATE LIMITED
11 [TA 8477/DEL/2025 2019-20 [A] AJAY JAIN
12 ITA 8478/DEL/2025 2015-16 [D] SHRI HARISH CHANDRA AGARWAL
13 ITA 8479/DEL/2025 2012-13 [A] RAJIV SHAMSHERBAHADUR SAXENA
14 ITA 8480/DEL/2025 2013-14 [A] RAJIV SHAMSHERBAHADUR SAXENA
15 ITA 8481/DEL/2025 2014-15 [A] RAJIV SHAMSHERBAHADUR SAXENA
16 ITA 8482/DEL/2025 2015-16 [A] RAJIV SHAMSHERBAHADUR SAXENA
17 ITA 8483/DEL/2025 2026-17 [A] RAJIV SHAMSHERBAHADUR SAXENA
18 ITA 8484/DEL/2025 2017-18 [A] RAJIV SHAMSHERBAHADUR SAXENA
19 ITA 8485/DEL/2025 2018-19 [A] RAJIV SHAMSHERBAHADUR SAXENA
20 ITA 1417/DEL/2026 2020-21 [A1S M INDUSTRIES (E/H)
21 ITA 1418/DEL/2026 2023-24 [A]S M INDUSTRIES (E/H)
22 ITA 7859/DEL/2025 2018-19 [D]} KANWAR BIR SINGH
23 ITA 7860/DEL/2025 2019-20 {D] KANWAR BIR SINGH
24 ITA 7861/DEL/2025 2020-21 [D] KANWAR BIR SINGH
25 ITA 7862/DEL/2025 2021-22 {D] KANWAR BIR SINGH
26 [TA 7863/DEL/2025 2022-23 [D] KANWAR BIR SINGH
27 ITA 7864/DEL/2025 2023-24 [D] KANWAR BIR SINGH
28 ITA 7865/DEL/2025 2024-25 {D] KANWAR BIR SINGH
29 ITA 5853/DEL/2025 2018-19 [A] KANWAR BIR SINGH
30 ITA 5854/DEL/2025 2015-20 [A] KANWAR BIR SINGH
31 ITA 5855/DEL/2025 2020-21 [A] KANWAR BIR SINGH
32 ITA 5856/DEL/2025 2021-22 [A] KANWAR BIR SINGH
33 ITA 5857/DEL/2025 2022-23 [A] KANWAR BIR SINGH
34 ITA 5858/DEL/2025 2023-24 {A] KANWAR BIR SINGH
35 ITA 5859/DEL/2025 2024-25 [A] KANWAR BIR SINGH

fila- 110 1udiSIS/DELHI--CL-2026Apr01.htm

6/30



3/23/26, 4:43 PM DELHI--CL-2026Apr01.htm

B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 07-APRIL-2026 (TUESDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4031/DEL/2025 2016-2017 | [A] SUNITA RAO
2 ITA 5769/DEL/2025 2018-19 [A] JAI SHANTI ENTERPRISES
3 ITA 5815/DEL/2025 2012-13 [A] TOFFEE AGRICULTURAL FARMS PRIVATE LIMITED
4 ITA 5816/DEL/2025 2013-14 [A] TOFFEE AGRICULTURAL FARMS PRIVATE LIMITED
5 ITA 5836/DEL/2025 2023-24 [A] LIONS WORKFORCE SOLUTION INDIA PRIVATE LIMITED
6 ITA 6034/DEL/2025 2023-24 [D] M/S LIONS WORKFORCE SOLUTIONS INDIA PVT. LTD.
7 ITA 6106/DEL/2025 2014-15 [D] PRASHANT JAIN
8 ITA 8486/DEL/2025 2020-21 {D] SHOMIT FINANCE LIMITED
9 [TA 8488/DEL/2025 2013-14 [D] SANJAY JAIN
10 ITA 8489/DEL/2025 2014-15 [D] SANJAY JAIN
11 ITA 8490/DEL/2025 2015-16 [D] SANJAY JAIN
12 ITA 8491/DEL/2025 2016-17 [D] SANJAY JAIN
13 ITA 8492/DEL/2025 2017-18 [D] SANJAY JAIN
14 ITA 8493/DEL/2025 2018-19 [D] SANJAY JAIN
15 ITA 8494/DEL/2025 2019-20 [D] SANJAY JAIN
16 ITA 8495/DEL/2025 2020-21 [D] SANJAY JAIN
17 ITA 8496/DEL/2025 2021 [D] RENU AGGARWAL
18 ITA 8507/DEL/2025 2014-15 [A] KPMG GLOBAL SERVICES PRIVATE LIMITED (S/G)
TN
sAssistant ReglStrar
A _ 23-Mar-2026 P
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 08-APRIL-2026 (WEDNESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 8497/DEL/2025 2014-15 [A] PRADEEP KUMAR JINDAL

2 ITA 8498/DEL/2025 2015-16 [A] PRADEEP KUMAR JINDAL

3 ITA 8499/DEL/2025 2025-26 [A] PAHARI SWAG SANSKRITIK KALA MANCH

4 ITA 8501/DEL/2025 2015-16 [D] ZEALOUS FINANCIAL SERVICES PVT LTD

5 ITA 8503/DEL/2025 2012-13 [A] SWATCH GROUP (INDIA) PRIVATE LIMITED
6 ITA 8504/DEL/2025 2014-15 [D] RAJLUXMI BOTHRA

7 ITA 8505/DEL/2025 2020-21 [A} ATEEYA ESTATES PRIVATE LIMITED

8 ITA 8506/DEL/2025 2025-26 [A] PIONEER EDUCATION SOCIETY

9 ITA 5907/DEL/2025 2020-21 [A] SALUJA CONSTRUCTION COMPANY LIMITED
10 ITA 5908/DEL/2025 2022-23 [A] SALUJA CONSTRUCTION COMPANY LIMITED
11 ITA 6013/DEL/2025 2019-20 [A] RANBIR PAL SHAH

o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 09-APRIL-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 5739/DEL/2025 2017-18 [D] PVR INOX LIMITED

2 ITA 5740/DEL/2025 2018-19 {D] PVR INOX LIMITED

3 ITA 6089/DEL/2025 2016-17 [A] PVR INOX LIMITED

4 ITA 6090/DEL/2025 2017-18 [A] PVR INOX LIMITED

5 ITA 6091/DEL/2025 2018-19 [A] PVR INOX LIMITED

6 ITA 8508/DEL/2025 2023 [D] FASHION ACCESSORIES

7 ITA 8509/DEL/2025 2017-18 [A] RAMA KRISHNA JEWELLERS PRIVATE LIMITED

8 ITA 8510/DEL/2025 2017-18 [A] ONGC VIDESH LIMITED

9 ITA 8511/DEL/2025 2018-19 L[II?'I]II?EESHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION

10 ITA 8512/DEL/2025 2021-22 L[II?II]I_I?EE[;HI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION

11 ITA 8513/DEL/2025 2022-23 [D] SHARE INDIA SECURITIES LIMITED

12 ITA 8515/DEL/2025 2018-19 {D] JAI SHANTI ENTERPRISES

13 ITA 8516/DEL/2025 2018-19 [D] JAI SHANTI ENTERPRISES

Assistant Registrar—

A 23-Mar-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 13-APRIL-2026 (MONDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 CO 30/DEL/2026 2014-15 [A] RAJLUXMI BOTHRA
2 ITA 2621/DEL/2024 2017-18 [A] SEAVIEW DEVELOPERS PRIVATE LIMITED (E FILE)
3 ITA 2719/DEL/2024 2017-18 [D] SEAVIEW DEVELOPERS PVT LTD (E FILE)
4 ITA 6190/DEL/2025 2010-11 [D] SAVISTA GLOBAL SOLUTIONS PRIVATE LIMITED
5 ITA 8522/DEL/2025 2018-19 {A] KUSUM HEALTHCARE PRIVATE LIMITED
6 ITA 8523/DEL/2025 2019-20 [A] KUSUM HEALTHCARE PRIVATE LIMITED
7 ITA 8524/DEL/2025 2025-26 [A] UTTARA KHAND JANSAHAYOG SAMITY
8 ITA 8525/DEL/2025 2022-23 [D] GARDENIA SHELTERS PRIVATE LIMITED
9 ITA 8526/DEL/2025 2026-27 [A] KAKINI BUILDING HUMANITY
10 ITA 8527/DEL/2025 2026-27 [A] KAKINI BUILDING HUMANITY
11 ITA 8528/DEL/2025 2021-22 [A] RNT METALS PVT LTD
12 ITA 8529/DEL/2025 2022-23 [A] RNT METALS PVT LTD
13 ITA 8530/DEL/2025 2023-24 [A] RNT METALS PVT LTD
14 ITA 8531/DEL/2025 2019-20 [A] SIDDHARTH GUPTA
15 [TA 8532/DEL/2025 2020-21 [A] SIDDHARTH GUPTA
16 ITA 8533/DEL/2025 2021-22 [A] SIDDHARTH GUPTA
17 ITA 8534/DEL/2025 2022-23 [A] SIDDHARTH GUPTA
st
Agsistant Registrarn--
£ ' 23-Mar-2026|
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! INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 14-APRIL-2026 (TUESDAY)
srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 8535/DEL/2025 2023-24 [A] ARCHIT JAIN
2 ITA 8537/DEL/2025 2019-20 [A} AHLUWALIA CONTRACTS INDIA LTD.
3 ITA 8538/DEL/2025 2020-21 [A] AHLUEALIA CONTRACTS INDIA LTD
4 ITA 8540/DEL/2025 2018-19 [A] SHREE SATPAL PROMOTERS PVT LTD
5 ITA 8541/DEL/2025 2018-19 [A] A D INFRA HEIGHT BUILDERS PRIVATE LIMITED
6 ITA 8542/DEL/2025 2013-14 [A] JUNOON CAPITAL SERVICES PRIVATE LIMITED
7 ITA 8543/DEL/2025 2022-23 [A] ANITA DEVI
8 ITA 8544/DEL/2025 2013-14 [A] GNN INDIA P LTD
9 ITA 8545/DEL/2025 2018-19 [A] R K & D INVESTMENT PRIVATE LIMITED
10 ITA 8546/DEL/2025 2022-23 [D] LION SERVICES LIMITED
Focs
Asgistant Registrad-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 15-APRIL-2026 (WEDNESDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 CO 61/DEL/2023 2012-12 [A] SAT PAL NAGAR
2 CO 62/DEL/2023 2011-12 [A] SAT PAL NAGAR
3 ITA 1058/DEL/2024 2019-20 [A] SUNNY CHAWLA (E FILE)
4 ITA 1462/DEL/2023 2012-12 [D] SAT PAL NAGAR
5 ITA 1463/DEL/2023 2011-12 [D] SAT PAL NAGAR
6 ITA 8547/DEL/2025 2015-2016 | [A] PRADEEP KUMAR TYAGI
7 ITA 8548/DEL/2025 2015-16 [A] STAR RICE LAND PVT LTD
8 ITA 8550/DEL/2025 2017-18 [A] SHRAY KUMAR
9 ITA 8551/DEL/2025 2013 [O] RAMESH CHANDRA VERMA
10 ITA 8553/DEL/2025 2019-20 {D] SAKSHAT JAIN
11 ITA 8554/DEL/2025 2010-11 [D] SANJAY JAIN
12 ITA 8555/DEL/2025 2011-12 [D] SANJAY JAIN
13 ITA 8556/DEL/2025 2012-13 [D] SANJAY JAIN
14 ITA 8557/DEL/2025 2022-23 L[II?/I]I_II?IIEESHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION
15 ITA 8559/DEL/2025 2016 [D] PREM CHAND MADAN
16 ITA 8560/DEL/2025 2018 [D] PREM CHAND MADAN
Do
Assistant Regiﬂ
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L

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 16-APRIL-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 CO 58/DEL/2026 2012-13 [A] NIRMAL KUMAR SARDA

2 CO 59/DEL/2026 2013-14 [A] NIRMAL KUMAR SARDA

3 ITA 8348/DEL/2025 2012-13 [D] NIRMAL KUMAR SARDA

4 ITA 8349/DEL/2025 2013-14 [D] NIRMAL KUMAR SARDA

5 ITA 8561/DEL/2025 2020-21 [A] RANJAN SEN JAIN

6 ITA 8562/DEL/2025 2018-9 [D] AXISCADES TECHNOLOGIES LIMITED

7 ITA 8564/DEL/2025 2018-19 [A] RAJIV SHAMSHERBAHADUR SAXENA

8 ITA 8565/DEL/2025 2019-20 [A] RAJIV SHAMSHERBAHADUR SAXENA

9 ITA 8566/DEL/2025 2020-21 [A] RAJIV SHAMSHERBAHADUR SAXENA

10 ITA 8567/DEL/2025 2017-18 [A] MAYA BUILDCON PRIVATE LIMITED

11 ITA 8568/DEL/2025 2020-21 [A] RAMA JAIN

12 ITA 8570/DEL/2025 2015-16 [A] NAVRANG THEATRES PRIVATE LIMlTE[?

13 ITA 8571/DEL/2025 2017-18 [A] VP COLD STORAGE & FARMS PRIVATE LIMITED

14 ITA 8573/DEL/2025 2019-2020 | [A] NISHANT GABBA

gﬂg}i -
Assistant Registrar
23-Mar-2026|,
file:///C:/JudiSIS/DELHI--CL-2026Apr01.htm 16/30



3/23/26, 4:43 PM DELHI--CL-2026Apr01.htm

L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 20-APRIL-2026 (MONDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3718/DEL/2024 2014-15 [A] SHRITI VERMA (E FILE}
2 ITA 8396/DEL/2025 2017-18 [A] CHETANYA BUILDCON PRIVATE LIMITED
3 ITA 8397/DEL/2025 2018-19 [A] CHETANYA BUILDCON PRIVATE LIMITED
4 ITA 8398/DEL/2025 2021-22 [A] CHETANYA BUILDCON PRIVATE LIMITED
5 ITA 8399/DEL/2025 2022-23 [A] CHETANYA BUILDCON PRIVATE LIMITED
6 ITA 8574/DEL/2025 2025-26 [A] ASAP SAFETY
7 ITA 8577/DEL/2025 2011-12 [A] AJAY KAUSHIK
8 ITA 8578/DEL/2025 2012-13 [A] AJAY KAUSHIK
9 ITA 8580/DEL/2025 2014-15 [D] VINOD GUPTA
10 ITA 8581/DEL/2025 2018-19 [A] ANISH AHMAD
11 ITA 8582/DEL/2025 2017-18 [A] MANISH AUSTIN
12 ITA 8583/DEL/2025 2018-19 [A] PEC LIMITED
13 ITA 8584/DEL/2025 2013-14 [A] INTERNATIONAL ONCOLOGY SERVICES PRIVATE LIMITED
14 ITA 8585/DEL/2025 2019-20 [A] AJAY MUNJAL
15 ITA 8586/DEL/2025 2016-17 [A] KARAN TALWAR
16 ITA 913/DEL/2026 2020-21 [A] CHETANYA BUILDCON PRIVATE LIMITED
17 ITA 914/DEL/2026 2023-24 [A] CHETANYA BUILDCON PRIVATE LIMITED
Assistant Registraf{ * ~
Q. 23-Mar-2026|
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b INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 21-APRIL-2026 (TUESDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6982/DEL/2025 2023-24 [A] SH. BALENDRA SINGH
2 [TA 6983/DEL/2025 2023-24 {A] MADE EASY LEARNINGS PRIVATE LIMITED
3 ITA 8368/DEL/2025 2023-24 [D] MADE EASY LEARNINGS PRIVATE LIMITED
4 ITA 8369/DEL/2025 2023-24 {D] BALENDRA SINGH
5 ITA 8587/DEL/2025 2016-17 [A] SUPERIOR FINLEASE LIMITED
6 ITA 8588/DEL/2025 2019-20 [A] SUPERIOR FINLEASE LIMITED
7 ITA 8591/DEL/2025 2019-20 [D] TARUN GUPTA
8 I[TA 8592/DEL/2025 2015-16 [A] SAI KRISHNA ASSOCIATES
9 ITA 8594/DEL/2025 2016-17 [A] STAR RICE LAND PVT LTD
10 ITA 8596/DEL/2025 2022 [D] GENERICA INDIA LTD.
11 ITA 8597/DEL/2025 2018-19 [A] HEALTH CARE AT HOME INDIA PRIVATE LIMITED
12 ITA 8598/DEL/2025 2013-14 [A] AYAAN BUILDCON PVT. LTD.
13 ITA 8599/DEL/2025 2015-16 [A] SUBHASH CHAND YADAV
14 ITA 8968/DEL/2025 2018 [D] HEALTHCARE AT HOME INDIA PRIVATE LIMITED
15 [TA 8342/DEL/2025 2019-20 [A] DREAMTECH CONSTRUCTIONS PVT LTD
16 ITA 8361/DEL/2025 2019-20 [A] DREAMTECH CONSTRUCTIONS PVT LTD
Aés/istant Registrar]
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file:///C:/JudiSIS/DELHI--CL-2026Apr01.htm

e 7

21/30



3/23/26, 4:43 PM

DELHI--CL-2026Apr01.htm

_ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 23-APRIL-2026 (THURSDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1183/DEL/2026 2018-19 [A] M.P. SINGH FOUNDATION
2 ITA 1198/DEL/2026 2023-24 [A] KORFEX INDUSTRIES PRIVATE LIMITED {5/G)
3 ITA 4065/DEL/2025 2015-16 [D] OM DRISHIAN INTERNATIONAL LTD.
4 [TA 5852/DEL/2025 2023-2024 | [A] DEVRANJAN MITTRA
5 ITA 6024/DEL/2025 2014-2015 | [A] GENINS INDIA INSURANCE TPA LTD
6 ITA 6025/DEL/2025 2015-2016 | [A] GENINS INDIA INSURANCE TPA LTD
7 ITA 6026/DEL/2025 2016-2017 | [A] GENINS INDIA INSURANCE TPA LTD
8 ITA 6027/DEL/2025 2017-2018 | [A] GENINS INDIA INSURANCE TPA LTD
9 ITA 6028/DEL/2025 2018-2019 | [A] GENINS INDIA INSURENCE TPA LIMITED
10 ITA 6029/DEL/2025 2019-2020 | [A] GENINS INDIA INSURANCE TPA LTD
11 ITA 6030/DEL/2025 2020-2021 | [A] GENINS INDIA INSURANCE TPA LTD
12 ITA 6100/DEL/2025 2017-18 [A] ABHISHEK KNITWEAR PVT. LTD.
13 ITA 6198/DEL/2025 2018-19 [A] CICO TECHNOLOGIES LIMITED
14 ITA 6199/DEL/2025 2019-20 [A] M/S CICO TECHNOLOGIES LIMITED
15 ITA 6369/DEL/2025 2020-2021 | [A] GENINS INDIA INSURANCE TPA LTD (E-(FILE))
16 ITA 8600/DEL/2025 2017-18 [A] JAGMOHAN MOTORS PVT. LTD.
17 ITA 8601/DEL/2025 2017-18 [A] INTERNATIONAL TRAVEL HOUSE LIMITED
18 ITA 8603/DEL/2025 2017-18 [A] N.K. CHAINS PRIVATE LIMITED
19 ITA 8604/DEL/2025 2020-21 [D] CHANDGI RAM REAL ESTATE CONSULTANTS PRIVATE LIMITED
20 ITA 8605/DEL/2025 2017-18 [A] BHARAT GOLA
21 ITA 8606/DEL/2025 2013-14 [D] NAKUL KUMAR
22 ITA 8609/DEL/2025 2016-17 [D] SAINIK INDUSTRIES PRIVATE LIMITED
23 ITA 8610/DEL/2025 2019-20 [A] Y.S.K BEVERAGES
24 ITA 8611/DEL/2025 2020-21 [A] Y.S.K BEVERAGES
‘Qs 23-Mar-2026| ,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 30-MARCH-2026 (MONDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA
4447/DEL/2024

2020-21

[A] MARKEM-IMAJE INDIA PRIVATE LIMITED (S/G (E-FILE))

SA 643/DEL/2025

2020-21

[A] HUAWEI TELECOMMUNICATIONS INDIA COMPANY PRIVATE
LIMITED

SA 652/DEL/2025

2021-22

[A] HUAWEI TELECOMMUNICATIONS INDIA COMPANY PRIVATE
LIMITED

ITA
3490/DEL/2016

2009-10

[D] M/S. BBC WORLD INDIA PVT. LTD.

ITA
3491/DEL/2016

2010-11

[D] M/S. BBC WORLD INDIA PVT. LTD.

BMA 8/DEL/2024

2017-18

[A] SARVESH NAIDU

ITA 587/DEL/2023

2018-19

[A] TIRANGA MOUNTAIN RESCUE

ITA 588/DEL/2023

2019-20

[A] TIRANGA MOUNTAIN RESCUE

ITA 997/DEL/2024

2013-14

[A] GENPACT SERVICES LLC (E FILE)

10

ITA 998/DEL/2024

2016-17

[A] GENPACT SERVICES LLC (E FILE)

Assistant Régistrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 01-APRIL-2026 (WEDNESDAY)

Srl | Appeal Number Aiz:‘rt' Assessee Name Remarks
1 | SA42/DEL/2026 | 2022-23 |[A] GIESECKE & DEVRIENT MS INDIA PRIVATE LIMITED
ITA
2 5484/DEL/2017 2013-14 [ [A] SARA SAE PRIVATE LIMITED
3 |ITA 922/DEL/2020} 2010-11 |{A] UMESH KUMAR
4 |ITA 925/DEL/2020| 2011-12 |[A] UMESH KUMAR
5 {ITA 753/DEL/2022| 2017-18 |[A] CLASS AGRICULTURAL MACHINERY
ITA
6 2355/DEL/2022 2018-19 ([{A] UCWEB MOBILE PRIVATE LIMITED
ITA
7 2314/DEL/2022 2018-19 |[A] PHARMA FORCE LAB
8 |ITA 929/DEL/2022} 2017-18 |[A] UCWEB MOBILE PRIVATE LIMITED
ITA
9 1164/DEL/2023 2011-12 |[A] BEAM GLOBAL SPIRITS AND WINE (INDIA) PRIVATE LIMITED
ITA
10 4374/DEL/2024 2020-21 |[A] TELJIN INDIA PRIVATE LIMITED
ITA
11 4599/DEL/2024 2020-21 |[A] DONALDSON INDIA PRIVATE LIMITED (E FILE)

Assistant %egi:trar’

\/ 23-Mar-2026
A ) N



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 06-APRIL-2026 (MONDAY)

Srl | Appeal Number A$::1: Assessee Name Remarks
ITA
1 1202/DEL/2022 2018-19 |[A] BEAM GLOBAL SPIRITS & WINE (INDIA) PRIVATE LTD.
2 ITA 2020-21 [A] KOBELCO CONSTRUCTION EQUIPMENT INDIA PRIVATE
4278/DEL/2024 LIMITED (E-FILE)
ITA
3 6745/DEL/2025 2022-23 |[A] IRDETO TECHNOLOGY INDIA PRIVATE LIMITED
ITA
4 7213/DEL/2025 2009-10 ([D] M/S CASIO INDIA CO. PVT LTD
5 {ITA 880/DEL/2021| 2016-17 |[[A] SQUARE YARDS CONSULTING PVT, LTD.
IT(TP)A ]
6 5/DEL/2025 AY 2009-10( [A] CASIO INDIA COMPANY PRIVATE LIMITED
2 IT(TP)A 2017-18 [A] CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE
6/DEL/2025 LIMITED
8 IT(TP)A 2018-19 [A] CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE
7/DEL/2025 LIMITED

e
%\ssistant egr: Q/

23-Mar-202

~

AY



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 07-APRIL-2026 (TUESDAY)

Srl | Appeal Number A;::‘rt Assessee Name Remarks
1 | SAG6/DEL/2025 | 201819 |[A] INFOGAIN INDIA P.LTD
2 | SA7/DEL/2025 | 2017-18 |[A] INFOGAIN INDIA PVT. LTD.
3| cosg /&?_/2019 2008-09 | [D] AON SERVICES INDIA P.LTD
4| 5150 /lgrE?./ZOZ 4 | 2021-22 |[A] HORIBA INDIA PRIVATE LIMITED (E FILE)
5 | 30 /II)-EI\_/ZOZS 2015-16 | [A] BHARTI AIRTEL SERVICES LIMITED
6 | 3343 /g;.’t /2025 | 201617 |[A] BHARTI AIRTEL SERVICES LIMITED
7 49}[;&2’825 2022-23 |[A] COSMO FIRST LIMITED

V]

Assistant Reglﬁpz;/

N 23-Mar-2,




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 08-APRIL-2026 (WEDNESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 |ITA 960/DEL/2023| 2008-09 |[A] MOTOROLA SOLUTIONS INDIA P.LTD
2 6090 /&?_/202 4 2021-22 | [A] MOTOROLA SOLUTIONS INDIA PRIVATE LIMITED
3 |ITA 842/DEL/2022| 2018-19 |[A] MOTOROLA SOLUTIONS INDIA PRIVATE LTD.
4 |ITA 695/DEL/2022| 2017-18 |[A] MOTOROLA SOLUTIONS INDIA P.LTD
5 | 1083 /II)T!-EAE/ZOZI 2016-17 |[A] MOTOROLA SOLUTION INDIA PVT. LTD.
6 | 8090 /[IDE\_ /201g | 2014-15 | [A] MOTOROLA SOLUTIONS INDIA PVT. LTD.
7 | os3 /II)TEAL/ZON 2013-14 | [A] MOTOROLA SOLUTIONS INDIA PVT. LTD.
8 |ITA 632/DEL/2016| 2011-12 |{A] MOTOROLA SOLUTION INDIA PVT, LTD.
N /lgrE?_/2015 2010-11 |[A] M/S MOTOROLA SOLUTIONS INDIA PVT. LTD.
10| 1o /lI)TE?_/2017 2012-13 |[A] MOTOROLA SOLUTIONS INDIA PVT. LTD. (S/G)
11 | SA 12/DEL/2026 | 2022-23 |{[A] INTERGLOBE AIR TRANSPORT LIMITED
12 |ITA 555/DEL/2021| 2021-22 |[A] ESCORTS SKILL DEVELOPMENT
13 |ITA 713/DEL/2025| 2020-21 |[A] M/S HERO MOTOCORP LTD.

Assistant Regi. 4
| 23-Ma:$§6]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 09-APRIL-2026 (THURSDAY)

Assmt.

Sri | Appeal Number Year Assessee Name Remarks
1|, 6/1—ITDSI-_'2(A)25 2021-22 | [A] VIVO MOBILE INDIA PRIVATE LIMITED

2|, 4/1&1’2225 2021-22 | [A] AKILA TRADING PRIVATE LIMITED

3 26};&2@25 2022-23 |[A] AMADEUS INDIA PVT LTD

. IT(TP)A ~072.23 | [A] SYNIVERSE TECHNOLOGIES SERVICES INDIA PRIVATE

28/DEL/2025 LIMITED

5 30/IIT)(ETL'2‘(\)25 2022-23 | [A] AAPC INDIA PRIVATE LIMITED

6| 4 4?)&2/825 2022-23 |[A] LS CABLE INDIA PRIVATE LIMITED

7 36/%95%?)25 2022-23 | [A] MIHAMA INDIA PRIVATE LIMITED

8 | 1041 /gg‘_ /2023 | 201516 | [A] BELLSONICA AUTO COMPONENT INDIA PRIVATE LIMITED
9 | Loas /gEAL /2023 | 201415 | [A] BELLSONICA AUTO COMPONENT INDIA PRIVATE LIMITED
10| |yea /gﬁ/zon 2017-18 | [A] SANDEN VIKAS INDIA PRIVATE LIMITED

1| o7 /1132}1\./202 . | 2017-18 | [A] BUCHER HYDRAULICS PRIVATE LIMITED

12| o0 /1;?_/2015 2010-11 | [D] M/S. ALCATEL LUCENT INDIA LTD. (R/M)

13| 300 /ggt/zon AY- 213" (D] KOHINOOR FOODS LIMITED

14| 4070 /ll)Tl-EII\_/ZOZ o | 202021 | [A] COWI INDIA PRIVATE LIMITED (E-FILE)

15| g403 /lIJTEAL/zmg 2009-10 | [D] ALCATEL LUCENT INDIA LTD.

16 | SA 143/DEL/2026 | 2020-21 |[A] KUNSHAN Q TECH MICROELECTRONICS (INDIA ) PVT LTD
17 | SA 144/DEL/2026 | 2022-23 |[A] KUNSHAN Q TECH MICROELECTRONICS (INDIA) PVT LTD.
18| 4, 1%;99026 2022-23 | [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA) PVT LTD.
19| Ozr/régf/);m 2020-21 | [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA ) PVT LTD

A{gistant Reg is%ra;

23-Mar-




1 INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 15-APRIL-2026 (WEDNESDAY)
Srl | Appeal Number A$::1:. Assessee Name Remarks
) ITA o012 | D] INTERCONTINENTAL HOTELS GROUP INDIA PRIVATE LTD (E-
2601/DEL/2023 FILE)
2 | co 36/DEL/2025 | 2012-13 |[A] INTERCONTINENTAL HOTELS GROUP INDIA PRIVATE LTD
- [A] NATWEST DIGITAL SERVICES INDIA PRIVATE LIMITED
3 AY 2020-21|SUCESSOR ENTITY TO NWM SERVICES INDIA PRIVATE LIMITED
4153/DEL/2024 EFILE)
. TA >021.22 |[A] NATWEST DIGITAL SERVICES INDIA PRIVATE LIMITED
5809/DEL/2024 (SUCCESSOR TO NWM SERVICES INDIA PRIVATE LIMITED)
; TTA AY 2020-21| A1 NATWEST DIGITAL SERVICES INDIA PRIVATE LIMITED (E-
4154/DEL/2024 FILE)
6 IT(TP)A 2022-23 | [A] MOLVIZADAH SONS INDIA PRIVATE LIMITED
2/DEL/2026
7 | SA7/DEL/2026 | 2022-23 |[A] MOLVIZADAH SONS INDIA PRIVATE LIMITED
-
Assistant Reg:%rar'
23-Mar-2q_2ﬁ[/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

1
CAUSE LIST OF H BENCH FOR 16-APRIL-2026 (THURSDAY)
Srl | Appeal Number A::':rt' Assessee Name Remarks
1 | SA 46/DEL/2026 |AY 2022-23| [A] KRONOS SOLUTIONS INDIA PRIVATE LIMITED
IT(TP)A )
2 4/DEL/2026 AY 2022-23| [A] KRONOS SOLUTIONS INDIA PRIVATE LIMITED
) {A] CAMBRIDGE UNIVERSITY PRESS AND ASESSMENT INDIA
3 | SA 16/DEL/2026 | 2022-23 PRIVATE LIMITED
4 IT(TP)A 2022-23 [A] CAMBRIDGE UNIVERSITY PRESS AND ASESSMENT INDIA
5/DEL/2026 PRIVATE LIMITED
ITA _15{ [A] A.T. KEARNEY LIMITED - INDIA BRANCH OFFICE (E- ( FILING
> | 1039/DEL/2024 |1Y 2011712}y
ITA
6 4011/DEL/2024 AY 2020-21| [A] CASIO INDIA COMPANY PRIVATE LIMITED (E/H)
ITA
7 5513/DEL/2024 AY 2021-22| [A] CASIO INDIA COMPANY PRIVATE LIMITED
ITA
8 6233/DEL/2025 2022-23 | [A] NEWTIMES DEVELOPMENT INDIA PRIVATE LIMITED
IT(TP)A }
9 42/DEL/2025 2022-23 |[[A] AMPLUS POWER SOLUTIONS PRIVATE LIMITED
IT(TP)A )
10 100/DEL/2026 AY 2022-23| [A] SONY INDIA PRIVATE LIMITED
[T(TP)A N
11 31/DEL/2025 2022-23 |[[A] CANON INDIA PRIVATE LIMITED
12 | SA 619/DEL/2025 | 2022-23 |[[A] CANON INDIA PRIVATE LIMITED
Assistant Registrar] =~
23-Mar-20,?ﬁ(
{



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 20-APRIL-2026 (MONDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

BMA 14/DEL/2025

2019-20

[D] ASHUTOSH SHARMA

BMA 8/DEL/2025

2019-20

[A] ASHUTOSH SHARMA

BMA 9/DEL/2025

2019-20

[A] ASHUTOSH SHARMA

IT(TP)A
77/DEL/2026

2022-23

[A] EXPEDITORS INTERNATIONAL (INDIA) PRIVATE LIMITED

ITA
2325/DEL/2022

2018-19

[A] AERIS COMMUNICATIONS INDIA P.LTD

ITA
3972/DEL/2024

2020-21

[A] CNH INDUSTRIAL (INDIA) PRIVATE LIMITED (S/G)

ITA 601/DEL/2022

2017-18

[A] RMD KWIKFROM INDIA PRIVATE LIMITED

Aﬁistant geglstrar»

’ 23-Mar-2?fﬂ/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 21-APRIL-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | BMA 3/DEL/2026 | 2019-20 |[A] RAJESH GUPTA
2 | BVA 7/DEL/2025 | 2018-19 |[A] BINDU TODI
3 33};(&';%’325 2022-23 |[A] BREVO CRM SOLUTIONS PRIVATE LIMITED
4 40?)(51'/33/325 AY 2021-22| [A] CARGILL INDIA PRIVATE LIMITED
5 80/%&2326 AY 2022-23| [A] BMW INDIA PRIVATE LIMITED
6 |ITA 480/DEL/2021| 2016-17 |[A] BMW INDIA PVT. LTD.
7| e318 /lggt/zoz 4 |AY 202122 [A] BMW INDIA PRIVATE LIMITED (S/G)
8 | c3s4 /IIDE?_/zmz 2008-09 | [A] BMW INDIA PVT. LTD. (260A)
9 | 5293 /ll)TET_ /2017 | 201314 |[A] BMW INDIA PVT. LTD.
) /gzlt/zms 2014-15 |[A] BMW INDIA PVT. LTD.
11| ges7 /lgrelt/zo19 2015-16 |[A] BMW INDIA PVT. LTD.
12 | SA 112/DEL/2026 |AY 2022-23| [A] BMW INDIA PRIVATE LIMITED
13 | SA 625/DEL/2025 | 2022-23 |[A] BREVO CRM SOLUTIONS PRIVATE LIMITED

< N
sistant Regr:
23-Mar-2026,
Ya4




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 22-APRIL-2026 (WEDNESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | BMA 2/DEL/2026 | 2018-19 |[A] MOIN AKHTAR QURESHI
2 | BMA 4/DEL/2026 | 2019-20 |[A] NIMITT RAI TIWARI
IT(TP)A )
3| gDeiaops | 201415 |[A] TECHNIP ENERGIES INDIA LIMITED
TT(TP)A ]
| opELjsops | 201617 |[A] TECHNIP ENERGIES INDIA LIMITED
T(TP)A ]
5| s/ompo2s | 2021-22 | [A] GENONE OPTECH PVT LTD
6 IT(TP)A 2021-22 | [A] NEO TANGENT INDIA PRIVATE LIMITED
34/DEL/2026
IT(TP)A ]
7| 35/o6 026 | 292223 |[A] MANPOWERGROUP SERVICES INDIA PRIVATE LIMITED

Assistant Re;l:straﬁ

23-Mar-2026|




1 INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 23-APRIL-2026 (THURSDAY)
Assmt.
Srl | Appeal Number Year Assessee Name Remarks

ITA
1 4459/DEL/2024 2020-21 |[[A] BBC WORLD SERVICE PRIVATE LIMITED

ITA
2 4460/DEL/2024 2020-21 |[A] BBC GLOBAL NEWS INDIA PRIVATE LIMITED

IT(TP)A ]
3 10/DEL/2025 2022-23 |[[A] DZ CARD (INDIA) PRIVATE LIMITED
4 IT(TP)A 2022-23 |[[A] EXPRESS FREIGHT CONSORTIUM
44/DEL/2025

ITA

5 4410/DEL/2024 2020-21 [[A] HONDA R AND D (INDIA) PRIVATE LIMITED (E FILE)
%&J
Assistant Registrar,

))( 23-Mar-2(}id/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 01-APRIL-2026 (WEDNESDAY)

Srl | Appeal Number Ai:':rt Assessee Name Remarks
1 S f 69 /DEL/2025 2021-22 (_[11::2 I.}CégES LANG LASALLE PROPERTY CONSULTANTS (INDIA) PRIVATE'
2 |ITA 6135/DEL/2024| 2021-22 [_[Iﬁgr?ngs LANG LASALLE PROPERTY CONSULTANTS (INDIA) PRIVAT?
3 | ITA 520/DEL/2023 | 2019-20 (I':EA/L.ENES LANG LASALLE PROPERTY CONSULTANTS (INDIA) P.LTDJ
4 |ITA 1238/DELf2025| 2012-13 {[A] M/S OLYMPUS MEDICAL SYSTEMS INDIA PVT LTD E/_@_)_

5 |ITA 1877/DEL/2015| 2010-11 |[A] NTT DATA GLOBAL DELIVERY SERVICES LTD. (R/M)

6 | ITA472/DEL/2017 | 2010-11 |[A] XAVIENT INFORMATION SYSTEMS (I) PVT. LTD. (R/M)
7 |ITA 1146/DEL/2022] 2017-18 |[A] MARELLI UM ELECTRONIC SYSTEMS P.LTD

8 |ITA 1172/DEL/2022| 2018-19 |[A] DE DIAMOND ELECTRIC INDIA P.LTD

9 |ITA 1493/DEL/2022| 2018-19 |[A] BT GLOBAL BUSINESS SERVICES PRIVATE LIMITED

10 |ITA 2042/DEL/2022| 2018-19 |[A] KOMORI INDIA PVT LTD
11 5382!().5_)/';02 4 AY 2021-22 | [A] ALTUDO CONSULTANCY SERVICES PRIVATE LIMITED
12 |ITA 5922/DEL/2024| 2021-22 |[A] MANPOWERGROUP SERVICES INDIA PRIVATE LIMITED
13 o 4;;[()27_)/’202 4 | 202122 |[A] PHINIA DELPHI INDIA PRIVATE LIMITED

Assistant Registrar

-

(‘7! -

1‘\7‘

20-Mar-2026
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 02-APRIL-2026 (THURSDAY)

Assmt.

A see Name
Year ssessee Remarks

Sr|

Appeal Number

1 |ITA 1521/DEL/2022| 2018-19 |[A] HAIER APPLIANCES INDIA P.LTD (S/G AND R/M)

2 |ITA 5659/DEL/2024| 2021-22 |[A] CERAGON NETWORKS INDIA PRIVATE LIMITED (S/G)

3 |ITA 1401/DEL/2017| 2009-10 |[D] M/S. MERIDIAN MOBILE INDIA PVT. LTD..,—[

4 |ITA 1402/DEL/2017| 2010-11 |[D] M/S. MERIDIAN MOBILE INDIA PVT. LTD. ‘-J

5 jITA7177/DEL/2017| 2009-10 |[A] METENERE LTD.

6 |ITA 5471/DEL/2018| 2011-12 |[A] JINDAL STAINLESS LTD

8 |ITA 5473/DEL/2018| 2013-14 |[A] JINDAL STAINLESS LTD

7 |ITA 5472/DEL/2018| 2012-13 | [A] JINDAL STAINLESS LTD /

9 |ITA 5684/DEL/2018) 2011-12 |[D] JINDAL STAINLESS LTD

10 }ITA 5685/DEL/2018{ 2012-13 |[D] JINDAL STAINLESS LTD.

11 |ITA 5686/DEL/2018| 2013-14 | [D] JINDAL STAINLESS LTD.

12 | ITA 7249/DEL/2019| 2014-15 | [A] JINDAL STAINLESS LTD.

13 |ITA 7687/DEL/2019| 2014-15 |[D] JINDAL STAINLESS LTD. -1

14 |ITA 2830/DEL/2025( 2020-21 |{[A] VOLVO AUTO INDIA PRIVATE LIMITED 7

15 | ITA 2831/DEL/2025| 2021-22 | [A] VOLVO AUTO INDIA PRIVATE LIMITED J

20-Mar-2026

ﬂ Assistant Registrari




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 06-APRIL-2026 (MONDAY)

Srl | Appeal Number Ai:':rt' Assessee Name Remarks
1 | ITA 16/DEL/2022 2016-17 | [D] VINEY CORPORATION LTD.
2 |ITA 4340/DEL/2024| 2020-21 |[A] MIHAMA INDIA PRIVATE LIMITED
3 |ITA 5387/DEL/2024| 2021-22 |[A]JANES DEFENSE INDIA LLP
4 [ITA 5883/DEL/2024| 2021-22 |[A] SIEMENS EDA (INDIA) PRIVATE LIMITED
5 |ITA 5934/DEL/2024| 2021-22 |[A] SYNIVERSE TECHNOLOGIES SERVICES (INDIA) PRIVATE LIMITED
6 |ITA 5823/DEL/2024| 2021-22 |[A] A.HARTRODT INDIA PRIVATE LIMITED, GURUGRAM
Assistant Régistrar]
20-Mar-2026
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 07-APRIL-2026 (TUESDAY)

Srl | Appeal Number A::':rt' Assessee Name Remarks

1 |ITA 4997/DEL/2024| 2017-18 |[A] JUBILANT FOODWORKS LIMITED (E/E))

2 |ITA 2341/DEL/20221 2012-13 |[A] CHANEL (INDIA) PRIVATE LIMITED

3 |ITA 5741/DEL/2024| 2021-22 |[A]K.R. PULP AND PAPERS LTD.

4 IT(TP)A 5021-77 | LAl HERAEUS TECHNOLOGIES INDIA PRIVATE LIMITED, GAUTAM
5920/DEL/2024 BUDDHA NAGAR -1
s IT(TP)A 502127 | [A] HERAEUS TECHNOLOGIES INDIA PRIVATE LIMITED, GAUTAM J
5937/DEL/2024 BUDDHA NAGAR
-
sistant Reqgistrar -
és/ 20-Mar-2026
‘ -




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 08-APRIL-2026 (WEDNESDAY)

Assmt.
Year

srl | Appeal Number Assessee Name

Remarks

1 | ITA 6840/DEL/2018 | 2014-15 |[A] GIESECKE & DEVRIENT (INDIA) PVT. LTD. (S/G ‘]

2 | ITA935/DEL/2017 | 2012-13 |[A] GIESECKE & DEVRIENT (INDIA) PVT. LTD.

IT(TP)A ]
3| gss4/DEL/2024 | 202122 | [A]SOTIINDIA PRIVATE LIMITED (S/G) —
IT(TP)A ] -
4| 46/DEL/2025 2022-23 | [A] SOTI INDIA PRIVATE LIMITED

5 | ITA5573/DEL/2024 | 2021-22 |[A] FARFETCH INDIA PVT LTD

6 | ITA 7403/DEL/2025 | 2014-15 |[[A] NDTV CONVERGENCE LIMITED -

7 | ITA 7404/DEL/2025 | 2014-15 |[A] NEW DELHI TELEVISION LIMITED

8 | ITA 7405/DEL/2025 | 2015-16 |[A] NEW DELHI TELEVISION LIMITED ./

Do

sistant Reg/IStrar

23-Mar-20267
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— INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 09-APRIL-2026 (THURSDAY)
Srl | Appeal Number Aszgrrt. Assessee Name Remarks
1 §i\ 11/DEL/2026 2020-21 | [A] SAVISTA GLOBAL SOLUTIONS PRIVATE LIMITED -
2 |ITA 3939/DEL/2024| 2020-21 |[A] SAVISTA GLOBAL SOLUTIONS PRIVATE LIMITED (S/G) )
3 |ITA 7694/DEL/2017} 2013-14 |[A] DELPHI AUTOMOTIVE SYSTEMS (P) LTD
4 | ITA876/DEL/2021 | 2016-17 |[A] HONDA TRADING ASIA COMPANY LIMITED 7
5 |ITA 2367/DEL/2022| 2017-18 |[A] HONDA TRADING ASIA COMPANY LIMITED (INTL. TAXATION)
6 |ITA 2368/DEL/2022| 2018-19 |[A] HONDA TRADING ASIA COMPANY LIMITED (INTL. TAXATION)
7 | ITA 888/DEL/2023 | 2019-20 |[A] HONDA TRADING ASIA COMPANY LIMITED —
8 | ITA 810/DEL/2022 | 2018-19 |[A] CONCENTRIX DAKSH SERVICES INDIA PRIVATE LIMITED
9 |ITA 1446/DEL/2022| 2017-18 |[A] CLYDE BERGEMANN INDIA PRIVATE LIMITED
10 |ITA 1711/DEL/2022| 2011-12 | [A] M/S MUNJAL SHOWA LTD
11 |ITA 5322/DEL/2024) 2021-22 |[A] AMADEUS INDIA PRIVATE LIMITED
12 |\IT(TP)A 3/DEL/2025] AY 2020-21 | {[A] CARGILL INDIA PRIVATE LIMITED

Assista%‘le;l tran

20-Mar-2026}




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 13-APRIL-2026 (MONDAY)

Srl | Appeal Number A:::'rt' Assessee Name Remarks
1 | SA412/DEL/2024 | 2020-21 |[A] MUNJAL SHOWA LIMITED
2 | SAS35/DEL/2024 | 2021-22 L[Il:’]#/EIIISLIS TOWERS WATSON INDIA INSURANCE BROKERS PRIVATE
3 |ITA 3919/DEL/2013| 2009-10 |[A] M/S NEEL METAL PRODUCTS LTD. "7
4 | ITA 386/DEL/2017 2011-12 | [A] NEEL METAL PRODUCTS LTD. /
5 | ITA 443/DEL/2017 | 2011-12 |[D] NEEL METAL PRODUCTS LTD. l
6 |ITA 5935/DEL/2017| 2012-13 |[A] NEEL METAL PRODUCTS LTD.
7 |ITA 6464/DEL/2017| 2012-13 |[D] NEEL METAL PRODUCTS LTD.
8 |ITA 7246/DEL/2018| 2013-14 |[A] NEEL METAL PRODUCTS LTD.
S |{ITA 7318/DEL/2018| 2013-14 |[D] NEEL METAL PRODUCTS LTD.
10 | ITA 226/DEL/2019 | 2007-08 |[D] CADENCE DESIGNS SYSTEMS INDIA PVT. LTD...’
11 | CO59/DEL/2021 | 2007-08 |[A]} CADENCE DESIGNS SYSTEMS INDIA PVT. LTD.\j
12 | ITA 685/DEL/2022 | 2017-18 [[A] HERO MOTORCORP LTD.
13 |ITA 1117/DEL/2022| 2017-18 |[A] RIO TINTO INDIA PRIVATE LIMITED
14 |ITA 1421/DEL/2022| 2017-18 |[A] LUDHIANA SANGRUR INFRA ROAD PRIVATE LIMITED
15 |ITA 5343/DEL/2024 | AY 2021-22 [ [A] IP ACCESS INDIA PRIVATE LIMITED
16 | ITA 5890/DEL/2024| 2021-22 |[A] SIEMENS EDA (SALES & SERVICES) PRIVATE LIMITED
17 |ITA 5916/DEL/2024| 2021-22 {[A] ALFANAR ENERGY PRIVATE LIMITED
B3
Assistant Regiéstrar
20-Mar-2026
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— INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 15-APRIL-2026 (WEDNESDAY)

Appeal Number Assmt. Assessee Name Remarks

Sr Year

1 |ITA 6271/DEL/2015| 2011-12 |[A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD. =~

2 |ITA 1984/DEL/2017| 2012-13 |[A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD.

3 |ITA 6067/DEL/2017| 2013-14 |[A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD.

4 |ITA 7421/DEL/2018| 2014-15 |[A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD. .

5 | ITA 512/DEL/2022 | 2017-18 |[A]JCB INDIA LIMITED (260A)

6 |ITA 1618/DEL/2022} 2016-17 |[D] SAMSUNG C & T CORPORATION INDIA PVT LTD

7 |1TA 2430/DEL/2022| 2016-17 |[D] POSCO INTERNATIONAL INDIA P.LTD

8 |ITA 1947/DEL/2023| 2015-16 |[D] TPV TECHNOLOGY INDIA PVT, LTD.

=

Assistant Registrar,

v

- 20-Mar-2:26/’



~ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 16-APRIL-2026 (THURSDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | SA75/DEL/2022 | 2017-18 |[A] SUZUKI MOTOR CYCLES (I) PVT LTD -7
2 | SA125/DEL/2022 | 2018-19 |[A] SUZUKI MOTORCYCLE INDIA PRIVATE LIMITED J
3 |ITA 6528/DEL/2017( 2013-14 |[A] DIXON TECHNOLOGIES (INDIA) LTD. —
4 |ITA 1946/DEL/2022| 2018-19 |[A] DIXON TECHNOLOGIES (INDIA) LIMITED\J

ITA 1152/DEL/2022

2016-17 | [A] JINDAL SAW LTD ’7

ITA 1404/DEL/2022

2016-17 | [D] JINDAL SAW LIMITED,__B

ITA 5593/DEL/2024

AY 2021-22 | [A] AT&T COMMUNICATION SERVICES INDIA PRIVATE LIMITED

=

Assistant Registrari

20-Mar-2026,
ave

/




- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 22-APRIL-2026 (WEDNESDAY)

Assmt.

Year Assessee Name Remarks

Sr

Appeal Number

1 | SA465/DEL/2024 | 2021-22 [[A] PEPSICO INDIA HOLDINGS PRIVATE LIMITED
=l

2 |ITA 5595/DEL/2018| 2014-15 |[A] VERIZON COMMUNICATIONS INDIA PVT. LTD. (S/G)_

3 |ITA 3563/DEL/2015| 2009-10 {[A] PROMETRIC TESTING PVT. LTD. (R/M)

4 |ITA 1958/DEL/2017| 2012-13 |[A] M/S. AVAYA INDIA PVT, LTD. (R/M)

[A] BC EXAMINATIONS AND ENGLISH SERVICE INDIA PRIVATE

5 | ITA 855/DEL/2021 | 2016-17 LIMITED

6 |ITA 1125/DEL/2021| 2016-17 |[A] SAGUN VANIJYA HOLDINGS PRIVATE LIMITED

7 |ITA 5405/DEL/2024| 2021-22 |[A] TS TECH SUN RAJASTHAN PRIVATE LIMITED

Py

sistant Registran
20-Mar-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 23-APRIL-2026 (THURSDAY)

Appeal Number Assmt. Assessee Name

Sr Year

Remarks

1 | ITA 1842/DEL/2014 | 2009-10 |[A] HCL TECHNOLOGIES LTD. (S/G) ~—7

2 | ITA 2327/DEL/2015 | 2010-11 |[A] M/S. HCL TECHNOLOGIES LTD. (S/G) l

3 | ITA 1645/DEL/2016 | 2011-12 |[A] HCL TECHNOLOGIES LTD. *J

4 | ITA 3446/DEL/2024 | 2020-21 |[A] FUJIFILM INDIA PRIVATE LIMITED ((E-FILE) E/H)

5 | ITA 3524/DEL/2014 | 2004-05 |[A] AMERICA EXPRESS SERVICES INDIA LTD, (R/M)

6 | ITA 5440/DEL/2024 | 2021-22 |[A] DZ CARD (INDIA) PVT LTD

s
Assistan gistrar

B

23-Mar-2026|

v



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 01-APRIL-2026 (WEDNESDAY)

srl

Appeal Number [Assmt. Year Assessee Name

Remarks

ITA 3821/DEL/2018 2013-14 | [A] NANDINI SINGLA

?,Issistant Registrar
' 23-Mar-2026|

=N




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 02-APRIL-2026 (THURSDAY)

Srl

Appeal Number

Assmt. Year Assessee Name Remarks

ITA 59/DEL/2026

2022-23 | [A] SUMAN (E-(FILE})

ITA 122/DEL/2026

2022-23 | [A] RAJENDER PRASAD (E-(FILE))

s

istant Reglstrar'
23-Mar-2026)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 06-APRIL-2026 (MONDAY)

Srl | Appeal Number A$::‘:' Assessee Name Remarks
1 ITA 989/DEL/2026 2020-21 [A] PREM NARAYAN CHAURASIA

2 | ITA 1182/DEL/2026 2023-24 {[A] AVINASH SINGH

3 { ITA 1199/DEL/2026 2012-13 | [A] RN CREATIONS PRIVATE LIMITED

4 | ITA 1208/DEL/2026 | 2017-18 |[A] DINESH KUMAR

5 | ITA 1224/DEL/2026 | 2012-13 |[A] MUKESH DEVI THROUGH L/H VINOD SINGH
6 | ITA 1236/DEL/2026 | 2019-20 |[D] BIJWASAN REALTY FIVE PRIVATE LIMITED

7 | ITA 1238/DEL/2026 2014-15 | [D] RASHMI MEHTA

8 | ITA 1250/DEL/2026 2020-21 [A] BADAM SINGH SUKHALA (HUF)

9 | ITA 1255/DEL/2026 | 2020-21 |[A] DAYA RAM SUKHALA (HUF)

10 | ITA 1261/DEL/2026 | 2011-12 {[A] SURAJ BHAN

11 | ITA 1262/DEL/2026 2023-24 | [A] SHRI MARUTINANDAN DHARAMSHALA TRUST
12 | ITA 1263/DEL/2026 2020-21 [A] VISHWA VASU GUPTA

13 | ITA 1264/DEL/2026 | 2020-2021 | [A] ASHOK KUMAR

14 | ITA 1266/DEL/2026 | 2019-20 |[D] EVEREST DISTRIBUTIONS PRIVATE LIMITED
15 | ITA 1272/DEL/2026 | 2020-21 |[A] BHERA RAM BAGRIA

16 | ITA 1284/DEL/2026 2012-13 | [A] SHISHPAL

17 | ITA 1285/DEL/2026 2020-21 | [A] NAFEES AHMAD

18 | ITA 1293/DEL/2026 2019-20 | [A] NOUSHAD

19 | ITA 1296/DEL/2026 2017-18 | [A] VIJAY THAKUR

20 | ITA 1297/DEL/2026 | 2019-20 |[A] SURENDER MIGLANI

21 | ITA 1300/DEL/2026 | 2019-20 |[A] JITENDER DAHIYA

22 | ITA 1302/DEL/2026 | 2011-12 |[A] SANJAY CHOUDHARY

23 | ITA 1310/DEL/2026 2010-11  {[A] SUNIL SHARMA

24 | ITA 1311/DEL/2026 2018-19 {A] VINOD KUMAR

25 | ITA 1316/DEL/2026 2016-17 | [A] SHARPLINE NETWORK PRIVATE LIMITED

26 | ITA 1334/DEL/2026 2612-13 [A] VISHAKHA SHAILANI

27 | ITA 1338/DEL/2026 2022-23 | [A] WORKEX SOLUTIONS AND SERVICES PRIVATE LIMITED
28 | ITA 1342/DEL/2026 | 2020-21 |[A] RADHA REDDY

29 | ITA 1345/DEL/2026 2019-20 [ [A] SURINDER KAUR

30 | ITA 1353/DEL/2026 | 2018-19 |[A] VIMLESH AHUJA




CAUSE LIST OF SMC BENCH FOR 06-APRIL-2026 (MONDAY)
Srl | Appeal Number A$:r:: Assessee Name Remarks
31 | ITA 1359/DEL/2026 2011-12 | [A] ALL INDIA PANCHYAT PARISHAD
32 | ITA 1360/DEL/2026 2012-13 | [A] ALL INDIA PANCHYAT PARISHAD
33 | ITA 1378/DEL/2026 2014-15 | [A] UTILAS INFRASTRUCTURE PVT LTD
34 | ITA 1391/DEL/2026 2023-24 | [A] ISHWAR KUMAR ARORA
35 | ITA 1400/DEL/2026 2020-21 | [A] PARUL GUPTA
36 | ITA 1404/DEL/2026 2012-13 { [A] UTILAS INFRASTRUCTURE PVT LTD
37 | ITA 1406/DEL/2026 2020-21 | [A] DEEN DAYAL LOK KALYAN FOUNDATION
38 | ITA 1407/DEL/2026 | 2018-19 |[A] ALPHA ENTERPRISES
39 | ITA 1409/DEL/2026 | 2015-2016 |[A] MUKESH YADAV
40 | ITA 1412/DEL/2026 | 2023-24 |[A] ADITYA VIKRAM BANSAL
41 | ITA 1413/DEL/2026 | 2017-2018 |[A] OM PARKASH
42 | ITA 1414/DEL/2026 2015-16 | [A] BHAGWAN SINGH
43 | ITA 1430/DEL/2026 2020-21 | [A] MAHAVIR PRASHAD JAIN
44 | ITA 1431/DEL/2026 2020-21 | [A] ASHVEEN MALIK
45 | ITA 1459/DEL/2026 2012-13 | [A] ANISH
46 | ITA 1467/DEL/2026 | 2019-2020 {{A] NARAYANI FLATS PRIVATE LIMITED
47 | ITA 1468/DEL/2026 2012-13 | [A] RAKESH KUMAR GUPTA
48 | ITA 1469/DEL/2026 2018 [D] SHIVALIK FABRICS
ista%\ﬁ
})}“ 24-Mar-22/2ﬁ]/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 07-APRIL-2026 (TUESDAY)

sri Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 884/DEL/2026 2017-18 [A] RUDRA REAL ESTATE NCR PRIVATE LIMITED (E-(FILE))
2 ITA 886/DEL/2026 2017-18 [A] PUNYAH BUILDING MATERIALS PRIVATE LIMITED (E-(FILE))
3 ITA 1474/DEL/2026 2011-12 [A] NARENDER SINGH
4 ITA 1489/DEL/2026 2013-14 [A] MOHAMMAD TAHIR
5 ITA 1507/DEL/2026 2012-13 [A] ASHISH GOEL
6 ITA 1535/DEL/2026 2017-18 [A] SANJAY KUMAR SHARMA
7 ITA 1545/DEL/2026 2017-18 [A] SATISH KUMAR
8 ITA 1546/DEL/2026 2019-20 [A] SATISH KUMAR
9 ITA 1547/DEL/2026 2015-16 [A] DINESH SHARMA
10 | ITA 1550/DEL/2026 2017-18 [A] REENA SHARMA
11 | ITA 1575/DEL/2026 2017-18 [A] NARESH CHAND RUSTAGI
12 | ITA 1577/DEL/2026 2019-2020 |[A] AURO CHEMICAL INDUSTRIES PRIVATE LIMITED
13 ITA 1600/DEL/2026 2018-19 [A] KRISHAN TELECOM
14 ITA 1608/DEL/2026 2017-18 [A] RASHID
15 | ITA 1615/DEL/2026 2020-21 [A] ANIL KUMAR GUPTA
16 | ITA 1624/DEL/2026 2017-18 | [A] MAMTA RANI
17 ITA 1625/DEL/2026 2023-24 [A] SHIV MANDIR SANATAN DHARMA SUDHAAR SABHA
18 | ITA 1627/DEL/2026 2012-13 [A] SURESH CHAND
19 ITA 1629/DEL/2026 2018 [D] SANDEEP KUMAR JAIN
20 | ITA 1632/DEL/2026 2017-18 [A] GAURAYV BALI
21 | ITA 1635/DEL/2026 | CALPN6456L |[A] NAVAB
22 | ITA 1658/DEL/2026 2011-12 | [A] SH. RAGHUBIR SINGH
23 ITA 1659/DEL/2026 2010-11 [A] SHANTI NIKETAN CGHS LTD.
24 ITA 1671/DEL/2026 2018-19 [A] YOGESH KUMAR
25 ITA 1677/DEL/2026 2012-13 [A] SATISH SAINI
26 ITA 1680/DEL/2026 2012-13 [A] DEVPAL SINGH
27 | ITA 1682/DEL/2026 2018-19 [A] AMIT MALHOTRA
28 | ITA 1683/DEL/2026 2019-20 [A] AMIT MALHOTRA
29 | ITA 1687/DEL/2026 2020-21 [A] DEEPAK KUMAR
30 ITA 1703/DEL/2026 2017-18 [A] AKSHAY KUMAR CHANAKYA

P

istant Registrar
23-Mar-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 08-APRIL-2026 (WEDNESDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 7523/DEL/2017 2012-13 | [A] CROWN BUILDESTATES PVT. LTD.
2 ITA 7524/DEL/2017 2013-14 [A] CROWN BUILDESTATES PVT. LTD.
3 | ITA 7422/DEL/2025 2019-20 | [A] ASHU AGGARWAL (E- (FILE))
4 ITA 722/DEL/2026 2016-2017 | [A] JAIBIR SINGH
5 ITA 1085/DEL/2026 2017-18 [A] SR SALES COMMUNICATION (E-(FILE))
6 ITA 1189/DEL/2026 2017-18 [A] KAMNA CHOUDHARY
7 ITA 1713/DEL/2026 2016-17 [A] SNEH KUMAR JAIN
8 ITA 1723/DEL/2026 2015-16 [A] SHOBHA JHA
9 ITA 1725/DEL/2026 2011-12 [A] ARCHNA BANSAL
10 | ITA 1726/DEL/2026 2020-2021 | [A] ANIL KUMAR GUPTA
11 | ITA 1728/DEL/2026 2006-07 [A] DRUG POINT
12 | ITA 1731/DEL/2026 2017-18 [A] VARDHMAN TRADING CO PVT LTD
13 | ITA 1754/DEL/2026 2011-2012 | [A] NAVEEN SINGH
14 | ITA 1761/DEL/2026 2020-21 | [A] HANS RAJ
15 | ITA 1764/DEL/2026 2016-2017 | [A] SUBHASH DHAKA
16 | ITA 1765/DEL/2026 2014-2015 | [A] NEW SEAGULL CO OPERATIVE HOUSING SOCIETY LIMITED
17 | ITA 1769/DEL/2026 2018-19 [A] KAPOORI DEVI
18 | ITA 1836/DEL/2026 2017-18 | [A] PRAM BEER SINGH
19 | ITA 1865/DEL/2026 2020-21 [A] VIKAS BHARTI
20 | ITA 1866/DEL/2026 2019-20 [A] JAGDISH SHARMA
21 | ITA 1867/DEL/2026 2021-22 [A] SHAMSHER SINGH
22 | ITA 1888/DEL/2026 2017-18 [A] RAM CHANDER
23 | ITA 1889/DEL/2026 2019-20 [A] VISHAL JAIN
24 | ITA 1890/DEL/2026 2020-21 [A] VISHAL JAIN
25 | ITA 1891/DEL/2026 2022-23 [A] VISHAL JAIN
26 | ITA 1892/DEL/2026 2011-12 [A] ASHUTOSH MALIK PROPRIETOR GEE ESS TEXTILES
27 | ITA 1899/DEL/2026 2015-2016 | [A] KOMAL GHAIL
28 | ITA 1910/DEL/2026 2017-18 [A] UMESH KUMAR JAIN
29 | ITA 1912/DEL/2026 2017-18 [A] UNIVERSAL IMPEX INC
30 | ITA 1916/DEL/2026 2017-18 [A] PAWAN KUMAR GOYAL
<k~
istant Régistrar
VW 24-Mar-%3;6




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 09-APRIL-2026 (THURSDAY)

sr Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 770/DEL/2026 2020-21 [A] RAMVIR SINGH (E-(FILE))
2 | ITA 1919/DEL/2026 2014-15 | [A] SHREE MADHAV CHETNA
3 ITA 1926/DEL/2026 2021-22 [A] HARENDRA PAL SINGH
4 ITA 1931/DEL/2026 2015-16 [A] RAJESH KALYAN
5 ITA 1940/DEL/2026 2023-24 [A] SABHYA INFRABUILD PRIVATE LIMITED
6 ITA 1958/DEL/2026 2017-18 [A] SANDEEP
7 | ITA 1973/DEL/2026 2017-18 | [A] RANA GLASS INDUSTRIES
8 ITA 1977/DEL/2026 2017-18 [A] JAI LAXMI
9 ITA 1981/DEL/2026 2017-18 fA] U.S. ELECTROCOMPONENTS PRIVATE LIMITED
10 | ITA 1982/DEL/2026 2021-22 {A] ROSHNI EDUCATION SOCIETY
11 | ITA 2003/DEL/2026 2018-19 [A] REKHA
12 | ITA 2010/DEL/2026 2018-19 [A] GOLDEN TRADERS
13 | ITA 2029/DEL/2026 2018-19 | [A] MANOJ KUMAR
14 | ITA 2033/DEL/2026 2012-13 [A] NEELAM MINOCHA
15 | ITA 2035/DEL/2026 2012-2013 | [A] VAIBHAV JINDAL
16 | ITA 2053/DEL/2026 2017-18 [A] BRIJENDRA KUMAR MITTAL
17 | ITA 2055/DEL/2026 2022-23 [A] SHINSUNG C&T INDIA PRIVATE LTD
18 | ITA 2057/DEL/2026 2019-20 [A] NIRMALA
19 | ITA 2059/DEL/2026 2017-18 | [A] KRISHAN KUMAR
20 | ITA 2062/DEL/2026 2017-18 fA] PLUS INC,
21 | ITA 2067/DEL/2026 2017-18 | [A] BALAJI DEPARTMENTAL STORE
22 | ITA 2069/DEL/2026 2020-21 [A] SANTOSH KUMARI ARORA
23 | ITA 2079/DEL/2026 2016-17 [A] YOGITA WADHWA
24 | ITA 2084/DEL/2026 2017-18 [A] SATNAM SINGH
25 | ITA 2086/DEL/2026 2017-18 | [A] PRINCE BAJA)
26 | ITA 2113/DEL/2026 2020-2021 | {A] NAVEEN KUMAR
27 | ITA 2120/DEL/2026 2017-18 [A] VINOD KUMAR BHATI
28 | ITA 2122/DEL/2026 2018-2019 | [A] NIDHI GUPTA
29 | ITA 2202/DEL/2026 2019-20 [A] ULTRACEM MARKETING
30 | ITA 2204/DEL/2026 2013-14 | [A] ASHOK KUMAR

Assistant Régistrar

24-Mar-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 13-APRIL-2026 (MONDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 702/DEL/2026 2018-19 [A] MOHAMMAD ZUBAIR (E-(FILE) (C/F))

2 ITA 767/DEL/2026 2020-21 [A] TRIPATHI ABHISHEK (E-(FILE) (C/F))

3 ITA 916/DEL/2026 2017-18 | [A] NEERU BIRLA (E-(FILE) (C/F))

4 ITA 2131/DEL/2026 2018-19 [A] AJAY KUMAR

5 ITA 2148/DEL/2026 2012-13 [A] BABITA

6 ITA 2150/DEL/2026 2018-19 [A] HOTEL RELAXINN

7 | ITA 2151/DEL/2026 2016-17 | [A] JOWALA DEVI

8 | ITA 2159/DEL/2026 2015-16 | [D] SMT. ARSHIYA GARG

9 ITA 2161/DEL/2026 2019-20 | [A] ASPIRE TALENTS PRIVATE LIMITED

10 | ITA 2165/DEL/2026 2018-19 [A] CHANDRA CO-OPERATIVE GROUP HOUSING SOCIETY LIMITED

11 | ITA 2177/DEL/2026 2017-18 [A] ASHISH SACHDEVA

12 | ITA 2224/DEL/2026 2017-18 [A] SUKHBIR SINGH

13 | ITA 2249/DEL/2026 2011-12 | [A] IYOTSNA GUPTA

24-Mar-2926




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 15-APRIL-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 3331/DEL/2018 2015-16 [A] SUNNY YADAV ((R/C))
2 | ITA 8123/DEL/2025 2017-18 | [A] SHALOO BHATIA (E- (FILE) (C/F))
3 | ITA 9093/DEL/2025 2010-11 | [A] INDERPAL KAUR REKHI (E-(FILE))
4 ITA 1007/DEL/2026 2015-16 [A] RANDHIR ISPAT PVT LTD
5 ITA 1088/DEL/2026 2018-19 [A] TAJINDER KAUR (E-(FILE})
6 ITA 1095/DEL/2026 2011-12 [A] AJAY DEVENDRASINH GOHIL (E-(FILE))
7 ITA 1160/DEL/2026 2012-13 [A] GYAN PRAKASH MISHRA (E-(FILE))
8 ITA 2276/DEL/2026 2015-16 [A] NITIN SINGLA
9 | ITA 2279/DEL/2026 2012-13 | [A] RATTAN SINGH KHATRI
10 | ITA 2281/DEL/2026 2017-18 fA] ABDUL MAJID NOORANI
11 | ITA 2283/DEL/2026 2018-19 [A] NAVEEN SINGLA
12 | ITA 2286/DEL/2026 2017-18 [A] RAKESH GARG

v
Assistant Registrar

L

g/ 24-Mar-2026|



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 16-APRIL-2026 (THURSDAY)

Srl Appeal Number |[Assmt. Year Assessee Name Remarks

1 ITA 2287/DEL/2026 2019-20 {A] KAWALPREET SINGH

2 ITA 2288/DEL/2026 2023-2024 | {A] KAVIRAJ

3 ITA 2289/DEL/2026 2016-17 | [A] ABHUDAYA SIKSHA PRASAR NAYAS

istant Registrar
24-Mar-2026
7
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 20-APRIL-2026 (MONDAY)

Srl

Appeal Number |Assmt. Year Assessee Name

Remarks

ITA 927/DEL/2026 2012-13 | [A] SURAJ PAL

ITA 980/DEL/2026 2020-21 [A] SARITA JAIN (E-(FILE))

SSFONS)

Assistant Reglstrar

24-Mar-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 01-APRIL-2026 (WEDNESDAY)

BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Srl

Assmt.

Appeal Number Year

Assessee Bench |Remarks

ITA | 950 | DEL | 2025 [A] GOTO TECHNOLOGIES IRELAND UNLIMITED COMPANY D

2022-
23

R%‘JMDB
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 02-APRIL-2026 (THURSDAY)

BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER

AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

sr Appeal Number c:;':'t' Assessee Bench Remarks
1 IT(IT)A| 1748 DEL 2025 |[2022-23|[A] ADOBE SYSTEMS SOFTWARE IRELAND LIMITED D
2 ITA 883 DEL 2018 |2013-14|[D] PAUL WURTH ITALIA SPA (INTL. TAXATION) D Intl, Taxation
3 ITA 948 DEL 2018 |2013-14[[A] PAUL WURTH ITALIA SPA (INTL. TAXATION) D Intl. Taxation
_+q|[A] ALSTOM TRANSPORT SYSTEMS (THAILAND) LIMITED (ALSTOM HOLDINGS (THAILAND) LTD NOW e
4 ITA 2015 DEL 2025 12018-1% MERGED WITH ALSTOM T (E FILING) D E Filing
- |[A] ALSTOM TRANSPORT SYSTEMS (THAILAND) LTD (ALSTOM (THAILAND) LTD NOW MERGED WITH .
5 ITA | 2016 | DEL | 2025 |2022-23|) Syom TRANSPORT SYST (E FILING) D E Filing
6 ITA 2370 DEL 2018 {2012-13{[D] PAUL WURTH ITALIA SPA (INTL, TAXATION) D Intl. Taxation
7 ITA 2696 DEL 2018 [2012-13([A]} PAUL WURTH ITALIA SPA (INTL, TAXATION) D Intl, Taxation
8 ITA 2772 DEL 2024 [2013-14{[A] AJAY SHARMA D
9 ITA 2950 DEL 2019 |2014-15[D] PAUL WURTH ITALIA SPA (INTL. TAXATION) D Intl. Taxation
10 ITA 3005 DEL 2019 [2014-15|[A] PAUL WURTH ITALIA SPA (INTL, TAXATION) D Intl. Taxation
11 ITA 3770 DEL 2024 |2013-14|[A] AJAY SHARMA D
12 ITA 3771 DEL 2024 12014-15|[A] AJAY SHARMA D
13 ITA 5164 DEL 2017 }2010-11|[A] PAUL WURTH ITALIA SPA (INTL. TAXATION) D Intl. Taxation
14 ITA 5254 DEL 2017 [2010-11|[D] PAUL WURTH ITALIA SPA (INTL. TAXATION) D Intl. Taxation
15 ITA 9252 DEL 2019 {2015-16{[A] PAUL WURTH ITALIA S.P.A. (INTL. TAXATION) D Intl. Taxation
BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
Assmt,
Sri Appeal Number Year Assessee Bench Remarks
1 ITA 1163 DEL 2024 | 2009-10{{A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED H
2 ITA 1164 DEL 2024 12011-12{{A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED H
BEFORE MS, MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Assmt. h Remarks
sd Appeal Number Year Assessee Benc! ema
1 ma | soos | DEL | 2025 | 20L7 |[A] HARIKISHAN CHOUDHARY A
BEFORE SHRI ANUBHAYV SHARMA, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER
PART HEARD MATTERS
srl Appeal Number A‘s,:'::' Assessee Bench Remarks
1 ITA 2814 DEL 2025 |2013-14{[A] GURIEET SINGH JOHAR (DECEASED), THROUGH LEGAL HEIR B
2 ITA 2815 DEL 2025 |2014-15{[A] GURJEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B
3 ITA 2816 DEL 2025 |2015-16|[A] GURJIEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B
4 ITA 2821 DEL 2025 |2016-17|[A] GURIEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B
5 ITA 4353 DEL 2025 {2021-22{[A] RAKESH AGGARWAL A
6 ITA 4494 DEL 2025 ]2014-15][A) LEGEND POWER PVT LTD. B
7 ITA 4495 DEL 2025 ]2015-16}[A) LEGEND POWER PVT LTD B
CLARIFICATION MATTERS
Assmt.
Srt Appeal Number Year Assessee Bench Remarks
1 ITA 2824 DEL 2025 12019-20|[A] BSC PAINTS PVT LTD. B
2 ITA 2825 DEL 2025 |2020-21{{A] BSC PAINTS PVT LTD B

AKX
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 06-APRIL-2026 (MONDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATTERS

Assmt.
srl Appeal Number Year Assessee Bench |Remarks
1 | ma | 748 | DEL | 2022 201}37' [A] MIHAMA INDIA PRIVATE LTD. H

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

AND SMT. RENU JAUHRI, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl Appeal Number A$:':rt Assessee Bench [Remarks
1 | A |6201| DEL | 2025 20&3- [A] M/S SUMAJA ELECTROINFRA PVT, LTD A
2 | mma [ 6202 pEL | 2025 201154' [A] M/S SUMAJA ELECTROINFRA PVT. LTD A
3 | 1mA |6203| DEL | 2025 201154' [A] M/S SUMAJA ELECTROINFRA PVT. LTD A
4 | mTA | 6204| DEL | 2025 291> [[A] M/S SUMAIA ELECTROINFRA PVT. LTD A

16




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 07-APRIL-2026 (TUESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

PART HEARD MATTERS
sri Appeal Number A::':rt Assessee Bench |Remarks
1| A |6217| DEL | 2025| 2923 |[A] SALMAN QURESHT A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATTERS

s Appeal Number c::':‘t' Assessee Bench Remarks
1 A | 1569 | DEL | 2023 |2018-19[[A] MANISH TUTEJA £
BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
CLARIFICATION MATTERS
Assmt.
sl Appeal Number Year Assessee Bench Remarks
1 ITA [ 1435 I DEL l 2014 |2009-10|[A] M/S. MOTOROLA SOLUTIONS INDIA PVT, LTD. H
BEFORE SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
sri Appeal Number A:::‘rt‘ Assessee Bench Remarks
1 CO 186 DEL 2025 {2022-23|[D] HARIOM MOBILE PRIVATE LIMITED 8
2 0] 187 DEL 2025 [2021-22|[D] HARIOM MOBILE PRIVATE UMITED 8
3 Cco 188 DEL 2025 |2020-21}[D] HARIOM MOBILE PRIVATE LIMITED 8
4 Cco 189 DEL 2025 (2019-20{[D] HARIOM MOBILE PRIVATE LIMITED B
5 CO 190 DEL 2025 |2019-20{[D] HARIOM COMMUNICATION LLP B
6 co 191 DEL 2025 12018-19{[D] HARIOM COMMUNICATION LLP B
7 co 278 DEL | 2025 |[2016-17{[A] HARIOM COMMUNICATION LLP B
8 CcOo 279 DEL 2025 2017-18|[A] HARIOM COMMUNICATION LLP B
9 ITA 4501 DEL 2025 §2019-20|[D] HARIOM MOBILE PRIVATE LIMITED B
10 ITA 4502 DEL 2025 |2020-21|[D] HARIOM MOBILE PRIVATE LIMITED B
11 ITA 4503 DEL 2025 ]2021-22|[D] HARIOM MOBILE PRIVATE LIMITED B
12 ITA 4504 DEL 2025 [2022-23|[D] HARIOM MOBILE PRIVATE {IMITED B
13 ITA 4505 DEL 2025 |2018-19{{D] HARIOM COMMUNICATION LLP B
14 ITA 4506 DEL 2025 (2019-20{{D] HARIOM COMMUNICATION LLP B
15 ITA 5468 DEL 2025 |2016-17{[D] HARIOM COMMUNICATION LLP B
16 ITA 5469 DEL 2025 |2017-18{[D] HARIOM COMMUNICATION LLP 8
BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
Assmt.
srl Appeal Number Year Assessee Bench Remarks
1 ITA 1108 DEL 2024 |2008-09|{A] RAMPRASTHA DEVELOPERS (P) LTD. A
2 ITA 1109 DEL 2024 |2009-10{[A] RAMPRASTHA DEVELOPERS (P) LTD. A
3 ITA 1110 DEL 2024 12017-18|[A] RAMPRASTHA DEVELOPERS (P) LTD. A
4 A 4701 DEL 2025 |2007-08|[A] RAMPRASTHA DEVELOPERS (P) LTD. A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 09-APRIL-2026 (THURSDAY)

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl

Appeal Number

Assmt.
Year

Assessee

Bench

Remarks

ITA

3531

DEL

2024

AY
2020-

[A] VENUS INDIA ASSET-FINANCE PRIVATE LIMITED

BEFORE SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl

Appeal Number

Assmt.
Year

Assessee

Bench

Remarks

ITA

5380

DEL

2024

2016-
17

[A] M/S MARKK LAMB INTERNATIONAL LTD




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 14-APRIL-2026 (TUESDAY)

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER

PART HEARD MATTERS
Sri Appeal Number A:::‘: Assessee Bench |Remarks
1 | r7A |4507| DEL | 2025 20259' [A] DUSHYANT SAINI (E.FILING) B | Efiling
2 | A 4627/ DEL | 2025 201176' [A] SHAMINDER SINGH B
3 | 1A |4628| DEL | 2025 201%7' [A] SHAMINDER SINGH B
2018-
4 | I7A |4629| DEL |2025| 2055 |[A] SHAMINDER SINGH B
5 | ITA |6577] DEL | 2025| 2017 |[D] PUSHPA AGGARWAL (E. FILING) B | E filing

E
NS

4-Mar-2026

~



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 16-APRIL-2026 (THURSDAY)

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER

PART HEARD MATTERS |

Srl Appeal Number A$:|;1: Assessee J Bench [Remarks
1 | I7A 4657 | DEL | 2025| 231> |[D] AASTHA APPARELS PRIVATE LIMITED kE FILE) B E File
2 | 1A |4658| DEL | 2025| 291% |[D] AASTHA APPARELS PRIVATE LIMITED FE FILE) B E File
3 | ITA [ 4659 DEL | 2025 2%7' [D] AASTHA APPARELS P. LTD (E FILE) ’ B E File
4 | 1TA |4660| DEL | 2025 201198‘ [D] AASTHA APPARELS PRIVATE LIMITEDJ(E FILE) B E File
5 | ITA [4661| DEL | 2025 202%9' [D] AASTHA APPARELS PRIVATE LIMITED|(E FILE) B E File
6 | ITA |4662 | DEL | 2025| 291" |[D] J8B APPARELS P LTD (E FILE) { B E File
7 | 1A 4720 DEL | 2025 201{13' [D] AASTHA APPARELS PRIVATE LIMITE!% (E.FILE) B E.file
8 | 1A |4721 | DEL [2025| 201" |[D] AASTHA APPARELS PRIVATE LIMITED (E.FILE) B E.file
o | ra |s261 | DEL |2025| 291¥" |[D] BB APPARELS PRIVATE LIMITED B

10 | ITA |5277 DEL | 2025| 206 |[D] BN APPARELS P LTD B

11 | I7A | 5278 | DEL | 2025 295" |[D] JBN APPARELS P LTD B
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 27-APRIL-2026 (MONDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Sri Appeal Number c:;’:‘t' Assessee Bench |Remarks
1 | mA |6493] DEL | 2025 201187' [A] ADARSH DISTRIBUTORS A
2 | 17A | 6494 DEL | 2025 202%2' [A] ADARSH DISTRIBUTORS A

a4
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